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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 04/2023
In
Original Application No. 147/2021

Mahesh Chandra Saxena Applicant

Versus

NCT of Delhi & Ors. Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI JAL BOARD (DJB)
IN COMPLIANCE OF ORDER DATED 28.08.2024.
MOST RESPECTFULLY SHOWETH:

1. That the present Action taken Report is being filed on the behalf of Delhi Jal
Board (DJB) in compliance of direction issued by the Hon’ble Tribunal vide
order dated 28.08.2024.

The order dated 28.08.2024 passed by the Hon’ble Tribunal is annexed

herein as Annexure-A.

2. That issue herein pertains to the contamination of ground water due to

defects in ground water harvesting in Housing Societies in Dwarka, Delhi.
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Further, in the report dated 17.05.2023 filed by the Government of NCT .
Delhi, it was disclosed that out of the total 354 Societies in Dwarka, in 180
Societies contamination was found primarily on account of presence of

Ammonical Nitrogen and Total Dissolved Solids in the sample water.

. That the Hon'ble NGT vide order dated 07.07.2021 constituted a Joint

Committee comprising of DJB, CPCB and DPCC to look into the issue and
take remedial action per se in this present matter. Further, the Hon'ble
Tribunal directed the Committee to ascertain the technical efficacy of
installed systems. The Joint Committee in compliance with the order dated
07.07.2021 submitted its report on 06.10.2021 filed by DJB in its Report °
dated 23.11.2021 the relevant part is reproduced here under:

The findings of the Joint Inspection Team were deliberated by the

Committee which are as under.

« It was apprised that regarding technical efficacy of RWH Systems, the
designs of the same have been adopted either from CGWB or DJB which
are satisfactory in technical efficacy. The recharge well pipes were taken
deep into the static ground water level by the societies due to which
contamination was bound to occur. As per the required parameters of the 3
CGWB designs, the depth of recharge well pipes should have been kept 3-

5m above the static ground water levels.

* The contamination may occur in the societies due to mixing of the rain
water with the waste water from different sources like waste washing
area water with detergents having chemicals from balconies other than
that of roof top rain water and the waste water from paved /parking areas

of the societies.

* Regarding contamination of ground water, it was apprised to the
committee that on testing of the 38 Nos. water samples taken from 31
societies. It has been observed that very partial contamination, out of the

27 parameters tested, samples have exceeded the permissible limit in only



2-3 parameters i.e. color, turbidity and ammonia.

* It was further apprised that to avoid contamination of the ground water,

only rain water from roof top area be diverted to the rain water harvesting

systems.

* The water from other sources entering to RWH System such as balconies,
washing areas etc. should be disconnected with immediate effect for which

necessary advice has been given to the Societies during inspection.

* As there is water pollution in the above said societies, a letter has been
written by DJB (being the Nodal Agency) to DPCC to direct the societies of
Dwarka to take all necessary remedial actions in a time bound manner,
with regard to rectification of water pollution as per Water & Air Act, A
True copy of the Letter Dated 17.11.2021, is annexed herewith and

marked as ANEXURE-E. Since there are around 400 societies in Dwarka

area and it is possible to inspect one society per day, it is submitted that to
inspect remaining 369 societies, this committee shall require around 369

working days to complete the target. *

That as per the finding of joint committee report, the technical efficacy of
the RWHS in the societies were found to be satisfactory. True Copy of Joint
Committee Report dated 06.10.2021 filed by DIB in its Report dated.

23.11.2021 annexed herein as Annexure-B.

4. That in compliance of order dated 28.08.2024 and 05.12.2024, DJB humbly

submits that a survey has been conducted in 176 societies in Dwarka. The ‘

finding of the survey is summarized below herein:-

survey conducted by DJB

Findings

Presence of F-coliform

115 societies

RWHS was found non-
functional

4 societies

599
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pit was found dry 25 societies

F-coliform was not found 32 societies

True Copy of Survey Report conducted by DIB is annexed herein as

Annexure-C.

In addition to it, comparative report of test results of sample taken by DPCC

and DJB has been prepared. True Copy of Comparative Report is annexed

herein as Annexure-D.

5. That as per the finding of the survey, following are the punitive measures

taken by the DJB as per the direction of the Hon’ble Tribunal :

il.

That DJB as per the finding of survey conducted sent a letter to
DPCC vide letter no. DJB/SE(C)-8/2025/36 dated 20.01.2025
for imposing EC to the defaulters(societies) as per Environment
(Protection) Act, 1986.

True Copy of letter no. DIB/SE(C)-8/2025/36 dated 20.01.2025
annexed herein as Annexure- E.

That further, the survey report has been sent to Director
(Revenue) for imposing penalty vide letter no. DJB/SE(C)-
8/2025/25 dated 20.01.2025. Subsequently, a reminder was also
sent vide letter no. DJB/EE (RWH)-1/2025/128 dated
12.03.2025 and were requested to provide the action taken
report by 13.03.2025, further compliance report is still awaited
from Revenue, DJB

True Copy of letter no. DJIB/SE(C)-8/2025/25 dated 20.01.2025
and Tletter no. DJB/EE (RWH)-1/2025/128 dated 12.03.2025
annexed herein as Annexure- F.



during monsoon season.
® 2 nos. societies, RWHS system was found Non-functional

* 5 nos. of societies, the rectification work is under process/compliance

is yet to be done.

® 12 nos. societies have requested for extension of time and financial

assistance for implementing new guidelines of Hon’ble NGT.

True copy of analysis of compliance report by societies is annexed herein

as Annexure-J.

7. That it is humbly submitted that the Action taken report from DPCC is still

awaited.

ACTION PLAN OF DJB TO PROMOTE WATER CONSERVATION IN NCT OF
DELHI

a. The Delhi Jal Board (DJB) has undertaken several efforts to promote
water conservation and ensure sustainable water management in the
National Capital Territory of Delhi. A conference on the issue of
awareness generation for “Save Water, Save Life” was organised by
Delhi Jal Board Partner NGO Hariyali Center for Rural Development

under Yamuna Action Plan-III
b. The DJB has rainwater harvesting schemes in Delhi

® Under this scheme, the rainwater falling on rooftops is collected

and stored in underground tanks or recharge wells. The
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collected rainwater is used for various non-potable purposes
such as gardening, washing, and cleaning. The DJB has made it
mandatory for all new buildings in the city to have rooftop

rainwater harvesting systems installed.

. The DJB has also implemented several other initiatives to promote

rainwater harvesting and groundwater recharge in the city, such as:
Creation of awareness and training programs for the local community.

Promotion of rainwater harvesting in schools and other educational

institutions.

Development of rainwater harvesting models for public spaces such as

parks and gardens.

Implementation of rainwater harvesting in government buildings and

institutions.

Delhi Jal Board also provides financial assistance to those RWH units
which have waste water recycling plant with an additional rebate of
5% on the monthly water bills, thus making 15% total rebate if both

the systems have been set up and are functional.

. IEC Activities Organized by DJB to promote Rainwater Harvesting

The Delhi Jal Board (DJB) took part in the 'Catch the Rain: Where It
Falls, When It Falls' initiative, led by the National Water Mission :
under the Ministry of Jal Shakti. As a part of this endeavor, DJB
collaborated with Water Digest to conduct a series of specialized

training programs focused on "Rainwater Harvesting and
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Management" for Resident Welfare Associations (RWAs) and schools

across Delhi.

e In order to encourage active community involvement, the Delhi Jal
Board (DJB) organizes workshops and awareness programs on water
conservation and Rainwater Harvesting (RWH) at both the circle and

division levels.

e To ensure a wider reach, common citizens are sensitized about
Rainwater Harvesting (RWH) through various channels, including
print and electronic media. This approach aims to promote a deeper
understanding of the significance of sustainable water management

practices.

e Furthermore, the Delhi Jal Board provides information regarding
rebates and penal provisions related to the implementation and non-
implementation of Rainwater Harvesting Systems at the Rain
Centres/Jal Shakti Kendras. This initiative aims to incentivize the
adoption of RWH systems and reinforce the importance of responsible

water usage among citizens.

e The Delhi-Jal Board took the initiative to organize online training
programs for the citizens of Delhi and Resident Welfare Associations
(RWAs) across 11 Jal Shakti Kendra zones. These training programs
were designed to enhance knowledge, build capacities, and provide
technological solutions concerning grey water management,

emphasizing best practices.

8. The primary objective behind these programs was to empower every citizen
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of Delhi with the necessary skills and understanding to effectively manage
wastewater. By doing so, the aim was to alleviate the burden on fresh water

resources and promote sustainable water usage throughout the city.

9. The report is being submitted herein for perusal and consideration of this

Hon’ble Tribunal.

10.1t is further undertaken that Delhi Jal Board shall remain duty bound by any

direction or order by this Hon’ble Tribunal as and when directed.

THROUGH
Sh. R.K. Lakhera
Chief Engineer (GW)
e OF DELHI
CHIEF QF NCT
pEL 1AL BONRD. BOVT
Filed By

Rieka Xogo™
Richa Kapoor, Advocate

NEW DELHI Addl. Standing Counsel,
DATE: Delhi Jal Board
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 4/2023
In
Original Application No. 147/2021
Mahesh Chandra Saxena Applicant

Versus

Govt. of NCT of Delhi & Ors. Respondent(s)

Date of hearing: 28.08,2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’'BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: Mr. Sandeep Mishra & Mr, Surbhit Nandan, Advs, for Applicant in E.A
04/2023

Respondent: Mr, Narender Pal Singh, Ms. Anjali & Mr, Divyesh Pant, Advs. for DPCC
Ms. Atika Singh, Ms. Richa Kapoor & Ms. Udipti Chopra, Advs. for Delhi
Jal Board

ORDER

1. The Tribunal in this matter is examining the issue of
contamination of ground water due to defects in ground water harvesting
in Housing Societies in Dwarka, Delhi. In the report dated 17.05.2023
filed by the Government of NCT Delhi, it was disclosed that out of the
total 354 Societies in Dwarka, in 180 Societies contamination was found
primarily on account of presence of Ammonical Nitrogen and Total

Dissolved Solids in the sample water.

2. The Tribunal on 15.05.2024 had recorded the undisputed position
at the instance of the DPCC that on account of mixing of sewage, such
result in the sample is reflected. [t was the stand of the DPCC before the

Tribunal that the design of the RWH pits given by the DJB were defective,
1
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therefore, such a problem arose. Accordingly, Tribunal by order dated
15.05.2024 had directed the DPCC to convey this fact with full
particulars to DJB and DJB was directed to duly examine the issue of
defects in the design of RWHSs and if it is found to be defective, take

appropriate corrective measures.

3. DPCC has filed action taken report dated 27.05.2024 thereafter,
mentioning therein that the letter dated 27.05.2024 was issued to DJB
inter-alia providing the details of 176 residential Societies of Dwarka with

reference to RWHSs samples collected by the DPCC and findings thereof.

4. The action taken report dated 12.07.2024 has been filed by the
DJB wherein the communication dated 27.05.2024 sent by the DPCC to
the Chief Executive Officer, DJB has been placed on record as Annexure-
A clearly mentioning as under:-

“In view of the above, please find the details of 176 residential
societies of Dwaraka, Delhi wrt RWHSs, samples collected by the
DPCC and findings indicating presence of Ammonical Nitrogen, TDS,
Fecal Coliforms, It implies that sewerage network in societies are
inappropriately giving rise to the discharge of sewage/ waste water
into the RWH systems and design/ service plans are defective. This
is for necessary action by DJB as per the order of Hon'ble NGT.”

S. Along with the action taken report dated 12.07.2024, DJB has also
placed on record, the old minutes of meeting for RWHSs and borewells of
CGHS Societies in Dwarka which took place on 06.10,2021. The minutes
reveal that even at that time, there was an issue of contamination of the
ground water and it was noted that “the chances of contamination are
due to mixing of rain water with the waste water from different sources
other than the rooftop rain water”. This reflects that the issue of
contamination of ground water in the Society concerned is not a new
issue which has been noticed and pending for almost three years. Till
now, no material has been placed on record by the DJB showing that any

2
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corrective measures have been taken at the ground level. Counsel for
DJB does not dispute that the DJB is the regulatory authority in this

regard.

6. At this stage, learned Counsel for the DJB has sought one more
opportunity, as a last opportunity to place on record the remedial and
punitive action taken by the DJB. She is also directed to place on record,
the details relating to consideration of the defects in the rain water
harvesting system by the competent authority of the DJB and the action

taken thereupon.

7. Let the fresh report be submitted by way of affidavit by the CEO,

DJB within four weeks.

8. List onn 05.12.2024.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

August 28, 2024

Execution Application No. 4/2023 In
Original Application No. 147 /2021
SN
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DELHI JAL BOARD: éovr ; ;

. : . OF NCT DELHI & 2
OFFICE OF THE EXECUTIVE ENGINBER (RWH)-I o

A-BUILDING, JHANDEWALAN, NEW DELIH

-~ NoDIBEERWH)-112021/ 1S 9 Dated: 06.10.2021

N i Sub:- .7;““;1_!?3 of the meeting for Rain Water Harvesting and bore wells of all CGHS
ocicties in Dwarka as per NGT Court orders. (1Held o o10:21)

Ref:- I {;n;bfe NGT Court Order dated 07.07.2020 passed in Original Application No. 14772021
Mahesh Chandra Saxena Versus The Chief Secretary, Govi. of NCT of Delhi & Ors.

Following were -
g present: . hw']%g ™Mom é! ] g}' 2
L. Sh, Ashutosh Kaushik, DTQC, DJB A = o
2. Sh. Harish Chander, ACE(RWH),DJB
3~ Sh. Vimal V. Belani, EE(RWH)-I N ) )
4. Ms, Suniti Parashar, Scientist “C* WQM-I Division, L".FCBSJ.}"JQ'—-@&

5, Sh. N.K. Joshi, Environmental Enginecr, DPCC .
6. SH. Rakesh Kumar Sharma, AE-I, DJE » ’ﬁ?-f%
—— ot

e It was apprised that regarding technicul efficacy of RWH Systems, the designs of the
sume have been adopted either from CGWB or DJB which are satisfactory in technical
efficacy, The chances of the contamination are due to mixing of the rain water with the
waste water from different sources other than that of roof top rain water.

e Regoarding contamination of ground water, it was apprised to the committee on testing of

the 38 Nos. waler samples, It has been found that very partial contamination from the 27

parameters tested, samples have exceeded the permissible limit in only 03 pardmeters.

It was further apprised that to avoid contamination of the ground water, only rain water

from roof top area be diverted to the rain water harvesting systems. The water from ather

sources entering to RWH System should be disconnected with immediate ctl‘gcl.

Following points were deliberated:

CLE(RVWH/GWC)-I

All Concerned

Copy ta:- .
1. Member (WSYCNO « for kind infopmation please.

" 1.2, CE(WB/Conservation) : -do-
'3, ACE(RWH) i et :
4. Ms. Sakshi Popli, DJB Legul Counsel, 614, Patiata House, New Delhi-110002.
5. AE-I(RWH)
&/Of'c
o ' ML)
A D DELHI JAL BOARD

L]
YARUNALAYA B'H AWAN
JHANDEWALAN, N.D-5

W ISR Srannad wWith 1} i
o= n |
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| DELHT AL HWOANTY
{ (GOVT OF N.CE LT
; QUALITY CONTROL LARODRATORY,

ANALYAIS REPORT

|
|
WATLR TREATMENT PLAN] NANGLOL, DELHE 1004 1 f
I

Wi, l'J ]r A

" S.No, | Sampling Location Litltuele Dt of TDhH Fancnl | Arnenonleal '
Longltude Sampllng Calllurm Miteesgor
' i
J {
) . |
Lo Guro Apartment Plot no 07, sec - 06, | 205010 06.009,2074 Wb , 440 [ i !
. Dvearka Now Delhi 77,059 |[ ;
2 RD Apatment Pt no 20, Sec - 06, | 20593, (00.00.2074 164 R ;
_ ! Diwvarka 110630 !
3 Anusandhan Apartment Blat o 27, 28,5943 (06.09,2024 190 Hl ML
. Sec-06, bwarka 77.0601 ]
4 Shrec Balaji CGHS, Plot no 37, Sec— | 2K.5881 06,00.2024 | 100 740 e
S ;_(_36, Dwarka 770631 .I
5. Daflodils Apartment, Plot no 36, Sec | 26,5879 06.00,2024 H 120 ML
, 06, Dwarka 72,0614 "
| 6. Param Puneet CGHS Lid., Plol no 27, | 28,5906 06.09.2024 944 gl il |
_ | Sec- 06, Dwarka 77.0663
7. | New Ashiana Apartment, Plol no 10, | 28,5968 06,09.2024 | 144 2100 0.4
| i Sec - 06, Dwarka 77.0052 !
&  TheShiviok CGHS Ltd, Plotno 06, | 26,5958 | 06092024 | 118 2% IR
1 Sec -06, Dwarka 17,0617
-5_ Varindavan Apartment Plot n-o{}_i 28.5926 06002020 | 173 1450 MIL
' Sec-06, Dwarka 77.0589 ,
| 10. [HMMEmployee CGHS L. Plotno | 28,5817 09092024 | 227 15 me |
! | - 06, Sec— 10, Dwarka 77.0699 l
o fchandanwadl CGHS L. Plotno 08, | 285856 | 09.09.2024 | 236 20 ML
Sec - 10, Dwarka 77.0644
12, r'nirnba CGHS Ltd, Plot no 05, Sec =10, | 28,5630 09002024 | 249 a Nl
| Dwarka 77.0623
113, | ShivShakti CGHS Ltd., Plot no 10, Sec | 28,5676 1 09.09.2024 205 3 " NIL
! - 10, Dwarka 77.0632 '
14, Godrej CGHS Ltd. Plot no 14, Sec -10, | 28.5684 (00.09.2020 | 110 23 NI
i Dwarka 774673 ' o
115, | Dharam Vihar CGHS Lid. Plolno 02, | 285817 | 09.09.2024 | 141 il NIL
Se -10, Dwarka 77.0607 -
___6,: -Ifﬁ_Ap-;:_rT;Hth_CGHS Ltd. Plot no 08, | 28.6094 10.09,2024 226 210 0.7
| Sec-04, Dwarka {Rwhuq:ewui!} 77,0531
17. | Aishvarayam ESILCGHS Lid. Plotno | 266037 | 10092024 T T3 )
17, Sec =04, Dwarka({Rechargewell) | 77.0454
18, | Sanchar Vibar CGHS Ltd. Plol no 15, | 26.6040 10.09.2024 147 Ml NIl
Sec-0a, Dwarka 77,0504
19, | Om Satyam Apartinent Plot no 13, | 26.6040 10092024 | a2 il il
\ Sec -04, Dwarka (fechargewell) 77,0502

.-




BACT ERIOLO&!?I’

"‘T .
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2 0539
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10 07, Sec - 04, 28,6021 10.09.2024 Al ! i
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= | Y Agarsen Apartment plotno 10, | 285876 11.09.2024 269 160 @
: % . Sec- 07, Dwarka 77.0671 o | I =
2 Sargadha Apartment plotno 13, Sec | 28.5812 11.09.2024 655 1100 4.0
=— — U7 Dvwarka 77.0724 I
&L | ShriRadha Krishna plot no 23, Sec- | 28.5837 11002024 | 242 10 L2
07, Dwarka 77.0721 o
28 st Columbus plot no 15, Sec~07, | 28.5793 11,00.2024 | 136 il NiL
Dwarka 77.0753
28 Insurance Empolyee CGHS Ltd plot | 28.5796 11.09.2024 | 163 il it
_ _,_'_‘E_E{ Sec-07, Dwarka 77.0751 ) | =
30 Siddhartha Kunj Plot no 17, Sec- 07, | 28.5794 [1009.2024 | 369 210 2.2
' Dwarka 77.0765
31 Shruti Apartment Plot no 22H, Sec— | 28.5841 11.09.2024 217 il NIL
| 07, Dwarka 77.0730
32 Happy Home Apartment plot no 124, | 28.5828 11.09.2024 468 Nil NIL
| Sec-07, Dwarka 77.0708
33 | Evergreen Apartment plot no 09, Sec | 28.5894 11.09.2024 256 EH NiL
| -07, bwarka 77.0692
34 ’ Shri Radha CGHS Ltd. Plot no 03, Sec | 28.5789 12.09.2024 174 23 NIL
-09, Dwarka 77.0710 _ - )
35 T Bhrigu CGHS Ltd. Plot no 04, Sec— | 28.5790 12.09.2024 222 35 NIL
. 09, Dwarka 77.0711 - B _
' 36 Royal Residency CGHS Ltd. Plot no 28.5812 12.09.2024 216 i o NIL
i 05, Sec = 09, Dwarka ( Rechargewell) | 77.0704
137 Royal Residency CGHS Ltd. Plot no 28.5812 12.09.2024 1416 il NIL
l 05, Sec — 09, Dwarka (Submersible) 77.0704
(38 | Gayatri CGHS Ltd. Plot no 09, Sec~ | 28.5823 12.09.2024 | 263 15 NL |
! 09, Dwarka (Rechargewell) 77.0685
38 Gayatri CGHS Ltd. Plot no 09, Sec— 28.5823 12.09.2024 5265 20 NIL
f 09, Dwarka (Sumersible) 77.0685
| |40 | ParkRoyal Apartment Plotno 104, | 28.5831 12092024 | 150 | Nl |
f , Sec - 09, Dwarka - ___?7_.0_§74 )
| 41 SukhsagarApartmem Plnt nn 12, Sec | 28,5836 12.09. 2024 | 5_4_5 il NI
| =0s Dwarka 77.0667
42 Krishna Apartment Plot no 13 Sec— | 28.5837 12.09.2024 _Hﬁ“ i —_I:S_Q | _Q.__ R
09, Dwarka 7.0638
| & S
M%qwli Q/ \gﬂ




S.No.

10.

11.

12,

_ Dwarka : 1
Mount Everest CGHS  28°34’54"/  13.12.2024 Greyish 1674

16

DELHI JAL BOARD

( GOVT. OF N.C.T. DELHI )
.\ QUALITY CONTROL LABORATORY,
NATVRITREATMENT PLANT NANGLO! , DELHI-110041

’w ), MENT EL A 041

Apartments, Plot no-  77°02'57"
31, Sec - 04, Dwarka

R/CI2

\"311_“‘\ ANALYSIS REPORT
Sampling Location " Latitude " Date of : Elarity TDS  Ammon
Longitude  Sampling la '
Patel CGHS Ltd, Umiva 28°36'04"/ 13.12.24  Turbid 497 2.0
Saoan Plot no 04, Sec i 77°03'11”
- 04, Dwarka
Aakriti Apartments | 28°36'06"/ 13.12.24  Turbid " aas 1.8
(Civil Supplies CGHS ~ 77°03'14"
Ltd ) Plot no 06, Sec -
04, Dwarka :
Saheta CGHS Ltd., Plot | 28°36'06"/ ' 13.12.2024  Turbid 338 0.01
no 30, Sec-04, - . 77°02'54"
Dwarka ! ,
Jai Mata Kalyani | 28°36'09"/ 13.12.2024  Turbid ' 289 Nil

.\- /"

T TR g ¥ om

Date:-.23.12.2024 !

Nil

Nil

Nil

Nil

Fecal

Colifor
m

210

93

43

43

Tatal

Colifor

m

1100

460

210"

210

United Apartments 28°36'10"/ 13.12.2024 Refuse togive Sample on 13 1224 | ,qa.,{,u s beel aud

Plot no - 34, Sec - 04, ' 77°02'55"
I

Ltd Plot no 17, Sec - 77°04'00"

09, Dwarka

(Pit no - 01)

Mount Everest CGHS - 28°34'54"/  13.12.2024 _Greyish 1917 .
Ltd Plot no 17, Sec— ' 77°04'00"

09, Dwarka

(Pit no - 02)

Plot no 108, Sec - 09, 77°04'00"

Dwarka

Manisha Towers, Plot  28°33'48"/ 17.12.2024  Blackish 286
no- 78, Sec-23, 77°03'16"

Dwarka

" Chopra Apartments | 28°33'48”/ ' 17.12.2024  Blackish 468

Plot no 08, Sec - 23, 77°03'18"
Dwarka

" Gheetal Vihar CGHS  28°33'48"/ 17.12.2024  Greyish 1187

Ltd., Plot no 10, Sec - 77°03'13"
23, Dwarka

Dwarka Dham . 28°33'48"/ | 17.12.2024 = Blackish 774
Apartments, Mahajan 77°03'02"

Shree CGHS Ltd., Plot

no 13, Sec =23,

Dwarka

2.5

12

5.0

11

0.1

9.0

) -

Nil

NIl

Nil

NI

Nl

NIl

460

" 2400

" Sun View Apartments 28°34'56"/ 13.12.2024 RWH system'not working. RWH pit blocked

460

+ 24007

15

1100

SC\mH: wlleched on 1912 .24 ¢ P.eber!- akg. N0, 23)

2400

2400°

2400°

2400°

460

2400



14.

15.

16

17,

18.

19.

20.

21

23

24

Chitrakoot Dham Plot 28°34'48"/

"0 Q2, Sec- 19, 77°03'10"
Dwarka

Vedanta Plot no 6C,  28°33'48"/
Sec ~ 23 Dwarlka 77°03'23"

Belur Helghts Plot no 283533,’

01, Sec - 18A, Dwarka i 77°02'03"
(Pit no - 01) '

(Borewell)

Belur Heights Plot no  28°35'30"/
01, Sec~ 18A, Dwarka  77°02°03"

(Pit no -~ 02)

Engineers Apartments 128‘35’ 9"f
(Consulting Engineers 77'01 57"
CGHS) Plot no — 11,

Sec- IEA Dwarka
The $ri Durga CGHS 28°35'33"/

Ltd, Plot no — 6A, Sec ' 77°02'49"

- 11, Dwarka |
Heritage Apartments  28°35'16"/

Plot no 10, Sec - 11, 77°03'04"
Dwarka

Bhagwatl CGHS Ltd  28°24'23"/
Plot no 08, Sec -~ 198, 77°02'33"
Dwarka

Lords CGHS Ltd. Plot . 28°34'27"/

no - 07, Sec - 198, | 77°02'27"
Dwarka |

" Baroda House NRGE  28°35°14"/

CGHS Ltd. Plot no 77°02'03"
40A, Sec ~ 10, Dwarka

United Apartments . 28°36'11"/
Plot no 34, Sec-04, | 77°02'54"
Dwarka |

"shrl Ganinath CGHS ~ 28°35'51"/

Ltd Plot no 01, Sec - 77°03'04"
05, Dwarka

ik
17.12.20

18122024

' 18.12.2024

i i
13 8.12.2024 |

18.12.2024
18.12.2024
18.12.2024

118, 12,2024

! /19.12.202 ;
b .t

'19.12.2028

1 19.12.2024

g} !
Bacterlologlst

( \\"*\1

19.12.2024

Greyish

" Pit found Dry

Blackish

Blackish

b

Turbid

._Tur-b]d- o

Blackish

* RWH Pit not Accesible due to Malba over RWH pit

Blackish

Turbid

' Pit found Dry

37

519

703

1142

380

11280

1021

142

a8z |

7.0 NIl
50 NIl
7.0 Nil
001 | NIl
002 Nil
1.0 Nil
720 Nl

14 il

2.0 Nil

210

460

" 2400°

93

23

75

1100

© 2400°

23

613

2400°

2400°

2400°

460

290
460

2400°

24000

1100

\KAL\\“‘ ™

Chl.mlsl



ANALYSIS REPORT

s.N | Sampling Location Latitude Date of Clearity 105 | Ammo | R/CI2 | Feacel Total
0. Longitude | Sampling nia Colifor | Colif
m orm
1 Jaypee CGHS Ltd. Plot 28.556955/ | 25.10.2024 | BLACKISH 734 15 NIL ?AQQ-I_ mf
no 02, Sector-22, 77.059473
Dwarka
2 Aero view Heights Plot | 28.55146/ | 25.10.2024 | BLACKISH 2068 | 0.5 NIL 240 1100
no 3B, Sector-22, 77.060728
Dwarka
3 | NavSansad Vihar plot | 28,558420/ | 25.10.2024 | BLACKISH 2754 | 0.2 NIL 240 1100
no 04 Sector-22 77.061143
Dwarka
4 Veena Rasidency The 25.10.2024
Veena CGHS Ltd. Plot PIT FounD DRY
no 5D, Sec - 22,
Dwarka
5 Ranjit Vihar =1, AWHO 28.3349/ 25.10.2024
Complex Plot no 15, 77.0341 P 1T FOoUND DR Y
Sec— 22, Dwarka
(Pit no 01)
6 | Ranjit Vihar—1, AWHO | 28.3349/ | 25.10.2024 | GREYISH 324 | NIL NIL NIL 150
Complex Plot no 15, 77.0341
Sec— 22, Dwarka
(Pit no 02)
7 DG(S) CGHS Ltd, Plot 28,3355/ 25.10.2024 | MUDDY 341 03 NIL 240 460
no 06, Sec- 22, 77.0339
DWarka
Inaki CGHS Ltd. Plot no | 28.3347/ 25.10.2024
: 07, Sec = 22, Dwarka 77.0334 P[T FO UMD D R Y
9 Chitrakoot Apartment | 28.3342/ 25.10.2024 .
plot no 09, Sec - 22, | 77.0326 PIT FOVUND DRY
Dwarka
10 | Delhi Apartment CGHS | 283327/ | 29.10.2024 | GREYISH 806 |23 NL | 24007 | 22007
Ltd Plot no 15c, Sec = | 77.0313
22, Dwarka
11 | Shubhan 28.3332 29.10.2024 | GREYISH 624 | 04 NIL 150 2400
Apartment(NPCC) 77.0318 WITH BLACK
CGHS Ltd. Plot no 13, EDIMENT
Sec - 22, Dwarka
12 | Udyog Vihar CGHS Ltd. | 28 3335/ 29.10.2024 | GREYISH 2148 | NIL NIL NIL a60
Plot no 12, Sec = 22, 77.0321 ;
Dwarka
13 | Jagran Apartment Plot | 28.3325/ 29.10.2024
no 17, Sec - 22, 12,0324 PIT FouND DRY
Dwarka
14 | Bank Vihar Apartment | 283322/ | 29.10.2024 | BLACKISH s41 |18 NIL 24007 | 24007
Plot no 16, Sec - 22, 77.0321

Dwarka




New MHlenium_

¢ 24 VISH 2306 |02 240
Apartment (Rao CGHS H BLACK
Ltd) Plot no 02, Sec - SETTILEABLE
23, Dwarka SEDIMENTS
Phillips CGHS Ltd, Plot 29.10.2024 o
no 03, Sec - 23, PIT FOUND DRY
Dwarka
IFCI CGHS Ltd Plot. No 29.10.2024 | 1T 628 0.8 460
04, Sec- 23, Dwar‘ta o SETTLEAQLE | o
SEDIMENTS
Vishwas Nagar EPP 29.10.2024 | GREYISH 465 | 15 NIL 2400
CGHS Ltd Plot no 6A, WITH
Sec = 23, Dwarka SEDIMENT
Ashoka Apartments 05.11.2024 | TURBID 671 | IRACES | NIL NIL
Plot no 08, Sec - 12, f
Dwarka
Upkari Apartments 05.11.2024 | TURBID 791 | NIL NIL NIL
Plot no 09, Sec - 12, WITH BALCK
Dwarka SEDIMENT
The New Arohi CGHS 05.11.2024 | TURBID 377 | 1.0 NIL 240 43
Ltd. Plot no - 13, Sec —
12, Dwarka
Shivam 05.11.2024
Apartments(Vikram P | T FOUND R
Nagar), Plot no 14, Sec
- 12, Dwarka
Abhiyan CGHS Ltd. Plot 05.11.2024 | GREENISH 373 |03 NIL 23 460
No.15, Sec-12, Dwarka
Mchinder Apartments 05.10.2024 | TURBID 2186 | NIL NIL NIL 150
The Dhanphotowar
CGHS Ltd. Plot no 17,
Sec—-12, Dwarka - Il
The Kunj Vihar CGHS 05.11.2024 | GREYISH 591 |07 NIL 240
Ltd. Plot no 19, Sec ~ WITH BLACK
12, Dwarka SEDIMENT
The Anjuman CGHS 11,2024 | GREYISH 353 |08 NIL 150 0
Ltd., Plot no 20, Sec - | ACK
12, Dwarka SEDIMENT
Classic Apartments 05.11.2024 | GREYISH 365 |04 NIL 120 1100
Bairwa Bharti CGHS WITH BLACK
Ltd. Plot no 24, Sec - SEDIMENT
12, Dwarka
The New Rajput CGHS 05.11.2024 | GREYISH 10 NIL 460 2400
Ltd. Plot no 23, Sec— WITH BLACK [ 385
12, Dwarka SEDIMENT
The Nav Sanjivan 06.11.2024 | GREYISH 374 |06 240 460
CGHS Ltd. Plot no 01, WITH BLACK
Sec - 12, Dwarka SEDIMENT
Sri Hari Apartments 06.11.2024
Plot no 06, Sec - 12, P‘T Fo uN D
Dwarka
The Sunny Valley CGHS 06.11.2024 | QREYISH 379 |08 460
Ltd. Plot no 27, Sec -
12, Dwarka
Kanaka Durga CGHS 06.11.2024 | TURBID 453 109 1100
Ltd. Plot no 26, Sec -
12, Dwarka
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61 ?3 \\‘:”:\ *‘:\“ll::‘ ‘ na{_-: dedlen 2!‘ N LU NIL Lt} oot
A : caland UREY
ik i i ~ SLOIMIND TEE. -
Mt B, et RS T o ACTRYNTHN IFERI VISR TR YT} Va0
AERRENUOWINART M | e I
o WA N L
! ' FRRCER N
S ARSI T T Er B NIt ao0F | it
PR TR 0N A, | i i
i LA Do 1 -
R AL S TR T TR R T TR BT
| PR PRM O S 0 $oa)
- -l,i.._‘_-.}_"\\si‘ 5
. 3 | “-. RIS ER T BT ST IS T ECE BN NIL 400 2400
AN Ree -1 LM
WG
3R Apatments {28300 | o | usme LRI VTR YT SR T
‘- | RMMEQ NHE Canst | 22030
| (RS ENARC T
| D
| 33 g '\z“;\u {nchw. Plotno | 838wy LLILZQ2Y | TURRBID Al foa NIL 75 210
o lzisec-bwaka frreny |
40 Raman Vi COHN B TR P LLILQM | LURBID A LS NIL 210 1100
B Plot g « RN R AR
11, Dwarka
]GOl Apni COHS e, | 23383877 | Lo TURBID (TR NUP. NIL 75 460
! ot ne SR, Sec -y 1. :__Q:i\l
f Dwarda
A2 Pagan Apatiments S8 38 AL L2020 | REACKISH R29 | B0 NIL 2400 *+ | 2400+
Mot no = &¢, See = 1L 270084
Dwatia
143 | Theshumcamstn | 28SS8 | LLLLI0N [ TUREID RN O T T 150
| Plat o S0, Sec = 11 | 270
{ Duarka
44 | The S0 Durga CGHS L In3 ALAL202:4 | Refuse to wive Sample
ud ot no 8, See~ | 22,0040
11, Dwarka
35 | ALK Residency Plotno [ 283820/ | 111120200 | GREVISH 680 |12 NIL 210 1100
o bessisers 1 Dwara | Zroan I
46 1D Apartment Plot ne | 28 380/ PLIL2024 | Pic Found Dry o
- 8C Se¢ = UL Dwarka | 77,0256
47 | Hentage Apartment 2835187 2024 | Refuse Lo give Sample
Plotno 10, Sec~ 11, | 22,0303
Dwarka
4§ | Shahjhanbad CGHS Lid | 28 38387 | LLLL20M | TURBID 1233 |03 NIL 200 2400%
Plat 0o 01, Sec - 11, 170310 .
Dwarka - T, S -
33 | Dakshiyan Dot 3006/ | 41112020 | PuFound Dry T
EEPDP CGHS Ltd. Plot | 72,0237
no 19, Sec - 04, |
Dwarka '
S0 | Sanghamitra 2230047 | 12002003 | GREYISH 438 [ Q8 NIL 460 1100
Apartments Plot no 720238
20, Sec =04, Dwarka
a1 | Ratnakar Apartments | 28,3601/ 1211000 | GREYISH 350 [ NiL NIL 210 1100

{Yhe Ratnakar CGHS
Lo WPt no 21, Soe -
Q4 Dwarka

702




Panchsheel 28.3539/ T
Apartments CGHS Ltd. | 27 0248 12.11.2024 — 374 (NI 1100
Plot no 24, Sec - 04,
Dwarka
Anamika Apartmnets 5.3555 2 i T
Plot no 258, Sec - 04, %7_%35[ . e = e 48
Dwarka

54 | Anant Apartments Plot | 28.5984/ 12.11.2024
no 25A, Sec - 04, 77.0a58 | PJT FOUND DRY
Dwarka .

33 | Antriksh Apartments | 28.3603/ 12.11.2024 | TURBID 301 | NIL 2100
(DDA Employees CGHS | 77.0252
Ltd.)Plot rio 26, Sec -
04, Dwarka

56 | New Jyoti CGHS Ltd. 28.3600/ 12.11.2024 | GREYISH 341 |01 NIL 460
Plot no 27, Sec - 04, 77.0252
Dwarka

57 | Ispatika Apartment 28.3605/ 12.11.2024 | TURBID 408 | 0.1 NIL 460
Plot no 29, Sec - 04, 77.0252
Dwarka

58 | Bank Apartment 28.3559/ | 12.11.2024 | TURBID 319 |60 NIL 24007
The Bank Niwas CGHS 7.0244
Ltd. Plot no 22,5ec -
04, Dwarka S

59 | Vinayak CGHS Ltd. Plot | 28.586210/ | 13.11.2024 | BLACKISH 536 |05 NIL 1100
no 36, Sec- 10, 77.059876
Dwarka

60 | Rohit Apartment Plot | 28.584161/ | 13.11.2024 | GREYISH 3239 | 0.8 NIL 2400
no 30, Sec - 10, 77.056161
Dwarka )

61 | Diesel Shed CGHS Ltd. | 28.585348/ | 13.11.2024 | BLACKISH 464 | 6.0 NIL 24007
Plot no 26, Sec — 10, 77.055937
Dwarka

62 | Prabhavi Apartment 8.584601/ | 13.11.2024 | BLACKISH 788 |04 NIL 460 1100
Plot no 298, Sec- 10, | 72.055949
Dwarka

63 | Cosmos CGHS Ltd. Plot | 28.584478/ | 13.11.2024 | Pit found Dry
no 28, Sec— 10, 77.054810
Dwarka

64 | Apna Villa Apartments | 28.585412/ | 13.11.2024 BROWNISH [ 759 | NIL NIL NIL 460
CGHS Ltd. Plot no 23, 77,05513
Sec — 10, Dwarka

65 | Mass Apartments 28.585958/ | 13.11.2024 | Pit Found Dry
CGHS Ltd. Plot no 24, | 77.055594
Sec - 10, Dwarka

66 | Nuovo Engineer India | 28.586601/ | 13.11.2024 | BLACKISH 408 | 20 NIL 2400 2400
CGHS Ltd. Plot no 25, | 77.055461
Sec— 10, Dwarka

67 | Divya CGHS Ltd, Plot 28.586171/ | 13.11.2024 | BLACKISH 637 | NIL NIL NIL 240
no 21, Sec - 10, 77.053705
Dwarka
New Adarsh 28585936/ | 13.11.2024

e Apartmnels Plot no 27,053634 PIT FouND
22, 5ec - 10, Dwarka
Fakhruddin Memorial | 28.588337/ | 13.11.2024

a7y g 554 PIT  FounD

i)

18, Sec - 10, Dwarka




61 éq Baroda House NRGE | 28.587501/ | 13.11.2024 %2 10 pive samples
i CGHS Ltd. Plot no - 77.059463
g 3 d0A, Sec - 10, Dwarka
1 71 | The Elephanta Heights 58786 311.2024
CGHS Ltd. Plot no 41, | 77.059111 2 PIT FOUND DRY"
i Sec - 10, Dwarka
72 | Nin CGHS Ltd, 28.586780/ | 13.11.2024 | TURBID 307 | NiL NIL NIL 460
| (Saksham Apartments) | 77.059560
Plot no 408, Sec - 10,
Dwarka
73 | The Great Lyallpur 28.586023/ | 13.11.2024
CGHS Ltd (Sanskriti 77.059852 -~
Apartmnets) Plot no P1 T Founk DRY
35, Sec - 10, Dwarka
Phase - |
74 | The Eligible CGHS Ltd. | 28.586260/ | 13.11.2024
Plot no 38, Sec - 10, | 77.060755 PIT  FoUND  DRY
Dwarka
75 | Prodhyogiki CGHS Ltd. | 28.3616/ 14.11.2024 _
Plotno 11, Sec—03, | 77.0224 PiT FounD DRY
Dwarka
76 | National CGHS Ltd. 283612/ |14.11.2024 | GREYISH 543 (04 [ nw 150 24001
Plot no 04, Sec - 03, 77.0226
Dwarka
77 | The Vishrantika CGHS | 28.3613/ 14.11.2024
Ltd. Plot no 5A, Sec ~ | 72.0224 P17 FounNd DRY
03, Dwarka
78 | The Nava Kairali CGHs | 28.3616/ 14.11.2024 | GREYH ISH 329 |01 NIL 75 1100
Ltd. Plot no 10, Sec ~ 77.0224
03, Dwarka
79 | welcome Group CGHS | 28.3618/ 14.11.2024 | TURBID 875 | NIL NIL NIL 460
Ltd. Plot no 06, Sec - 77.0227
03, Dwarka
80 | AirIndia Apartments 618 14 024 | TURBID 514 NIL NIL NIL 210
Plot no 09, Sec - 03, 77.0227
Dwarka
81 | Batukji CGHs Ltd. Plot | 28.3616/ 4.11.2024 | TURBID 418 |12 NIL 2400+ | 24004
no 5B, Sec - 03, 77.0226
Dwarka
82 | Gauri Ganesh 28.3621/ 14.11.2024
Apartments CGHS Ltd. | 77.0228 PIT FOUND DRY
Plot no 08, Sec— 03,
Dwarka
83 | The Seth Vihar CGHS | 28.3526/ | 18.11.2024 | HAZY 550 | NIL NIL NIL 150
Ltd. Plot no — 04, Sec — | 77.0200 T
18A, Dwarka
84 | Majestic Apartments .352 18.11.2024 | TURBID 282 | NiL NIL 240
{Chinar CGHS Ltd.), 77.0202 d
Plot no - 03, Sec -
18A, Dwarka
85 | Samrat Ashoka Plot no | 28.3523/ 18112024 | HAZY 4904 | 8 NIL 24004+ | 2a00+
06, Sec - 18A, Dwarka | 77,0202
86 | Dharam CGHS Ltd, Plot 8.135 T | 5 2 5
no - 18, Sec- 184, %%Mgggs R | L = b - 2400+ | 24007
Dwarka
— Lohsectmn s | SEaig. | IS 0T pecesiBE CAR AR ovER R

CHRAMBER |



I fg Bharat Apartments 28.3516/ 1.2024 | TURBID 2720 | it IVML NI 210 |619
: Plot no 08, Sec - 18A, | 77.0155 7 3

1 Dwarka ~ J

89 | Karuna Vihar, Plotno | 28,3512/ 19.11.2024 | BLACKISH a81 |8 NIL 2400+ | 2400
09, Sec - 18A, Dwarka | 77.0156 R N

90 | Hare Krishna Valley 28.3513/ | 19.11.2024 | TURBID 78 |6 NIL 2400% | 24004
Plot no 10, Sec - 184, | 77.0159 R |
Dwarka

A | Janak Residency Plot [ 283517/ | 19.11.2024 | TURBID 562 (4 NIL 2400 ¥ | 24004
nol2 27.0159
Sec- 18A, Dwarka
(Borewell)

32 | Janak Residency Plot | 283517/ | 19.11.2004 | GREVISH 472 | a NIt 2400+ | 2400 4
no 12 77.0159 '
Sec- 18A, Dwarka
(RWH Pit)

23 | The Manokamna CGHs | 28.3514/ | 19.11.2024 | BLACKISH 280 |12 NiL 2400+ | 2400+
Ltd. Plot no - 16, Sec — | 77.0209
18A, Dwarka

94 | Engineers Apartments 28.3518/ 19.11.2024
(Consulting Engineers | 772.0157 REFVSE To (IVE sAamMPLE
CGHS) Plot ne 11, Sec
— 18A, Dwarka

95 [ Kesarwani CGHS Ltd. | 28,3557/ 20.11.2024 | BLACKISH S08 | NIL NIL NIL 460
Plot no 04, Sec - 05, 77.0309
Dwarka

26 | Hind Apartmnets Plot | 28.3604/ | 20.11.2024 | BLACKISH | 278 | NIL | ML | it 460
no-12, Sec - 05, 77.0329
Dwarka

97 | Badhwar Apartments | 283536/ 20.11,2024 | BLACKISH 394 | NIL
Plot no 03, Sec - 06, 77.0335
Dwarka

=
2
g

98 Grah Mantralaya 28.3529/ 20.11.2024 TURBID 370 9 NIL 2400+ 2400+
Employees CGHS Ltd. | 77.0114
Plot no 28, Sec - 08,
Dwarka
99 | Himachal Apartments | 28.3555/ .11.2024 .
Plot no 21, Sec-05, ' | 72.0308 PIT FfouaND DRy
Dwarka
100 | JDM Apartments Jai 28.3606/ 20.11.2024
Diba Maa CGHS Ltd. 77.0327
Plot no 11, Sec -05, PIT FoundD DRY
Dwarka
101 | Vivekanand 28.3553/ 20.11.2024
Apartments CGHS Ltd. | 77.0306 PIT FounD DRY
Plot no - 02, Sec -
058, Dwarka
102 | Shri Ganinath CGHS 283551/ 120112024 | R yvy CHAMBER NoT FupmcT) oNAL
Ltd. Plot no 01, Sec - 77.0304
05, Dwarka

b .

CHEMIST BACT. ACWA



620/

S.No

b

10,

31

¥

13,

— i

= \

Ws::.—;ﬂw

( GOVT. OF N.C!
QUALITY CONTROL [AB

DELH! JAL BOARD
ELHI )

RATORY,

T FTH AN o

| Dwarka

Samplmg Location | Latitude
| Longitude
" The Young Aheria { - | 28.3538/
CGHS Ltd. Plot no 02, = 77.0425
| Sec - 07, Dwarka
| Harsukh CGHS Ltd, | 28.3536/
. Plot no 04, Sec - 07, { 77.0418
] Dwarka |
| Satisar Apartments ' 28.3527/
| CGHS Ltd. Plot no 06, | 77.0413
| Sec—-07, Dwarka f
| The Residency St. ' 28,3524/
| Ann’s CGHS Ltd. Plot  * 77.0409
no — 84, Sec-07,
. Dwarka
| Khattar CGHS Ltd. Plot | 28.3532/
| No. 8C, Sec- 07, 77.0415
' Dwarka, Delhi-75 '
 Dwarka CGHS Ltd. | 28.3500/
| Plot no 21, Sec - 07, | 77.0409
| Dwarka
| Kamal Vihar CGHS 28.3532/
| Ltd. Plot no-05 Sec- r 77.04.15
' 7,Dwarka
" Shri Sanmati CGHS ~ 28.3438/
| Ltd. Plot no 01, Sec —  77.0229
il 198, Dwarka
| The Gulshan-E-Igbal | 28.3435/
CGHS Ltd, Plot no 03, | 77.0229
- Sec - 198, Dwarka '
" Golf Green Apartment  28.3436/
' (Roopvilla CGHS Ltd) 77,0230
Plot no 02, Sec - 198, !
' Dwarka |
"nishat Apartments | 28,3435/
Plot No - 05, Sec — | 77.0233
198, Dwarka
" Arvind Apartments | 28,3424/
Plot no 9, Sec - 198, 77.0242
Dwarka '
Kohinoor Residency | 28.3417/
Plot no 13, Sec— 198, | 77.0244

| WATER TREATMENT PLANT NANGLOI, DELHI-110041
I

ANALYSIS REPORT

Date:-03.12,2024

' Date of | Clarity TDS ' Ammon R/CI2 Fecal ' Total
| i | v 1 &
| Sampling | ia | Colifor Colifor
| m m
21.11.2024 | Blackish | 717 8.0 Nil . 2400°  2400°
21112024 | Turbid | 3795 (04 Nl 150 1100
| ‘ [ [ :
| 21.11.2024 | Blackish | 1703 | 4.0 "Nl 24000 2400°
| | .
|
21.11.2024 | Blackish | 900 5.0 NIl 24000 2400°
121112024 | Blackish | 879 |02 NIl 93 460
| | .
21.11.2028 | Turbid 1923 0.2 il 43 210
| = | I
| 21.11.2024 | RWH Pit found Dry
|
|
: _
' 22.11.2024  Blackish a87 0.2 Nil a3 240
'I?z_ifzbza' " Blackish ﬂ| aas | Nil TNl NIl 150
22.11.2024 | Blackish 523 16 NIl 24000 2400°
|
22,11,2024  Blackish 819 4D NIl 24000 2400°
''22.11.2024 | Greyish 260 Nl Nl Nil 290
' 22.11,2024 | Greyish 326 Nil Nil Nil 240



e
l.a}.d’s_wm-ds b gt 28397/ I 22.11.2024  RWH Pit not accessible duc to Malba over RWH Chamber 621

| 10, Plot n0 07, Sec~ | 77.0228 25

| 198, pwarka

“IThe Saptaparni CGHS  28.3434/ | 22.11.2024

" RWH Pit found Dry & Borewell blocked by sand.
| Ltd., Plot no 04, Sec - | 77.0234

198, Dwarka I P _ |

| Bhagwati CGHS Ltd. | 28.3423/ | 22.11.2024 | Refuse to give sample.

| Plot no 08, Sec - 198, \ 77.0232 l ,

' pwarka ‘ ' | B R R o

" The Delhi Transporter | 28°35'47"/ | 29.11.2024 | Brownish | 874 12.0 Nil 2400° | 2400°
(Joy Apartments) 77°4'9"
CGHS Ltd., Plot No-2,

| Sec-2, Ph-1, Dwarka.

| New Delhi-75 . | | .

'. 1 . . | _

\‘ The Bhagwan Shree i 28°35'44"/ | 29.11.2024 ! Blackish 1 305 ' 2.0 : Nil 2400° 2400°
Gomeshwar Ji (Anmol | 77°4’12" '

| Apartment) CGHS

| Ltd., Plot No-3A, Sec-

| 2. Dwarka, Ph-1. New '| . ._
Delhi-75 -l l |

| ; 1 ‘ | | |

) | Ashadeep CGHSLtd. | 28°35'44”/ | 29.11.2024 | Blackish 780  10.0 | Nil  2400"  2400°

Plot No-38, Sec-2, | 77°4'13"

- Dwarka New Delhi-75

| |
= I JRE - o | 1
0. ]i Mandakini CGHS | 28°35'45"/ | 29,11.2024 | Turbid 1922

"60 Nl 2400  2400°
. | | [
| Ltd., , Plot No-3C, Sec- | 77°4'14" ! .
| 2Dwarka, Ph-1. New | ' .
| Delhi-75
21. | Mahalaxmi 1 28°35'50"/ | 29.11.2024 | Turbid 668 110 Nil 2400°  2400°
| Apartments, Plot No- | 77°4'17"
| 4.Sec-2. Dwarka, New |
| Delhi-75 | | *. |
| ~ | |
I — =l S| O | el = . DDA EI—— |
2. | NPSC Society, Plot No- | 28°35'51"/ 1 29.11.2024 T Greyish 1 325 Nil Nil Nil ' 210
5,5ec-2, Dwarka, New | 77°4'14” ' '
' Delhi-75
23. | TheS.BYouthCHGS | 28°35'52"/ | 29.11.2024 | Turbid 306 0.4 ‘NIl 23 " a60
L Ltd.Plot No-68, Sec-2. | 77°4'10" |
Dwarka, New Delhi-75 1 Il ' |
i . ; ’. |
24, pragya CGHS Ltd Plot | 28°35'48"/ | 29.11.2024 ' Greyish 268 0.2 Nil a3 ' 460
No-18, 5ec-02 Dwarka 77742

| | New Delhi-75

i

/ﬂf;zf‘”‘ ‘ﬁ; B:j;cu:riulg\ﬁl?}i(i\4 ' | K\E&:’U. %‘\‘\} |

l Chemis



26,

i ”HNNEKV£E _‘_Df/

List of Co-aperative Group g 5 for imposing Envi | Camp
S.No. me of Sector TDS F-Coliform Ammonical Nitrogen |
i DJB
September September DJB September
DPCC Pre-Monsoon 2024- DPCC Pre-Monsoon 2024 DPCC Pre-M 2024-D: b
December December 2024 2024
2024
The Young Aheria CGHS Lud |
1 Plot No 02, Sec 07, Dwarka, 7 203 n7 90D 2400 307 £
New Delhi
New Ashiana Apartment,
2 Plot No. 10, Sec.06. Dwarks, New Delhi 6 292 144 10000 2100 1.95 04
Krishna Apartment,
3 Plot No.13, Sec 9, Dwarka, 9 566 335 30000 150 173 03
New Delhi-75
Amba CGHS Lid ,
4 Plot Ne 05, Sec 10, e Pit was Found Dry 249 Pit was Found Dry 43 Fit was Found Dry NIL
Dwarka, New Delhi- 1 10075
HMM Employess
5 CGHS Lid Plot No 06, 10 31 m 6000 35 183 NIL
Sec 10, Dwarka New Delli-75
Chandanwan CGHS Lid,
[ Plot No 08, Sec 10, Dwarka, {4 Pit was Found Dry 236 Pit was Found Dry 0 Pit was Found Dny NIL
New Delhi-73
Shiv Shakn CGHS L,
7 Plat No 10, Sec 10, Dwerka, 10 Pit was Found Dry 205 Pit was Found Dry 35 Pit was Found Dry NIL
Mew Delhi-75
Chitrakoot Dham. Plot No 02,
s See 19, E?warka. New Delhi-75 1o 127 519 70000 a10 457 2
Meohinder Apartinems,
The Kunj Vihar CGHS Lid.,
9 Plot NO 19, Sec 12, Dwarka, 12 307 91 4000 240 in? 7
New Dellu-75
Belur Heights, Plar No 01, - 5
10 Sec 18A. Dwarka, New Delhi-75 (borewel)) 184 284 703 900 460 NT €
Belur Heights, Plot No 04,
103 Sec 18A. Dwarka, Mew Delhi-75 (pit) 184 284 142 900 2400 NT 7
Dharam CGHS Lid |
1" Plot Mo 18, Sec 184, Dwarka. 18A 566 352 1700¢ 2400 141 9
New Delhi-75
Bank Apaniment,
The Bank Niwas CHGS Lid | ;
12 Plot No. 22, Sec—3, Dwarka, 4 28 A% 00 2400 NT )
New Delhi-75
a1 Mata Kalyani Apaniments,
13 Plot No-31, Sec-d, Dwarka, 4 257 289 2100 43 078 il
New Delri-78
Sahera CGHS Lid ,
14 Plot Na 30, Sec-4. Dwarka, 4 353 338 3300 43 13 L
New Delhi-?
. Vimited Apariment. Plot No 34 .
1 Sec-. Dl;oth New Dalhi-78 by 172 i42 S0 23 2
Aistraravam ECIL CGHS Lid pherEn Ei=E
i Plat Na |7, Sec-d, Dwarka, 4 Pit was Found Dy 2649 P11 was Found Dry 3% Pit weas Fownd 1 n2
Mew Delhi-73
sanghamitra Apanments il e
17 Plog Ne-21 Sec-4. Dwarka <+ PIT WAS LOGKLD —h . 3% PIT W A5 LOTKED Jand PiT W AS [0 hETY LR
MNew Delln-78




27

18

Ratnakar Apariments
(The Ratnakar CGHS Ltd )
Flot No 21, Sec-4, Dwarka,

Mew Delhi-78

222

359

1200

210

Panchshesl Apartments CGHS Ld ,
Piot No. 24, Sec4, Dwarka,
New Deihi-75

172

374

150

06

Anamika Apartments,
Plot No-25B. Sec-4, Dwarka,
New Delhi-75

266

389

400

210

055

0s

21

Patel CGHS Ltd |
Umiya Saoan. Plot No, 4,
Sec-4, Dwarka, New Delhi-78

128

497

200

210

139

n

Aakriti Apartments (Civil Supplies CGHS Ltd )
Plot No &, Sec-4, Dwarka,
New Delhi-78

Pit was Found Dry

448

Pit was Found Dry

93

Pit was Found Dry

Din Apaniments. Plot Ne. 7,
Sec-4, Dwarka. New Delhi-78

Pit was Found Dry

774

Pit was Found Dry

Pit was Found Dry

NIL

24

South Delhi Apartments,
Plot No-8. Sec-4, Dwarka
New Delhi-78

582

158

120000

NT

NIL

IES Apanments CGHS Lid |
Plot N 9, Sec-4, Dwarka,
New Delin-78

702

226

260000

1.04

07

26

Pushpanjali Aparntment,
Plot No 10, Sec—, Dwarka,
New Delhi-78

225

870

OO0

NT

02

27

Antriksh Apartments (DDA Employees CGHS Lid),
Plot No 26, Sec-2. Dwarka,
New Delhi-78

173

30

4000

s

NIL

New Jyori CGHS Lid
Plot No 27. Sec-4, Dwarka,
New Delhi-78

184

34|

1100

150

003

a1

29

Vnndavan Aparniments
Plon No-1, Sec-6. Dwarka,
New Delhi-T58

Pit was sealed

173

Pit was sealed

Pit was sealed

NIL

Guru Apartments,
Plot No-2. Sec-6,
Dwarka, New Dethi-75

288

556

241072

460

0.3

NIL

k1]

The Shiviok CGHS Lud ,
Plot No-6, Sec-6, Dwarka,
New Delhi-75

Pit was Found Dry

18

Pil was Found Dry

290

Pit was Found Dn

NIL

3z

m

i Ap nts (Consulting Engi CGHS),
Plot No-11. Sec-18A,
Dwarka. New Delhi-78

[LEY

Pit was found dry

Pit was found dry

a3

Pit was found dry

001

33

Anusandhan CGHS Lid |
Plot Nao-, Sec-b, Dwarka,
New Delhi-75

17# 103

16l

360

NIL

Grah Mantralaya Employees CGHS Lid
Plot No-28, Sec-6, Dwarka,
MNew Delhi-75

Pit was Found Dry

Pit was Found Dry

2400

Pit was Found [y

Param Puneer CGHS Lid
Plot No-27 Sec-g. Dwaika,
New Delhi-75

204

4301072

Lol

36

The Residency.
St Ann s CGHS Lid
Mot Nia-B4, Sec-" Dwarka,
M el 75

Fvergreen € GHS . Plot Ne-9. |
Sec-7, Dawesha Mew Delhi7s

Pit was Found Dry

90

Pit was Found Dy

Pit was Found iy

Piwas Found Biy

M was Found Dy

2it was Found Ty

=

623
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38

S Agarsain Apartment CGHS Litd,
Plot No-10, Sec-7, Dwarka,
New Delhi-75

Pit was Found Dry

269

Pit was Found Dry

460 Pit was Found Dry

0.5

39

Sargodha Apartments,
Plot Ne-13, Sec-7, Dwarka,
New Deihi-75

59

655

80*10"2

1100 1.04

Drwarka CGHS Ltd ,
Plot No. 21 Sec-7, Dwarka,
New Delhi-75

Pit was Found Dry

923

Pit was Found Dry

43 Pit was Found Dry

02

41

The Shree Radha Krishna CGHS Lid
Plot No-23, Sec-7, Dwarka,
New Delhi-75

Pit was Found Dry

242

Pit was Found Dry

150 Pit was Found Dry

42

Mount Everest CGHS Lid ,
Plot No. 17, Sec-9, Dwarka,
New Delhi-77 (pit no 1)

Pit was found dry

1674

Pit was found dry

460 Pit was tound dry

424

Mouni Everest CGHS Ltd ,
Plot No. 17, Sec-9, Dwarka.
New Delhi-77 (pit no. 2)

1917

2400

43

Gayatri CGHS Lid,, Plot No-9,
Sec- 9 Dwarks, New Delhi-78

140

263

7EI0N2

15 NT

NIL

43A

Cayatn CGHS Lud , Plot No-9,
Sec- 9 Dwarka, New Delhi-78 (SUBMERSIBLE)

5265

NiL

Shree Radha CGHS Lid.,
Plot No-3, Sec-9, Dwarka,
New Delhi-77

Pit was Found Dn

174

Pit was Found Dry

23 Pit was Found Dry

NIL

45

K K CGHS, Bhrigu CGHS Lid
Plot No-4, Sec- 9 Dwarka,
New Delhi-77

250

222

34*10%2

NIL

16

Royal Residency CGHS Lid |
Plot No-5. Sec-9 Dwarkz. New Delli-77

199

210

I 10°3

NIL

47

Rohit Apaniment, Plot No 30,
Sec-10, Dwarka, New Delhi-75

374

ine

900

1100 12

08

48

Diesel Shed CGHS Lid ,
Plat No-26, Sec-10, Dwarka,
New Delhi-75

234

464

2400 134

49

Prabhavi Apanment, Plot No
298 , Sec-10, Dwarka,
New Dethi-75

488

788

450 063

04

S0

MNueva Engineer India CGHS Lid ,
Plot No-25, Sec-10.Dwarka,
New Delhi-75

408

30000

20

51

Baroda House NRGE CGHS Lid ,
. Plon No-404, Sec- 10, Dwarka,
New Delhi-75

PIT FOUND DRY

737

PIT FOUND DRY

2400 PIT FOUND DRY

Vinayak CGHS Lid
Plot No-36, Sec-10. Dwarka,
Mew Delhi6

287

836

0s

Godre) CGHS Lid |
Plot No-14, Sec-10, Dwarka,
New Delhi-75

1o

V1002

NIL

Shahjahanabad CGHS |
Plot No-1, Sect-11, Dwarka,
New Delhi-75

14000

03

Herage Apanmenls,
Plor Ne =10, Sector |
Dwarks New Dehii-75

88

11250

| 10a000

Ramz Apanments
(Dr RMLH & NHE CGHS),
Plar No-2. Sec-1 1, Dwarka,

New Delni-73

1 swus Tound T

Pit was Faund Dy

Pit w s Foung Dev

IR,

NIL
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57

Appu Enclave, Plot No-3D,
Sec-11. Dwarka, Delhi-73

381

8000

5

M K Residency, Plot No-8B,
Sec-11, Dwarka, New Delhi-75

59

417

689

600000

210

307

Raman Vihar CGHS Ltd ,
Plot No-5A, Sec-11, Dwarka,
New Dethi-75

Pit was Found Dry

345

Pit was Found Dry

210

Pit was Found Dry

Gokul Apni CGHS Lid,
Plot No-5B, Sec-11, Dwarka,
New Delhi-T5

226

al3

33000

5

59

0z

61

Pragati Apartments,
Plot No-5C, Sec-11, Dwarka.
New Delhi-75

67

529

2200

2400

62

The Sn Durga, CGHS Lid |
Plot No-6A, Sec-11, Dwarka,
New Delhi-75

Pit was Found Dry

380

Pit was Found Dry

23

Pit was Found Dry

002

63

The New Arohi CGHS Lid
Plot No-13, Sec- 12, Dwarka,
MNew Delhi-78

Pit was found dry

Pt was found dry

240

Pit was found dry

Abhiyan CGHS Lid.,
Plot Mo-15, Sec-12, Dwarka,
New Delhi-78

254

373

6000

3

301

03

The New Rajput CGHS Lid |
Plor No-23, Sec-12, Dwarka,
New Delhi-78

249

385

460

084

L1

The Nav Sanjivan CGHS Lid ,
Plot No- 1. Sec-12, Dwarka,
Delhi-78

374

240

N1

06

67

Classic Apartments,
Bairwa Bharti CGHS Lid
Plot No-24, Sec- 12, Dwarka,
MNew Delhi-78

372

363

1400

120

148

04

68

The Sunny Valiey CGHS Ld |
Plot No-27, Sec-12, Dwarka,
Delhi-78

1700

460

176

08

69

The Anjuman CGHS Lid .
Plot No-21), Sec-12, Dwarka,
New Dethi-78

12000

150

ug

70

Kanaka Durga CGHS Lid,
Ploy No-26, Sec-12, Dwarka,
New Delli- 78

706

22000

1100

105

09

L

Vimal CGHS, Plot No-3, Sec-12,
Dwarka. New Delhi-78

402

23000

T26

i

National CGHS Lid ,
Plot No-4, Sec-3, Dwarka,
New Delhi-7%

Pit was Found Dry

Pit was Found Dry

150

Pit was Found [y

04

73

The Nava Kairal CGHS Lid ,
Piot No-10, See-3 Dwarks,
MNew Delhi-78

347

23000

75

NT

N

Majestic Apartments {Chinar CGHS Ltd ).

Plot Ne-3, Sec-18A, Dwarka,
Mew Delni-78

18A

223

7000

NT

WNIL

Samrar Ashoka, Plor No-6,
Sed 18A. Dwarks, New Delhi

184

a7l

2400

28l

NIL

76

hauna Vihar, Plo No-9
Sec-18A, Dwarka,
New Delhi-78

184

417

481

27000

2400

048

b

Hare Krishna Valtey
Ploy ~eo-10, Sec-18A, Dwarka,
___ew Delh78

1EA

Pit was found dny

Pit wa found dry

240

Pesowas founs oo

T8

Fenak Residency Plor No-12
Sec 18 Dwarka New Delhi-738

1703

N




626

30

TEA

Janak Residency . Plot No-12,

Sec-184, Dwarka, New Defhi-78 (BOREWELL)

22

562

2400

2400

The Manokamna CGHS Lid |
Plot No-16, Sec-18A, Dwarka,
Deltu-78

184

no one allowed 1o be entered
inko the society

480

no one allowead to be entered inlo
the sotiety

2400

no one allowed to be ertered
mta the society

Batukji CGHS Lid,
Plot No-5B, Sec-3, Dwarka,
New Delhi-78

379

418

11000

2400

091

NIL

Jaypee CGHS Lid .
Plot No-2, Sec-22, Dwarka,
New Delhi-77

22

664

T34

20000

1.86

Nav Sansad Vihar CGHS Lid ,
Plat No-4, Sec-22 Dwarka,
New Delhi

%)
(5]

Pit was found dry

2754

Pit was found dry

240

Pit was found dry

02

DGCS CGHS Lid .
Plot No-6, Sec-22. Dwarka,
New Delhi-77

Pir was found dry

341

Pit was found dry

240

Pit was found dry

Aero View Weights,
Plot No-3B, Sec-22, Dwarka,
New Delhi-78

192

2068

800

240

138

03

New Millaneurn Apartments,
(Rao CGHS Ltd ) Plot Ng-2,
Sec-23, Dwarka. New Delhi-75

2306

240

076

86

IFCI CGHS Lid Plot Na-4
Sec-23, Dwarka,
New Delhi-75

23

PIT FOUND DRY

628

PIT FOUND DRY

460

PIT FOUNDG DRY

08

87

Vishwas Magar EPP CGHS Lid
Plat No-64, Sec-23, Dwarka,
New Delhi-77

-

PIT FOUND DRY

465

PIT FOUND DRY

2400

PIT FOUND DRY

Shublient Apanments (NPCCHCGHS Lid
Plot No-13, Sec-22, Dwarka
New Delhi-77

Pit was found dry

624

Pit was found dry

150

Pit was found dry

04

Deltu Apariments CGHS Lid .
Plor No-15C, Sec-22, Dwarka,
MNew Dethi

23

Pir was found dry

806

Pit was found dry

2400

Pit was found dry

Bank Vihar Apanments,
Plat No-16, S¢c-22, Dwarks,
Delti-77

Pit was found dry

Pit was found dry

2400

Pit was found dry

Nn

Shri Sanmat CGHS Lid
Plot No-1, Sec-198, Dwaika,
New Delhi-78

198

407

487

17000

068

02

22

Sheetal Vikar CGHS Lid
Plot No-10, Sec-23, Dwarka,
New Delhi-77

Put was found dry

1187

Pit was found dry

75

Pit was found dry

23

Manisha Towers Plor No-7B.
Sec-23. Dwarka, Delhi-77

[

Pi was found dry

286

Pit was found dry

460

Pit was feund dry

91

Chopra Apartments, Plot No-%
Sec-23, Dwarka, Delhi-77

[

Pt was found dry

468

Pit was found dry

2400

Pir was found drv

95

Drwarka Dham Apariments
Mahajan Shree CHGS Lid
Plat No-13, Sec-23, Dwarku.
Mew Nelln-

=

Pit was found dry

T4

Pat was found dry

1100

Pit was found dry

96

Nishat Agariments, Plot No-s
Sec-| 9B Dwirka New Delhy 7+

198

623

El9

Tdin0

2400

NT

97

Bhagwan CGHS Lid | Plo s
Sec-198, Dwarka. New U¢|'-‘1_I E“

9%

Progva CGHS Lid . Mot o B

Sec-2 i heee SNew Dedl

198

Pip was Found dry

1024

Pir was Feund dny

1100

Pit was Found dry

- —

Aiddzess ae found

2eR

Adddsess nat found

]

Address no found




The Delbi Transporter
(Joy Apartments) CGHS Lid ,
Plot No-2, Sec-2, Ph-I, Dwarka,
New Delhi-75

645

28000

2400

52

The Bhagwan Shree Gomeshwar Ji
(Anmol Apartment) CGHS Lid |
Plot No-3A, Sec-2, Dwarka, Ph-1,

New Delhi-75

207

305

000

2400

073

1

Ashadeep CGHS Ltd.
{Ashadesp Apariments),
Plot No-3B. Sec-2, Dwarka,
MNew Delhi-75

%)

780

1o

2400

102

Mandakini CGHS Lid ,
{Mandakini Apariments),
Plot No-3C, Sec-2, Dwarka, Ph-1,
Mew Delhi-75

250

922

11000

2400

092

Mahabhadrakali CGHS |,
Plot No-6. Sec-13, Dwarka, New Delhi-75

321

367

23000

2400

White Rose CGHS Lid |
Plot No-7, Sec-13, Dwarka.
New Delhi

457

34000

d60

334

105

Swarup Sadan CGHS Lid |
Plot No-4, Sec-13, Dwarka.
New Delhi

478

120000

2400

I 64

106

Mahalaxmi Apariments,
Plot No-4, Sec-2, Dwarka,
Mew Delhi-75

(=Y

668

000

2400

107

The SB Youth CHGS Lwd
Plor No-6B, Scc-2, Dwarka, New Delhi-75

342

306

14000

NT

Daffodils Apartments,
Plor No-36, Sec-6, Dwarks
New Delhi-75

Pit wis Found Dry

b4e]

Pit was Found Dry

Pirwas Found Dry

NIL

Shree Balzji CGHS,
Plot No-37, Sec-6, Dwarka,
New Delhi-75

Pt was Found Dry

100

Pit was Found Dn

240

Pit was Found Dry

NIL

10

Ispatika Apariment.
Plot No 29, Sec-t, Dwarka,
New Delhi-75

408

B0

0t

al

Harsukh CGHS Lid,
Plot No-4, Sec-7, Dwarka,
New Defhi-75

Pit Was found Dry

3795

Pit Was faund Dry

150

Pit Was found Dry

04

112

Khattar CGHS Lid |
Plot No-8C, Sec-7, Dwarka,
New Delhi-75

879

2600

084

113

Satisar Apanments CGHS Lid |
Plot No -6, Sec-7, Dwarka.
New Delhi-75

1703

2400

{1}

114

Siddhartha Kunj CGHS Lig .
Plor No- | 7, Sec-07, Dwarka
New Delhi-75

L
pur
L

369

A0* 1073

4

2:2

RD Apartment. Plot No-20.
Sec-6, Dwarka. New Delhi-75

13
=3
[

164

6*10°2

(R LH]

032

NIL

Sun View Apariment,
Plor No. 108, Sec-9, Dwarka,
New Delhi-77

Pit was found dry

RWH svstem not
warking

Pt was Faund dry

RWH svstem not
wiTking

"

Shri Ganinath CGHS Lid
Plot -1, See-5, Dwarka
New Delhi-75

W

Pt was Found Dry

RWH svstem not
funciional

Pt was Found Dry

|
|
|
RWH wysiem not |
fiinconal |

118

The Saprapan CGHS Lid .
Pl No-4. Sec-19B. Dwarka
Mew Delhi-75

198

it was Found drv

RWH sisiem net
fanerions

Pil was Found dry

RMH wwstem o

i ional

Pt was found div

RWH system nov
working

I was Found Dry

AWH system not
functioral

Pit was Found dry

RWH system st

fnctiona]

627



628

Pﬁ%}ﬂs.

Paved, Parking,

Mew Delin-77

Paved, Parking
Balcony ' i
Baleony connected |
Lords CGHS Ltd Plot No 7, connected 1o i connected 1o iz
119 Sec-198, Dwarka, New Delhi-75 198 Pit was Found dry RWH pit. Pit ot Pit was Found dry RWH pit. Pit not Pit was Found drv to RWH pit. Pit
: not accessible due
accessible due to accessible due to 16 Malba
Malba Malba
Dakshinayan Delhi EEPDP CGHS Ltd | % PIT FOUND = PIT FOUND i
i Y
120 Plot No-19, Sec-4, Dwarka, New Delhi-78 4 Pit was Found Dry DRY Pit was Found Dry DRY Pit was Found Dry PIT FOUND DR
Anant Apartment,
121 Plot No. 25A, Sec-4, Dwarka, a 492 PIERUD 14000 FILEOLND Lis PIT FOUND DRY
3 DRY DRY
Mew Delhi-75
DM Apartments,
Jai Diba Maa CGHS Lid . PIT FOUND PIT FOUND
4 PIT
121 Plot No-11, Sec-05, Dwark 3 PIT FOUND DRY DRY FIT FOUND DRY DRY PIT FOUND DRY 1 FOUND DRY
New Delhi-75
Vivekanand Apartments CGHS Lid |
123 Plot No-2, Sec-5, Dwarka, 5 Pit was Found Dry PITFOUND Pit was Found Dry ELT FOUND Pit was Found Dry PIT FOUND DRY
: DRY DRY
New Delhi-75
Cosmos CGHS Lid |, Plot No 28 PIT FOUND PIT FOLIND
d 2 ) 1
124 Sec- 10, Dwarka, New Delhi-75 e PIT FOUND DRY DRY FIT FOLIND DRY DRY PIT FOUND DRY PIT FOUND DRY
Mass Apartments CGHS Lid :
r2s Plot No-34, Sec-10, Dwarka, o 276 AT POUND 2600 EFREOLND 166 PIT FOUND DRY
e DRY DRY
New Delhi-73
New Adarsh Apartments, | 3 ]
126 Plot No-22, See-10. Dwarka, 10 PIT FOUND DRY PITEQUAD PIT FOUND DRY FIREIUND PITFOUNDDRY  [PIT FOUND DRY
i DRY DRY
New Delhi-75
Fakhruddin Memuorial CGHS Lad | ”
127 Plot No- 18, Sec-10, Dwarka, 10 PIT FOUND DRY MTFOUND PIT FOUND DRY FIY FOUNE PIT FOUND DRY PIT FOUND DRY
. DRY DRY
Mew Delhi-T5
The Elephanta Head CGHS Lid, . |
128 Ploi No-+41, Sec-10, Dwarka, Phe1, 10 302 P]TE};:{)::ND 3300 PTT;ESKD 17 PIT FOUND DRY
MNew Delhi-75
The Grear Lyallpur CGHS Lid., G :
129 Plot No-35, Sec- 10, 10 209 NT;EEIND 1300 P[T;g\eND 189 PIT FOUND DRY
Dwarka Ph-1. New Delhi-75
The Ehgible CGHS Lid |
F
130 Plot Na-38, Sec-10, Dwarks, 10 PIT FOUND DRY RHEPOUND PIT FOUND DRY FIT FOUNT PITFOUNDDRY  |PIT FOUND DRY
3 DRY DRY
New Delhi-75
1DC Apartmen:, Plot No. 8C, s PIT FOUND PIT FOUND
0000 ¥
131 Sec-11 Dwarka, New Delhi-75 " a1 DRY I DRY 2% AITFOUND:DRY;
Shivam Apariments ( Vikram Magar),
i
132 Plot No-14, Sec-12. Dwarka. 12 184 ’ rgg};mn 1700 "'TDF%""D 23 PIT FOUND DRY
New Delhi-T8
Sri Har Apanments, Blor No-6, 5 PIT FOUND PIT FOUND
1 L [}
133 Sec-17. Dwarka, Delhi-78 12 PIT FOUND DRY DRY PIT FOUND DRY DRY PIT FOUND DRY PIT FOUND DRY
Himachal Aparimenis, ;
1 I
134 Plol No-21, See-5, Dwarka, -} FIT FOUND DRY PIT FOUND PBIT FOUND DRY FITEOUND PIT FOUND DRY PIT FOUND DRY
DRY ¥ DRY
New Delh:
Prodhvogiki CGHS Lid
I
135 Ples W= 1, See-3, Dwarks, 3 Pit was having mud T FOUNG Fit was having mud FITFOUND Pit was having mud PIT FOUND DRY
; DRY DRY
New Delhi-78
The Vishraniika CGHS Lad |
136 Plot No-5A . Sec-3, Dwarka, 3 175 LErERLNE 2100 RITEOGND 1% PIT FOUND DRY
= DRY DRY
New Delhi-T8
Gaun Ganesh Apartments CGHS Lid., - " PIT FQOUND = PIT FOUND -
BT | i Mo e, Dvearn, Moo D2 3 306 e 5000 5R% 308 PIT FOLIND DRY
Janakt CGHS Ld - Pion Ne-07
o > % 12 M.
138 S¢c-23, Phl. Dwarks, 22 Pi-was found dry ' 'T;E’:' e Phriveas faod dey ”;g:r’_ o Pilwasfounddry  |PIT FOUND DRY




NN
139 ‘C“"]',t:’:" &fgﬁmm : 22 Pit was found dry a e Pit was found dry L I:ROSND Pitwasfounddry  |PIT FOUND DRY
Ne_w:' Delhi-77
Philip CGHS Lid , Plot No-3, PIT FOUND PIT FOUND
140 Sec-23. Dwarka. New Delhi-77 23 PIT FOUND DRY DRY PIT FOUND DRY DRY PIT FOUND DRY PIT FOUND DRY
Vedanta, Plot No-6C, Sec-23, PIT FOUND PIT FOUND
141 - ke, New Delhi.77 23 352 DRY BOOO DRY 095 PIT FOUND DRY
Jagran Apartments,
2 Plot No-17, Sec-22, Dwarka, 2 Pit was found dry REL EOUND Pit was found dry FELEQUND Pitwasfounddry  |PIT FOUND DRY
s DRY DRY
MNew Dehli-77
Veena Residency,
143 Plot No-5D, Sec-22. Dwarka, 2 Pit was found dry PIEFOUND Pit was found dry PITEOUND Pitwasfousddry  |PIT FOUND DRY
. DRY DRY
New Delhi-77
Kamal Vihar CGHS Ltd | E ¥
144 Plot No-05, Sec-7, Dwarka, 7 Pit Was found Dry Bt WS’ found Pit Was found Dry Pit:Wan foind Pit Was found Dry | Pit Was found Dry
ew -
New Defhi-75 i Dry
Park Royal Apariment,
145 Plot No 104, Sec 09, 9 Pit was Found Dry 150 Pit was Found Dry NIL Pit was Found Dry NIL
Drwarka. New Delh
Sukh Sagar Apanments,
146 Plot Ne 12, Sec 09, Dwarka, 9 Pit was Found Dry 545 Pit was Found Dry NIL Pit was Found Dry NIL
New Delhi-75
The Dhanphatowar CGHS Ltd ,
147 Plot No 17, Sec 12, Dwarka-I[ 12 302 2186 12000 NIL 199 NIL
New Delhi-75
Sarve Saryam Apartments,
148 Plat No 12, Sec4, Dwarka, 4 218 2366 17*10"2 NIL NT NIL
Mew Deihi-78
Om Satyam Apartments,
149 Plot No 13, Sec-4, Dwarka, 4 249 322 131072 NIL 02 NIL
Mew Delhi-78
Om Saryam Apartments,
1494 Plot No 13, Sec~4, Dwarka, 4 7207 NIL NIL
New Delhi-78 (SUBMERSIBLE)
Sanchar Vihar CGHS,
150 Plot No-135, Sec-4, Dwarka, 4 413 147 21%19 3 NIL NT NIL
New Delhi-78
Hind Apartments, Plot No-12,
Is1 Sec-5. Dwarka, New Delhi-75 5 142 278 1700 MIL 161 NIL
Kesarwam CGHS Lid
152 Pl No-4, Sec-5, Dwarka 3 766 508 17000 NIL 1.57 MNIL
New Delhi-75
Badhwar Apartments,
153 Plot No-3, Sec-6, Dwarka & Pir was Found Dry 394 Pit was Found Dry NIL Pit was Found Dry NIL
MNew Delhi-75
Happy Home Apartments,
154 Plat No-124, Sec-7. Dwarka, 7 Pit was empty 468 Pt was einpty NiL Pit was empty NIL
MNew Delhi-75
Insurance Employees CGHS Lid
155 Plot No- 14, Sec-7, Dwarka, 7 Pit was Found Dry 163 Pit was Found Dny NIL Pit was Found Dny NIL

New Delhi-75
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i56

St Columbs CGHS Lid
Plot Wo-135, Sec-7, Dwarka,
New Delhi-73

Pit was Found Dry

Pit was Found Dry

NIL

Pit was Found Dry

NIL

157

Shruti Apartment CGHS Lid ,
Plot No. 22, Sec-07, Dwarka,
MNew Delhi-75

Refused for sampling by
Guard and no one allowed
to be entered in the
Society

217

Refused for sampling by Guard
and no one allowed to be
enterad in the Sociery

NIL

Refused for sampling by
Guard and no one allowed
to be entered in the
Society

NIL

Royal Residency CGHS Ltd |
Plot No-5, Sec-9 Dwarka, New Delhi-77
(SUBMERSIBLE)

1416

NIL

NIL

Apna Villa Apanments CGHS Lud |
Plot No-23, Sec-10, Dwarka,
Mew Delhi-75

930

799

28000

NIL

NT

NIL

Divya CGHS Ltd , Plot Ne-21,
Sec-10. Dwarka, Mew Delhi-75

423

637

50*10"2

NIL

03

NIL

161

Niti CGHS Lid . (Saksham Apartments),
Plol No-40 B. Sec-10, Dwarka,
MNew Delhi-75

L
=
i

3400

NIL

P

NIL

162

Dharam Vihar CGHS Ltd
Plot No-2, Sec-10, Dwarka,
MNew Delhi-75

Pit was Found Dry

141

Pit was “ound Dry

NIL

Pit was Found Dry

NIL

163

Upkari Apariments,
Plot No-9, Sec-12, Dwarka,
MNew Delhi-75

244

791

MIL

07

NIL

The Shiam CGHS Lid |
Plot No. 5D, Sec-11, Dwarka ,
Ph-1, New Delhi-75

2248

H0000

NIL

33

NIL

165

Ashoka Apartments,
Plot No-8, Sec-12, Dwarka,
New Dethi-78

671

NIL

g2

TRACES

166

The Seth Vihar CGHS Lid |
Plot No-4. Sec-18A, Dwarka,
New Delhi-T8

i8A

550

TO000

NIL

089

NIL

167

Bharat Apartments,
Plot No-8, Sec-18A, Dwarka,
New Delhi-78

18A

1200

MNIL

085

NIL

Welcom Group CGHS Ltd
Plot No 6, Sec-3, Dwarka,
New Delhi-78

334

875

14000

MNIL

INIL

169

Air India Apartments,
Plot No-9, Sec-3 Dwarka,
Mew Delhi-78

w

514

zihao

MNIL

172

NIL

170

Udyos Vihar CGHS Lid |
Plor No-12, Sec-22,
Dwarka, Ph-1, Mew Delhi-77

Pt was found dry

1148

Pit was found dry

ML

Pit was found dry

NIL

i

Ranjit Vihar-1, Awhe Complex,
Plot No-135, Sec-22, Dwarka,
New Deihi-77

14
]

Pir was found dry

Pit was found dry

NIL

Pit was found dry

NIL

172

The Gulshan-E-Iqbal CGHS Lt
Plat No-3, Sec- 198, Dwarks,
New Delhi-75

198

000

NT

NIL

173

Arvind Apartments. Plot No-9.
Sec-19B, Dwarka, New Delhi-73

1vB

13000

Nl

nil

174

Kohinoor Residency,
Plot No-13 Sec-19B, Dwarka
Mew Delki-75

198

Pit was Found dry

Pat was Found dry

Pit was Found dry

NIL

Oirdance Facrones Officers CGHS Lid
Plot Mu-3. Sec-13. Dwarka.
Mew Delhi-78

000

ML

ML

176

NPSC Sociery, Plor Mo-3,
Sec-2. Dwirki. New Delhi-T8

Jinp

it

mil
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35 MOST URGENT
;,. : 2 COURT MATTER
|" :' ol ., 1
!.“Y \"» DELHI JAL BOARD: GOVT. OF NCT OF DELHI
; = - " OFFICE OF THE SE (C)-8 _ . Pt
gl : ‘A’ RUILDING, STAFF QUAKTERS A T
Pesamst KAROL BAGH, NEW DELHI-110005

No.DJB/SE (C)-812025/ 1 § A Yo Dated: 2 / o‘!{/ 2ay

To, :

Dr. K.S. Jayachandran,

Member Secretary, DPCC

4th & 5th Floor ISBT, GT Karnal Rd,

Kashmere Gate, New Delhi, Delhi 110006

Email: msdpeeidnic.ir. CiITNY

Subject: Imposition -of Environment Compensation for polluting ihe Grouncwater ogi(z(;
operative Group Hawusing Societies in Dwarku i the matter of O.A. 147/2021 E.A.

04/2023 titlea as “Mahesh Chandra Saxena Vs Ciief Secretary, GNCTD & Ors.

Sir, e
May kindly refer your letter dated 27.05.2024 wherein report of 180 samples collected from 176
Co-operative Group Housing Societies in Dwarka was shared by your office.

The DJB has also conducted the survey of all the 176 Co-operative Group llousing Societies and
the water sample reports taken from Rain Water Harvesting Pits werc'got analysed, The comparative
sample report has been prepared and is attached for your reference (o take necessary action against the
defaulting societies as per provision of Environment (Protection} Act, 1986 which are causing
contamination to grourd water, Jn most ol the cases, the contamination is due {0 Non-cleaning of roof,
improper majntenance of RWH structure and cannection of surface drains in RWH structures.

L ]

In view of above, you are :equested to impose Cnvironmer' Compens=tion {EC) as per law on the

defaulting Co-operative Group Hc icing Socielies.

Y

With Regards.
..
Encl: As above 54{"
SE(C),8
H.K. Chama
Copy to: SE(©) 2

1. PStoCEO : for kind information, ; i 'i_lﬂi'i

2. CEN(W) ; -do- pardtive

3 CE(GW) : ~do- sinat thy
4. EE{RWH)-I 110 pursue cansing
- > N I'r‘

P
|l
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MOST URGENT

COURT MATTER
( —
- MOST URGENT
.: fE 5"’»; DELHLJAL BOARD: GOV, OF NCT OF DELT
--a-,_.._:_::__.-" OFFICE OF THE SE (18
-‘ hall™

; ke
A’ BUILDING, STAFF QUARTERS 7:"*1’_
KAROL BAGH, NEW DELHI-110005 M

No.DJB/SE (C)-8/2025/ 2 # 2y

! o
Dated: 7 ~ zljl 2 13
Subject: To levy Penalty for inst

alling non-functional Rain Water Harvesting on Co-operative
Group Housing Socicties in Dwarka in the matter of O.A, 147/2021 E.A, 04/2023 titled
as “Mahesh Chandra Saxena Vs Chiof Seeretary, GNCTD & Ors,”

In the ubove matter, this oftice has conducted the survey of all 176 CGHS societies and reports
from DTQC were got analysed and found that F-Coliform was found in 119 Nos. of Sosieties and

RWH was non-functional in 4 Nos. Societies (List Enclosed). It shows that Rain Water Harvesting
System in 119 (115+4) is non-functional.

In view of above, you are requested to impose penalty as per provision 3(i) mentioned in
Instructional order dated 17.09.2019 from the office of Director (Revenue) (Copy atached). This is as

h|
per advise of Legal Cell of Delhi Jal Board. The list of defaulting group housing societies is enclosed.
You are requested to submit ihe AT

R well in time so that the compliance report be submitted in the
above matter before NGT. NDOH in the above matter is 28.03.2025.
This may be taken orlx .TOY PRIORITY. |

1
Lt

'f"‘ncl: As above

Director (Revenue)

gl ?{
SE(C)-8
H.K. Chawla
SE (C)-8
C“[’Y to: |
' . for kind informatiot.
I. PStoCEO '. i
. e .: ~do-
- pie v . |o pursue
4, EE(RWH)-1

: O':l ox\-uﬂ-s
< 3-0lc
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THROUGH E-MAIL
TTER

GENT COURT MA
ve REMINDER-1

Py r, DELHI JAL BOARD: GOVT. OF NCT OF DELHI O
L L OFFICE OF THE EXECUTIVE ENGINEER (RWH)-I b aa
— ROOM NO. 208, VARUNALAYA PHASE-I L

it _ KAROL BAGH, NEW DELHI-110005 :

No.DJB/EE(RWH)-1/2025/ 1 2.% . Dated: 12-03.2025
Subject: To levy Penalty for installing non-functional Rain Water Harvesting on Co-operative

Group Housing Societies in Dwarka in the matter of O.A. 147/2021 E.A. 04/2023 titled
as “Mahesh Chandra Saxena Vs Chief Secretary, GNCTD & Ors.”

Reference: Letter No. DJB/SE(C)-8/2025/25 dated 20.01.2025

May please find the referenced letter along with the list enclosed in the above matter wherein it
was requested to submit the Action Taken Report with respect to imposing penalty as per provision
3(i) mentioned in Instructional order dated 17.09.2019 from the office of Director (Revenue) on the

defaulting Co-operative Group Housing Societies in Dwarka as per list already sent. But till date, no
ATR has been submitted to the office of SE (C)-8,

As this a court matter before Hon’ble NGT, | have been directed to request you to provide the
Action Taken Report by tomorrow i.e. 13.03.2025 so that the compliance report be approved by the

competent authority and be submitted to Hon’ble NGT before 20.03.2025. The copy of the letter is
enclosed for ready reference. NDOH in the above matter is 28.03.2025.

This may be taken on TOP PRIORITY,

Encl: As above

Director (Revenue)

gd ~

EE (RWH)-1
Copy to:

1. PSto CEO : for kind information,
2. CEN(W) : -do-

3, CE(GW) : -do-

4. SE(C)-8 -do-

5. AE(RWH) : to pursue
O Case file

7. Ole

W

EE (RWH)-1

633



634

;A(V\V\M#}"Q q

DELHI JAL BO&%: GOVT. OF NCT OF DELHI
OFFICE OF THE DIRECTOR (REVENUE)
VARUNALAYA PHASE-Il, JHANDEWALAN NEW DELHI

DJB/DDR/RWH/ 2025/ . J09 Dated:24.03.2025

Subject: ATR with reference to Remedial and Punitive action taken by DJB for
non-compliant provisions of Rain Water Harvesting

With reference to the letter no. DJ B/EE(RWH)-1/2025/128 dated 12.03.2025 of
EE (RWH)-I, kindly find enclosed herewith a letter of ZRO (Kakrola) vide which
10% Rebate for RWH in water bills in the said 119 societies where RWH system

was not found to be functional, has been withdrawn.

2. Regarding imposition of RWH penalty, kindly refer to the this office
instructional order dated 19.11.2022 (copy enclosed) issued vide which it was
communicated that as per resolution no. 1303 taken in 163 meeting of Board of DJB
held on 10.10.2022 that henceforth, RWH penalty in water bills, if any will be
levied only after receipt specific recommendation of RWH Cell with the due

approval of the Board.

/
(Jog%gh)

Dy. Director (Revenue) HQ

Enclosed: a/a

1/EE (RWH)-I



DELHI JAL BOARD: GOVT. OF NCT OF DELHI 635
OFFICE OF THEZONAL REVENUE OFFICER
KAKROLA MORE

DJB/ZRO (KARKOROLA MOR) /RWH/ 2025/ Dated:24.03.2025

Mahesh Chandra Sexena Vs Govt. of NCT Delhi and Others
(Execution application No.4 /2023
In Original application no 147/2021)

Subject: ATR with reference to Remedial and Punitive action taken by DJB for
hon-compliant provisions of Rain Water Harvesting

Kindly refer to the letter no. DJB/EE(RWH)-1/2025/128 dated 12.03.2025
referring therein a list of 119 societies wherein Rain Water Harvesting System was

found as non-functional, in the above cited subject matter.

2. In this context, it is to confirm that 10% Rebate for RWH in water bills of

the above referred 119 societies has been withdrawn.

Fa

(Jasmé)eféAgJ\w |

ZRO (Kakroal More) &
ZRO Dwarka (link officer)

ZRO (R) HQ

Copy to
SE (C)-8 / RWH

ST

Crend "*vr-*

b(
T
o
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TR DCLII JAL BOARD hé]
l' N GOVERNMENT OF NCT OF DELH! ’ !
el OFFICE OF THE DIRECTOR (REVENUE r
D VARUNALAYA, PHASE-I, KAROL DAGH,NEW DELHI-110005. .
g - - -~ Gated: I .11:202
F.No.DJB/DOR/RWH/2022/ | 9455 vk | 9 96 Daled:_li_{é,ﬁ.z

AL ORDER

i
Subject: Deferment of Levy of Rain Water Harvesting (RWH) Penalty for further period of siX
months w.e.f. 0}..10.2021 to 31.03.2023.

- eferment
The Board in its meeting held on 10.10.2022 vide Resolution No.1303 has approved d

of levy of Rain Water Harvesting (RWH) penalty for a further period of six months from 01. 10.29"]12 "2
31.03.2023. The Board further directed that in case, further deferment in levy of AWH pef? t: lr
required after 31.03.2023 based on él_tuatinn, CEQ, DJBis authorized to extend the period fora furthe
period of six months,

; Member
The Board further directed that Raln Water Harvesting Cell, DIB functioning undwsc'ms 55 10
. -]
(Water) to revisit the existing scheme and frame fresh policy guidelines looking into the re2
why the existing scheme could not take off and Implemented in its right earnest.

This is for Information and necessary action by all concerped.

(G rpreet’gi gh)
Director{Revenue)

Informiatlo oce lon to:

PS to Chalrman, DJB -for kind information,
Vice Chairman, DJB- for kind information.
CEOQ, DJB - for kind Information.
‘Member(A)/ Member(F)/ Member(Dr.)
‘Memiber(Ws) - Pleasc noté that henceforth, RWH penalty In water bills, If any, will be levied only
" after receipt of éﬁi;dﬁf:fé‘qbﬁ‘lfqendatlun of RWH Cell with the due approval of Board.

6. :All Princlpal Chief Englneers/Chief Engineers

7. AlLACEs (Malnt.)/All SEs/ All EEs/AEES
" 8. EE[RWH) -for necessary action.

ol o o

0

. i9.¥Director(F&A)/Director(A&P)/(Vig.)/Secretary, DIB.

. 10. Dy. Director{Vigllance)/Jt. Director(F&A)-I & Il

11 AC(BI/AC(D)/AC(G)I/AC(G)-IFACITI/AC(W)/AC(LW)/AC(LEE)/AC(RR)/AC(CR)/AC (Trg. |
12 All Ju. Directors (Revenue)/ All Dy. Director (Revenue)/ZROs- for necessary action.
13, EE(EDP); for uploading on DJB Website.
- 14, ‘Project Director, M/s, Wipro Ltd., 6* Floor Varunalaya Bullding, Phase-Ii i
"~ +' necessary actlon for implementation of scheme |n hM;'. e S=ilor Information and

. 35, M/s PWC = for follow up wilth M/s WIPRO Ltd,

" 17, Guard file. _ P

16, Director(PR)/AC(PR)/AO(PR)/- to Issue fre

ue
.. Edivlon. quent press release in leading news

pers of Delhi ;
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Copy of Resolution No,

Item No, , R

Meeting” No._ |49 t.he D;:lhi Jal Board held on | ph~/pa

No.DJB/DOR/Preamble/RWH/2022/ 2 43

DATED:  ©6:10-2027

GOVT. OF NCT OF DELHI

Item No.Admn. {o 8
DATED: 6 ~/ b L.

1 | Name of the Subject

Deferment of Levy of Rain Water Harvesting (RWH) Penalty
for a further period of six months from 01.10.2022 to

31.03.2023.

2 | Administrative Approval/
Information

Board is the Competent Authority.

3 | Name of the Wing

Revenue Department

4 | Brief History of the Case

Board vide Resolution No. 829 dated 19.08.2019 interallia has
decided mandatory provision of Roof Top Rain Water
Harvesting for plots/properties having area of 100 sq. mtrs. or
more to have functional Rain Water Harvesting System, even if
the property is constructed prior to 28-07-2001. In case,
consumer fails to comply with the aforesaid mandatory
provision, the tariff as applicable for the respective consumer
category will be Increased by 1.5 times, till the system is
installed and intimated to the respective Zonal Revenue Officer.

However, during the COVID-19 pandemic in the 2020-21, the
Board deferred levy of RWH penalty considering hardship of
consumers’ in installation of Rain Water Harvesting Structure
time to time as mentioned hereunder: - '
a) Levy of RWH penalty on non-existing of functional RWH
system. ‘
b) Mandatory clause for RWH structure before
granting new connections was also deferred.
¢) RWH penalty levied during 01.04.2021 onwards in
bills, if any, were to be reversed in next bills.

Last deferment for levy of RWH penalty as decided by the Board
for a period of six months w.e.f. 01.04.2022 to 30.09.2022 vide
Resolution No.1228 dated 04,03.2022.

5 | Present Status/ Issues:

Despite of having provision of slab wise Financial
Assistance maximum up to Rs. 50,000/- for construction
of Rain Water Harvesting System along with 10% rebate
on water bill, desired sensitivity in implementation of Rain
Water Harvesting System in consumers’ is generally not
being seen. The present status is given hereunder:

s
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sl. Particulars Total
No,
1 Distinct K. No. who have availed 2430
rebate since 01.07.2017
2 | Rebate Amount ( InRs.) 3 169,66,19,182/-
3 | Count of active K. No. having Plot area 4,34,647
greater than equals to 100 sqm.
4 | No. of K. No. in which plot area is 5,17,647
either not available or seems to be -
incorrect (as on 03.10.2022)

It may be seen that only 2430 K.No. availed benefit of 10%
rebate on account of provision of Rain Water Harvesting
System since 01.07.2017 against 4,34,647 Nos.
plots/properties having area greater than or equal to 100
sqm are captured in Revenue Management System.

Further, under the currency of 20 KI per month Free Water
Scheme for the consumers of domestic category, levy of
RWH penalty may be point of strong resistance by the
large number of consumers’.

Detailed Proposal of the
subject

Since, only a few of the consumers have implemented the
mandatory RWH Structure, therefore, there is need to create
general awareness amongst the consumers regarding benefits,
financial assistance as well as penalty provisions through RWH
Cell for which RWH Cell may be given reasonable time and
outcome may be reviewed after next six months. Rain Water
Cell will also check the feasibility whether such provision can be
made in existing built up plots of 100 sqm and above. In the
meantime, the data of plot size may also be captured in RMS
after getting data of plot size from the ZROs, which is presently
not available in RMS is 5,17,647 cases.

It is, therefore, proposed that the- Board may consider the
following proposal: -

1. tevwy of penalty in case of non-existence of
functional RWH structure may be deferred for next
six months i.e. 01.10.2022 to 31.03.2023 for all
cases,

- 2. Mandatory clause for RWH structure before
granting new connectio_ns on properties on plot
size of 100 Sqm. above may also be deferred for
above period.

3. In case, further deferment in levy of RWH penalty
is required after 31.03.2023 based on situation,
CEO, DJB may be authorized to extend the period
only for a further period of six months.

A1t




Implementation  Schedule
with Timelines for each stage
including internal processing.

structure on properties constructed on plot size of 100 Sqm and
above will remain on hold w.e.f. 1.10.2022 for a period of six

months.

N2 S
Provisidn¥’for levy of penalty and mandatory clause of RWH

Financial Implication of the
Proposed Subject.

Nil

Comments of the Finance.

Not Applicable.

10

Comments of the Wing on
the comments of Finance
Department.

Not Applicable.

yJ

11

Details of previous Board
Resolution, Existing Provision
of Water Board Act /
Regulations thereof.

Not Applicable.

12

Legal Implication of the
Subject & Comments of Law
Department.

Not Applicable.

13

Comments of Department
on the comments of Law
Departmert.

Not Applicable.

14

Whether CV.C. guidelines
followed or not.

Not Applicable.

15

Recommendations

Proposal as contained in para 6 above is accordingly placed

before the Board for consideration and decision.

SECRETARY, DJB.

(Amit{ Kunfar Jain)
DIRECTOR/ (REVENUE)

P11
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RESOLUTION NO. 1303
ITEM NO. ADMN. 608 Deferment of Levy of Rain Water Harvesting (RWH) penalty for
a further period of six months from 01.10.2022 to 31.03.2023.

The Board considered the proposal contained in  proposal  No.
DIB/Dir.(Revenue)/2022/243 dated 06.10.2022 of Director(Revenue) and resolved to approve
the deferment of Levy of Rain Water Harvesting (RWH) penalty for a further period of six
months -from 01.10.2022 to 31.03.2023. The Board further directed that in case, further
deferment in levy of RWH penalty is required after 31.03.2023 based on situation, CEO, DJB is

authorized to extend the period for a further period of six months.

The Board further directed that Rain Water Harvesting Cell, DJB functioning under
Member (Water), DJB to revisit the existing scheme and frame fresh policy guidelines looking

into the reasons as to why the existing scheme could not take off and implemented in its right
earnest. \6{7
, . '.‘/,' ) 1
Amit Kumar Jain
Secretary, Delhi Jal Board
Government of NCT of Delhi
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DELEI JAL BOARD: GOVT. OF NCT OF DELHI
OFFICE GF THE CHIEF ENGINEER (GW) -

ROOM NQ. 112, VARUNALAYA PHASE~1 T
KAROL BAGH, NEW DELEI-110005 R T
E-mafl: cegwdib@gmail.com
NoDIB/CE@WY2024/ 550 70556 Date: o( |e3|2 62
INSTRUCTION A1, ORDER '

Subject:- Deferment of levy of Rain Water Harvesting (RWH) penalty for fartier
period from 01.10.2023 to 31.832024 snd Relaxotion of condition to emsure:
RWH Syztem on plot size 100 sqm s34 above.

mwmmwmmdmmmﬁma
RWHWM&;MMMQI&W@%RWHWMM
niew connections on propesties on plot size 1005z end sbove, shall be relexed for a further
period from 01.10.202% 0 31.03.2024. - .

District Rain Cenfres of DIE, all ERe (Maintensmce) and Revenue Officers are

" directed to give wide publicity and advise the public having properties constructed on piot

size 100sqm. and sbove to ensure mandatory instuilation of Rain Wate: Hearvesting system
well before the timelines. Consumers may be guided to avail benefit of 10% rebate on water
bilis and available financia! assistance scheme for adequete and fimetional RWH system.
'M'isforinﬁ-nuﬂmmmywﬁmbyaﬂm

-sd-

_ CE (GW)
L. PStoChairman,DIB - :forkind information.
2. Vice Chairman, DJB : do-

3. MembersoftheBoard “~do- =, ’
- 4, mwmmmwmmm:ﬁumm;
5. All Chief Engineers
6. Director (F&A)Y Director (A&F)/ Secretary, DIB
7. All SEs(Maintenance)/ All EEs (W/S/R)
8. All ACY/AT AOs .
9. Al .. ZRO are directzd to take necessary action.
10.EE (EDP) : uploading on DJB Website.

11. Director AC_(ITR)’.{&O (PR) : to issue frequent prese release in leading

news papers of Dellii edition.
12. Project Director, M/s Wipro 3

¥ e A
gy



642

“ANMVEXRIRE Ly
46 —r #

/ COURT MATTER -
& i
AN DELHI JAL BOARD: GOVT. OF NCT OF DELHI g
S OFFICE OF THE SE (C)-8 b
= ‘A’ BUILDING, STAFF QUARTERS pApR.
el KAROL BAGI, NEW DELIL-110005
/

NoDJBISE (C)-82025/ Zo + 3 Steds e | 162

gubject: To disconnect the water conncction for installiig non-functional Rain Water

Harvesting on Co-operative Group Housing Societies in Dwarka in the matter of O.A,

14772021 E.A. 04/2023 titled as “Mahesh Chandra Saxena Vs Chiel Secretary,
GNCTD & Ors.” ‘

In the above matter, this office has conducted the survey ol all 176 CGHS societies and reports
from DTQC were got analysed and found thut F-Coliform was found in 115 Nos. ol Societies and

RWH was non-functional in 4 Nos. Socicties (List Enclosed). It shows that Rain Water Harvesting
System in 119 (115+4) is non-functional.

In view of above, you are requested to disconnect the water connection as per provision 3(iii) i
mentioned in Instructional order dated 17.09.2619 from the oftice of Direcior (Revenue) (Copy
attached) as per list enclosed and submit the ATR well in time so that the compliance report be
submitted in the above matter before NGT. NDOH in the stove matter is 28.03,2025.

This may be taken on TOP PRIORITY.

This issues with the approval of Competent Authority,

Encl: As above
CE (South)/ SE (M)-9 .
ed|-
SE(C)-8
Cﬂp}' to: '
1. PSwCECO « for kind information.
2. CEN(W) : -do-
. 3. CE(QW) : -do-
4. BE(RWH)-I : to pursue
A, Olc . ;
' E G\ul\.t
H-Kn ch..m

ses gy |
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THROUGH E-MAIL

URGENT COURT MATTER
REMINDER-]
LN DELHI JAL BOARD: GOVT. OF NCT OF DELHI
0 0 i b 0 s _/_-1-
B o ooomomeRe M
== » 2Us, : - B w
“Balt™ KAROL BAGH, NEW DELHI-110005 i s e
No.DJB/EE(RWH)-1/2025/ { 3 4 _ Dated: ['z,‘ 3 I 13

Subject: Subject: To disconnect the water connection for installing non-functional Rain Water
Harvesting on Co-operative Group Housing Societies in Dwarka in the matter of 0.A,

147/2021 E.A. 04/2023 titled as “Mahesh Chandra Saxena Vs Chief Secretary, GNCTD
& Ors.”

Reference: Letter No. DJB/SE(C)-8/2025/30 & 31 dated 20.01.2025

May please find the referenced letter along with the list enclosed in the above matter wherein it
was requested to submit the Action Taken Report with respect to disconnect the water connection as
per provision 3(iii) mentioned in Instructional order dated 17.09.2019 from the office of" Director
(Revenue) on the defaulting Co-operative Group Housing Societies in Dwarka as per list already sent.
But till date, no ATR has been submitted to the office of SE (C)-8.

As this a court matter before Hon’ble NGT, | have been directed to request you to provide the
Action Taken Report by tomorrow i.e. 13.03.2025 so that the compliance report be approved by the
competent authority and be submitted to Hon’ble NGT before 20.03.2025. The copy of the letter is
enclosed for ready reference. NDOH in the above matter is 28.03.2025.

This may be taken on TOP PRIORITY,

Encl: As above
CE (South)/SE (C)-9 LA —
EE (RWH)-1
Copy to:
1. PStoCEQ : for kind information.
2. CEN(W) : -do-
3. CE(GW) : -do-
4. SE(C)-8 ! -do-
5. AE(RWH) : to pursue
_b~Case file D )
7. Ol L"‘

EE (RWH)-I
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: An:) OVFICE OF THE BXBCUTIVE ENG. (D)-092 tow

»
o?;l;ghm JAL BOARD GOVT OF N.C.T OF DELHI
R HEAD TANK OPPOSITE BHARTI COLLEGE

Szt JANAK PURI NEW DELHI
= eeswljnnn) 55 )
“STOP CORONA WEAR MASK vy rltgmall.com Ph. 25547658

FOLLOW ply VSICAL DISTANCING MATHTAIN HAND 1Y GILNE"
Ne DJB/EE(D)-092/2024-25/ 7 \ ") '

i
o —

¥

.

s -

Dated ;- '}
To,
T Sansar Apartments CGHS Lid. ;
8 Plot No -6. Sec.7, Dwarka,
& Delhi-75 |

_ Subject: Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled ns "Mahesh Chandra
"; Saxena vs Chief Secretary, GNCTD & Ors.'

‘Reférence: - DJB/SE(C)-08/2025/31/Dated 20,01.2025

5 o —

Kindly refer to above mentioned letter received from SE (C)-8 D.!B, whercin thet
o[T1ce has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was
: found in 1 15 Nos. of Societies and R WI-Is where non-functional in 4 Nos. Societies
- (List Enclosed). It shows that Rainwater Harvesting Systems in J 19 (1 15+ are found
defective and non-functional.
Further in view of above a request hs:s been received from above mentione olfice of
SE(C)-08 to disconnect the water connection as per provision 3 [ili) mentiohed in
? instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that
the compliance reports may be submitted in the above matter before Hon'ble NGT.
NDOH is 28.03.2025.

- —

Therclore, you are directed Lo make rainwater harvesting system functional as per

DJB norms and inform' to undersigned within 15 days, failing which vour water

supply connection will be disconnected withou! any further netice. M/%

:

f o fn

. Executive Engineer (12)-092
l z

FETE
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OFFICE OF THE EXECUTIVE ENG. (D)-092
- DELHI JAL BOARD GOVT OF N.C.T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI
wsrop COREJ\I:IiAuI,E;g;iséw}jggﬁt[)_u_;@gmgil._{_:9_;1_1 Ph. 25547658
K FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE"

No DJB/EE(D)-092/2024-25/ 0 ¢ - Dated :- J¥-3-7)

To,

Harsukh CGHS Ltd.

Plot No-4. Sec-7, Dwarka.

New Delhi-75

Subject: Notice for disconnection of water supply due to non- [unctional ramn waler
harvesting in the matter Of 0 A, 147/2021 E.A 04/2023 titled as "Mahesh Chandra
Saxena vs Chief Secretary, GNCTD & Ors.’

Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C)-8 DJB, whercin that
ofTlce has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was
[ound in 1 15 Nos. of Societies and R WI-Is where non-functional in 4 Nos. Socicties
{List Enclosed). It shows that Rainwater Harvesting Systems in 119 (113+4) are [ound
defective and non-functional.

Further in view of above a request has been received from above mentioned oflice of
SE(C)-08 to disconnect the water connection as per provision 3 {iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. {Revenuer DJB. so thu
the compliance reports may be submitted in the above matter hefore Hon'hle NOT,
NDOH is 28.03.2025.

Therefore, you are directed to malke rainwater harvesting systein functional as per
DJB norms and inform to undersigned within 15 days, [ailing which vour water
supply connection will be disconnected without any further notice,

v
),’/,.,‘E‘,xecmi\c‘f‘g

ngincer (D)-092

645
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OFFICE OF THE EXECUTIVE ENG. (D)-092

0‘3{2‘&“}‘{ ;:; gigin ..Govr OF N.C.T OF DELHI
. OPPOSITE BHARTI COLLEGE
EMAIL:- cestvi?::fai PU]'H NEV:, DELHY - ~
“STOP CORONA WEAR WFO_IIC; Ib%?!&%ﬂﬁ?ﬁ;hn;ﬁ;:?: iiﬁ) HYGIENE"
No DJB/EE(D)-092/2024-25/ ' 7 7 Dated :- 1¥-3-7.°
Siadnartha Kunj CGHS itd.
Plot No-17. Sec-07, Dwarka.
New Dethi-75
Subject: Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter Of 0.A. 147/2021 E.A 04/2023 titled as "Maliesh Chandrz
Saxena vs Chief Secretary, GNCTD & Ors.’
Reference: - DJB/SE(C)-08/2025/31,/Dated 20.01.2025
Kindly refer to above mentioned letter 1‘e;ceived from SE (C)-8 D.JB, whercin that
ofT1ce has informed that they have conducted the survey of all RWHs of 176 CGHS
sco tes and reports from DTQC were got analysed and found that F-Coliform was
found in 1 15 Nos. of Societies and R WI-Is where non-functional in 4 Nos. Secieties
(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are lound
defective and non-functional.
Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iif) mentwoned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue; DB, so that
the compliance reports may be submitted in the above matter hefore Honble NGT,
NDOH is 28.03.2025.
Therelore, you are directed to make rainwater harvesting system functional as per

aorms and inform to undersigned within 15 days, failing which your water

supply connection will be disconnected without any further notice.

W Execunte Engimecr (D]-092
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OFFICE OF THE EXECUTIVE ENG. (D)-C92
DELHI JAL BOARD GOVT OF N.C.T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE

JANAK PURI NEW DELHI

) EMAIL:- eeswljanakpuri@gmail.com Ph. 25547658
STOP CORONA WEAR MASK FOLLOW PI{YSICAL DISTANCING MAINTAIN HAND HYGIENE”
No DJB/EE(D)-092/2024-25/ o = &/

Te,

Khattar CGHS Ltd.

?lut No-sc. See-7. Dwarka

New Delhi -75

Subject: Notice for disconnection of water supply due to non- [unctional rain water

harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra
Saxena vs Chief Secretary, GNCTD & Ors.'

Reference: - DJB/SE(C)-08/2025/31/Dated 20.01,2025

Kindly refer to above mentioned letter received from SE (C)-8 DJB, wherein that
ofTlce has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was
found in 1 15 Nos. of Societies and R WI-Is where non-functional in 4 Nos. Societies
{Lisi IZnclosed). It shows that Rainwater Harvesting Systems in 1 19 (115+4) arc lound
defective and non-tunctional.

Further in view of above a request has been received from above mentioned oflice of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that

the compliance reports may be submitted in the above matter before Hon'ble NGT.
NDOH is 28.03.2025.

Therefore, you are directed to make rainwater harvesting system functional as per
DJB norms and inform to undersigned within 15 days, failing which vour water

suppiy connection will be disconnected without any further notice,

fJ;I/Vl':?:x{ecuL'we ngineer (D)-092

Dated ;- 14~ 13- 72
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OFFICE OF THE EXECUTIVE ENG. (D)-092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI
OVER HEAD TANK QPPOSITE BHARTI COLLEGE

JANAK PURI NEW DELHI
EMAIL:- eeswljanukpuri@gmail.com Ph. 25547658
“STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE”
No DJB/EE(D)-092/2024-25/ ¢ % § U Dated :- /-2~

To,
The SB Youth CHGS Ltd
Ptot No-6B. Sec.2, Dwarka. New Delhi-75

Subjcct: Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra
Saxena vs Chief Secretary, GNCTD & Ors.'

Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C)-8 DJB, wherein that

ofT1ce has informed that they ha\rf: conducted the survey ol all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that [-Coliform was
found in 1 15 Nos. of Societies and R Wl-Is where non-functional in 4 Nos. Societies
(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are [ound

defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (i) mentioned in
instructional order dated 17.09.2019 from the office of Dir, (Revenue) DJB, so thal
the compliance repofts may be submitted in the above matier before Honble NGT.
NDOH is 28.03.2025.

Therefore, you are directed to make rainwater harvesting systemn functional as per
DJB norms and inform to undeil‘signed within 15 days, failing which your water
supply connection will be disconnected without any further notice.

ﬁ/_,\/ Executive En&ineer (D)-092

n
b

b
4
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OFFICE OF THE EXECUTIVE ENG. (D)-092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI .
OVER HEAD TANX OPPOSITE BHARTI COLLEGE ‘
JANAK PURI NEW DELHI

EMAIL:- eeswljanakpuri@gmail.com Ph. 25547658
[ e
STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE"

No DJB/EE(D)-092/2024-25/ 2137 Dated :- 1%-2-2<

To,

Mahalaxmi Apartment

Plot NO-4. Sector -2. Dwarka,

New Delhi-75

Subject: Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra
Saxena vs Chief Secretary, GNCTD & Ors.'

Reference: - DJB/SE[C]-08/2025/3; 1/Dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C)-8 DJB, wherein that
ofT1ce has informed that they have conducted the survey ol ull RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was
found in 1 15 Nos. of Societies and R Wl-Is where non-functional in 4 Nos. Sccictivs
(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned ollice of
SE(C)-08 to disconnect the water connection as per provision 3 (iti) mentioned in
instructional order dated 17.09.2019 [rom the office of Dir. {Revenuej DJB. so that
the compliance reports may be sublmitted in the above matter before Hon'ble NGT,
NDOH is 28.03.2025.

Therefore, 'you are directed to make rainwater harvesting system functional as per
DJB norms and inform to undersigned within 135 days, failing which your water

supply connection will be disconnected without any further notice.

&%,
}V/Execmi\ ¢ Endincer (D1-092

649
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OFFICE QF THE EXECUTIVE ENG. (D)-092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI
‘EMAIL:- eeswljanakpuri@gmail.com Ph. 25547658
“STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE™

No DJB/EE(D)-092/2024-25, & 11" Dated:- | 7-2 71>

To,

Mandakini CGHS Ltd .
Mandakini Apartment.

Plot No-3C. Sec-2. Dwarka Ph-I
New Delhi-75

Subject: Notice for disconnection of water supply due to non- functional rain watcr
harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra
Saxena vs Chief Secretary, GNCTD & Ors.’

Reference: - DJB/SE(C)-08/2025/31/ Dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C)-8 DB, wherein thal
ofT1ce has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was
found in 1 15 Nos. of Societies and R Wl-Is where non-functional in 4 Nos. Socicuies
(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found
defective and non-functiénal. l

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to'disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17,09,2019 from the office of Dir. (Revenuc) DJB. se that
the compliance reports may be submitted in the above matter before Hon'ble NGT.
NDOH is 28.03.2025.

Therefore, you are directed to make ramwater harvesting system functionai as per

DJB norms and inform to undersigned within 15 days, failing which vour water

supply connection will be disconnected without any further nolice. 5
(%

d’ Executive Enaineer (D092
p .
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OFFICE OF THE EXECUTIVE ENG, (D)-092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI
EMAIL:- eeswljanakpuri@gmail.com Ph. 25547658
“STOP CORONA WEAR MASK FOLLOW PIIYSICAL DISTANCING MAINTAIN HAND IYGIENE"
No DJB/EE(D)-092/2024-25/ 97 % | Dated :- ‘2

To,

Ashadeep CGHS Ltd,

(Ashadeep Apartments).

Plot No-3B, Sector-02 Dwarka

New Delhi-75

Subject: Notice for disconnection of water supply due to non- functional ramn warer
harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra
Saxena vs Chief Secretary, GNCTD & Ors.'

Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C)-8 D13, wheremn thiu

ofT1ce has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was
found in 1 15 Nos. of Societies and R WI-Is where non-functional in 4 Nos. Socicties
(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned olfice of
SE(C)-08 to disconnect the water connection as per provision 3 (i) mentioned in

instructional order dated 17.09.2019 from the office of Dir. [Revenue) DJB, so that
the compliance reports may be submitted in the above matter hefore Hon'™ie NGT

NDOH is 28.03.2025.

Therelore, you are directed to make rain water harvesting systein functional as per
DJB norms and inform to undersigned within 15 days, failing which your water

i
supply connection will be disconnected without any further noice,

Qb.v" ¢ ol
4
{/’/VEX‘C"LH e E{\;',inn_-r 1D)-092
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\ OFFICE OF THE EXECUTIVE ENG. (D)-092
) DELHI JAL BOARD GOVT OF N.C.T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI
) EMAIL:- eeswljanakpuri@gmail.com Ph. 25547658
STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND I1YGIENE
Ne DJB/EE(D)-092/2024-25/ 2944 Dated :- 1¥-1- 7

-

To,

Tne Delhi Transporter

(Joy Apartments) CGHS Ltd..

Plot Sec-2, Ph-I. Dwarka.,

New Delhi-75

b Subject: Notice for disconnection of water supply due to non- lunctional rain water
harvesting in the matter Of 0.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra
Saxena vs Chief Secretary, GNCTD;& Ors.'

Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

—
TSPy

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
: ofTlce has informed that they have conducted the survey of all RWHs of 176 CGHS
_L societies and reports from DTQC were got analysed and found that F-Caliform was
i 5‘ found in 1 15 Nos. of Societies and R WI-Is were non-functional in 4 Nos. Societies
; : (List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found

defective and non-functional.
Further in view of above a request has been rececived from above mentioned olfice of

- —

SE|(C}-08.to disconnect the water connection as per provision 3 {iti) mentioned i
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that

the compliance reports may be sybmitted in the above matier before Hon ble NGT.

NDOH is 28.03.2025.

Therelore, you are directed to make rain water harvesting systuin functioral as pe

-

DJB norms and inform to undersigned within 15 days, failing which vour water

supply connection will be disconnected without any further notize.

§ ﬁbté-b Z/
f, [}7/ /Execuli\'c ingineer (D)-092

b 02
BN e e
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OFFICE OF THE EXECUTIVE ENG. (D)-092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE

JANAK PURI NEW DELHI
EMAIL:- eeswljanakpuri@gmail.com Ph. 25547658

“STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND 1[YGIENE"
No DJB/EE(D)-092/2024-25/ .2 Dated :- £~ 3

To,

The Bhagwan Shree Gomeshwar Ji

(Anmol Appartment CGHS Ltd.,

Plot No-3A. Sec-2. Dwarka, Ph-I.

New Delhi-75

Subject: Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra
Saxena vs Chief Secretary, GNCTD & Ors.'

Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C)-8 DJB, wherein that
ofT1ce has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was

found in 1 15 Nos. of Societies and R Wl-Is where non-functional in 4 Nos. Societies
(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) awe found

defective and non-functional.
Further in view of above a request has been received from above mentioned ollice of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructionral order dated 17.09.2019 from the office of Dir. {Revenue} DJB, so that

the compliance reports may be submitted in the above matter before Hon'bie NGT,

NDOH is 28.03.2025.
Therefore, you are directed to make rain water harvesting svstem functional as per

DJB norms and inforin to undersigned within 15 days, failing which vour water

supply connection will be disconnecled without any further notice.

b\/hmmr(&nnu 1eer (D21-092

-2A
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OFFICE OF THE EXECUTIVE ENG. (D})-092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE

JANAK PURI NEW DELHI

ws10r come AIL:- eeswjanakpuriigmail.com Ph. 25547658
N ONA WEAR MABK FOLLOW PLYSICAL DISTANCING MAINTAIN HAND HYGIENE®
o DJB/EE(D)-092/2024-25/ 7u¢% Dated :- 13-3 73

To,

Pragya CGHS Ltd., Plot No-I B.
Sec-2, Dwarka. New Delhi-75

Subject: Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as “Mahesh Chandra
Saxena vs Chief Secretary, GNCTD & Ors.'

Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

Kindly refer to above mentioned letter received {rom SE (C )-8 DJB, wherein that

ofT lce has'informed that they have conducted the survey of «ll RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was
found in 1 15 Nos. of Societies and R WI-Is were non-functional in 4 Nos. Societies
(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned ofiice ol
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue! DJB, so that

the compliance reports may be submitted in the above matter before Hon'ble NGT.

NDOH is 28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per
DJB norms and inform to undersigned within 15 days, failing which your water

supply connection will be disconnected without any further notice.
! ' ~
s

ﬁy"ﬁ.‘xecu tive Engineer (D)-092
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OFFICE OF THE EXECUTIVE ENG. (D)-092

DELHI JAL BOARD GOVT OF N.C.T OF DELHI i

OVER HEAD TANK OPPOSITE BHARTI COLLEGE

JANAK PURI NEW DELHI

EMAIL eeswljanakpuri@gmail.com Ph. 25547658
“STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE"

No DJB/EE(D)-092/2024-25/ .23Y{ Dated :- [ -3-0Y"

|

To,

Sargodha Apartments.

Plot NO-13.

Neti Delhi-75

Subject: Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra
Saxena vs Chief Secretary, GNCTD & Ors.'

Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

Kindly refe:.- to above mentioned letter received from SE (C )-8 DJB, wherein that
ofT 1ce has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was
found in 1 15 Nos. of Societies and R WI-Is were non-functional in 4 Nos. Societies
(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found
velective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iti) mentioned in
instructional order dated 17.09.2019 {rom the office of Dir. (Revenue) DJB, so that

the compliance reports may be submitted in the above matter before Hon'ble NGT,

NDOH is 28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per
DJB norms and inform to undersigned within 15 days, failing which your water

. . p ! A
supply connection will be disconnected without any further notice.
2
\V/
A/

J,b.--\,Exr:cuti\-'e Engineer (D)-092
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OFFICE OF THE EXECUTIVE ENG. (D)-092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE

JANAK PURI NEW DELHI

EMAIL:- eesw1janakpuri@gmail.com Ph. 25547658
“STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE'

No DJB/EE(D)-092/2024-25/ 97 M 3 Dated :- 2

To,

Evergreen CGHS . Pio: No-9,
Sec-7. Dwarka

New Delhi-75

Subject: Notice for disconnection of water supply due to non- [unctional rain water
harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra
Saxena vs Chief Secretary, GNCTD & Ors.'

Reference: - DJB/SE(C)-08/2025/3./Dated 20.01.2025

Kindly refer'to above mentioned letter received from SE (C )-8 DJB, wherein that
ofTlce has informed that they have conducted the survey of all RWHs of 176 CGHS
socielies and reports from D’]‘QC were got analysed and found that F-Coliform was
found in 1 15 Nos. of Societies and R WI-Is were non-functional in 4 Nos. Societies
(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found
defective and non-functional,

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that

the compliance reports may be submitted in the above matter before Hon'ble NGT,
NDOH is 28.03.2025. !

Therefore, you are directed to make rain water harvesting system functional as per
DJB norms and inform to undersigned within 15 days, failing which your water

supply connection will be disconnected without any further notice,

y N

7%ﬂ,E)x«’:cx.lti\’fEEgincer (DJ-092
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OFFICE OF THE EXECUTIVE ENG. (D)-092 s

DELHI JAL BOARD GOVT OF N.C.T OF DELHI P G2

OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI

EMAIL:- eeswljanakpuriwgmail.com Ph. 25547658
“STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE”
No DJB/EE(D)-092/2024-25/9 /| | Dated :- |» -3-7

To,

The Young Aheria CGHS Ltd..
Plot No.02, Sec.07, Dwarka
New Delhi. 73"

Subject: Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra

+ nena vs Chief Secretary, GNCTD & Ors.'
Wolerence: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C }-8 DJB, wherein that

ofTlce has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform iwas
found in 1 15 Nos. of Societies and R WI-Is were non-functional in 4 Nos. Societies

(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found

defective and non-functional.
Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned mn
is1ructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that

tiie compliance reports may be submitted in the above matter before Hon'ble NGT,

NDOH is 28.03.2025.

Therefore, you are directed to make rain water harwesting system functional as per

DJB norms ‘and inform to undersigned within 15 days, failing which your water

Ve
Yo
/rrExccuLi\re ngineer (D)-092

supply connection will be disconnected without any further notice.
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OFFICE OF THE EXECUTIVE ENG. (D)-092

()
i Kol DELHI JAL BOARD GOVT OF N.C.T OF DELHI "'
OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI
EMAIL:- eeswljanakpuriwgmail.com Ph. 25547658
“STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE"
} No DJB/EE(D)-092/2024-25/ 93 Ul Dated :-/§-%-7
; To,

Sri Agarsain Apartment CGHS Ltd..
"t No-10, Su-7, Dwarka
New Delhi, 75

Subject: Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra
Saxena vs Chief Secretary, GNCTD & Ors.'

Reference: - DJB/SE(C)-08/2025/31/Dated 20.01,2025

" —

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
ofT 1ce has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was
toznd in 1 15 Nos. of Societies and (R WI-Is were non-functional in 4 Nos, Societies
1[L1'$L Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found
. defective and non-functional.
'- Further in view of above a request has been received from above mentioned oflice of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that

the compliance reports may be submitted in the above matter before Hon'ble NGT,

NDOH is 28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per
DJB norms and inform to undersigned within 15 days, failing which your water

sipply connection will be disconneri‘tcd without any further notice.

VV% -

/‘,«/Emuuve Engineer (D)-092

=P ‘,
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OFFICE OF THE EXECUTIVE ENG. (D)-092 [
DELHI JAL BOARD GOVT OF N.C.T OF DELHI e
OVER HEAD TANK OPPOSITE BHARTI COLLEGE
JANAK PURI NEW DELHI

o EMAIL:- eeswljanakpuri@gmail.com Ph. 25547658
STOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE"
No DJB/EE(D)-092/2024-25/ &' % 9 Dated :- '&-3-U°

To,

The Residency.

St Ann's CGHS Ltd

Plot No-8A. sw7, Dwarka.

New Dethi -75

Subject: Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra
Saxena vs Chief Secretary, GNCTD & Ors.’

Reference: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

Kindly refer to above mentioned lettc‘r received from SE (C )-8 DJB, wherein that
ofT1ce has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was
found in 1 15 Nos. of Societies and R WI-Is were non-functional in 4 Nos. Societies
(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(CJ-08 to disconnect the water connection as per provision 3 (ili) mentioned in
instructional order dated 17.09.2019 from the office of Dir. [Revenue] DJB, so that

the compliance reports may be submitted in the above matter before Hon'ble NGT,

NDOH is 28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per
DJB norms and inform to undersigned within 15 days, failing which your waler
supply connection will be disconnected without any further notice.

Wl

v
A» Executive Efgineer (D)-092
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OFFICE OF THE EXECUTIVE ENG. (D)-092
DELHI JAL BOARD GOVT OF N.C.T OF DELHI
OVER HEAD TANK OPPOSITE BHARTI COLLEGE

JANAK PURI NEW DELHI

o EMAIL:- eeswljanakpuri@gmail.com Ph, 25547658
. P CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND H YGIE:‘\I_'E g

To,

Dwarka CGHS Ltd .

Plot No. 21 Sec-7. Dwarka.
New Delhi -75

Subject: Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter Of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra
= xena vs Chief Secretary, GNCTD &' Ors.'

Woterence: - DJB/SE(C)-08/2025/31/Dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
ofTlce has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was
found in 1 15 Nos. of Societies and R WI-Is were non-functional in 4 Nos. Societies
(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found
defective and non-functional,

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 {iii) mentioned in
v+ 1. otional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that

.u¢ compliance reports may be subniitted in the above matter before Hon'ble NGT,

NDOH is 28.03.2025.

Therefore, ybu are directed to make rain water harvesting system functional as per
DJB norms and inform to undersigned within 15 days, failing which vouwr water

supply connection will be disconnected without any further notice.

Nl
v
J’—'Y Exccu[nréwgmcer (D)-092

1

No DJB/EE(D)-092/2024-25/ .27\ 1. Dated :- /£7~3-7%
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OFFICE OF THE EXECUTIVE ENG. (D)-092 Fla
DELHI JAL BOARD GOVT OF N.C.T OF DELHI e
OVER HEAD TANK OPPOSITE BHARTI COLLEGE '
JANAK PURI NEW DELHI
EMAIL:- eeswljanakpuri@gmail.com Ph. 25547658 -

" TOP CORONA WEAR MASK FOLLOW PHYSICAL DISTANCING MAINTAIN HAND HYGIENE”
No DJB/EE(D)-092/2024-25/ 7247} Dated :- M§-3-2%

To,

The Shree Krishna CGHS Ltd
Plot No-23. Sec-7. Dwarka.
New Delhi -75

Subject: Notice for disconnection of wéter supply due to non- [unctional rain water
harvesting in the matter Of 0.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra
Saxena vs Chief Secretary, GNCTD & Ors.'

Refcrence: - DJB/SE(C)-08/2025/31 /Dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
ofTice has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was
found in 1 15 Nos. of Societies and R WI-Is were non-functional in 4 Nos. Societies
(List Enclosed). It shows that Rainwater Harvesting Systems in 119 (115+4) are found
deflective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to diséonnecL the water conn::c_tion as per provision 3 (iii) mentioned in
‘nstructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that
tl:v ¢ mpliance reports may be submitted in the above matter before Hon'ble NGT,
NDOH is 28.03.2025.

Therefore, you are directed to make rain water harvesting sysiem functional as per
DJB norms and inform to undersigned within 15 days, failing which your water

supply connection will be disconnected without any further notice.

hv'fax{:-mu‘n-c Eagineer (D)-092

661
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QVFICE OF THE EXECUTIVE ENGINEER(D) 092 ;
i DELHTIAL BOARD: NC'T OF DI * e

PR | OHT JANAKPURL OPP. BHAR I COLLEGE
| E-mail: ecswjanakpuricagmail.com

S OLDIBAE (D)-092/2024-25/ -iﬁ’

i CGHS Ld
Jlot no, <9 Sec.9.
Dwarka, New Delhi-78

Disconnection Notice

~ubject: - Notice for disconnection of water supply due to non- functional rain water

havvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
A\« Chiel Secretary. GNCTD & Ors.".

teference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
socicties and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Iinclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
Jelective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (ili) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJIB, so that the

compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain w ater harvesting system functional as per DJB

norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

N
Wy
EE (D)-092

1\'/""{_/
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OFFICE OF THE EXECUTIVE ENGINEER(D) 092

- DELHIJAL BOARD: NCT OF DELIN i
s A OHT JANAKPURI, OPP. BHARTI COLLEGE
b E-mail: eesw | janakpuri@gmail.com
NO.DJB/EE (D)-092/2024-25/ 35~ Date: | 7—08.4 ¢

To,
Mount Everest CGHS Ltd.,
Plot No.17. Sec.9.

Dwarka, New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 F.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
socicties and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

{

Lo
A AT
e

EE (D)-092

e

,:',- P
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OFFICE OF THE EXECUTIVE ENGINEER(D) 092

T
A |
}

(‘ 1:. S
e [‘)ELHI JAL BOARD: NCT OF DELHI &
TR f OHT JANAKPURI, OPP. BHART! COLLEGE
A E-mail: cesw | janakpurit@gmail.com |
NO.DIB/EE (D)-092/2024-25/ 33 Date: %034

To.
Sun View Apartment
Plot no. -10B Sec.9,

Dwarka, New Delhi-78
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found

defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply

conneciion will be disconnected without any further notice.

.

EE (D)-092

31 k=
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OFFICE OF THE EXECUTIVE ENGINEER(D) 092 -
DELHIJAL BOARD: NCT OF DELHI GO
OHT JANAKPURI, OPP. BHARTI COLLEGE
E-mail: eesw | janakpuri@gmail.com

NO.DIB/EE (D)-092/2024-25/ 27 - Date: | 034

To.

K. K. CGHS. Bhrigu CGHS Ltd
Plot no. -4 Sec.9,
Dwarka. New Delhi-78

Disconnection Notice

Subjeet: - Notice for disconnection ol waler supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer 1o above mentioned lelter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). Tt shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received [rom above mentioned office of
SE(C)-08 10 disconnect the water conneclion as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

P
1‘\,'.\» .

EE (D}-092
\-2
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OFFICE OF THE EXECUTIVE ENGINEER(D) 092 Y

DELHI JAL BOARD: NCT OF DELHI SOl

OHT JANAKPURI, OPP. BHARTI COLLLEGE
E-mail: eeswljanakpurif@gmail.com

NO.DIB/EE (D)-092/2024-25/ 3 8 Date: | %0345 -

To.

Shree Radha CGHS Ltd
Plot no. -3 Sec.9.
Dwarka, New Delhi-78

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Fnclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water conneclion as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon'ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
nornis and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (D)-092
ad

o\Y

k]
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T .. S
“ - | OFFICEOFTHF EXFQUTIVE ENGINEER(D) 092 s
gt | DELHUIAL BOARD: NCT OF DELI I DI
| OHT JANAKPURI. OPP, BHARTI COLLEGE

| E-mail: ecswjanakpuri@gmail.com

NO.DIB/EE (12)-092/2024-25/ - q Date: 13--03-23
To.

Royal Residency CGHS Ltd
Mot no. -5 Sec.9.

Dwarka, New Delhi-78
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain walter

harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
sacieties and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional,

i

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the waler connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir, (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

i

—
EE (D)-092
e

AU
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B OFFICE OF THE EXECUTIVE ENGINEER (D)-091 I
Q{T}, DELHI JAL BOARD: NCT OF DELHI gc':)/
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-091/2024-25/ 12 é 9 Date: | 7‘5'/0,1} Pl
( |.'} :--?.))
To,

Godrej CGHS Ltd. ,
Plot No-14, Sec-10, Dwarka,
New Delhi-110075
Disconnection Notice

Subjeet: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
inclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional,

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notu.c

EE (RWH)
Delhi Jal Boa j‘
Dldr)’ No... ‘}Z, Sd/-
:LS (Satish Kumar)
Date . ' EE (D)-091

Copy to:

SE(C)-09 for kind information pl. Q}\\o/'

2. SE(C)-8 -do-

()=
~3— EE (RWH) -do-
AE-I to pursue . %/

4.
5. ZRO (SW)-1 to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.

7. Ole.

kY-

(Satish Kumar)
EE (D)-091
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o= DELHI JAL BOARD: NCT OF DELHI e
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ \ 2+ Date: rg! w'!»/ IR
(64
To,

Shahjahanabad CGHS ,
Plot No-1, Sect-11, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHSs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (11544) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-1
Deihi Jal Board -

DHATY NO. g G mimmare (Satish Kumar)
Date )‘0\7& l‘f"; EE (12)-091

v

Copy to:
I. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
,—3—EE (RWH) ~do-
4, AE-I to pursue
5. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

6. EE’s copy.
7. Ol. nS

et (%%;lff -
(Satish Kumar)
yd')

e EE (D)-091
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ﬁ OFFICE OF THE EXECUT? NGINEER (D)-091 eﬁ_yﬂ
e DELHI JAL BOARD: NCT OF DELHI S
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ | 2.8 % Date: |® lo}) Aol
To,

Heritage Apartments,
Plot No.-10, Sector 1|
Dwarka, New Dehli-75
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iif) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE {RWH)J
rethi Jal Bog ri Sd/-

iy NO. oy Zampueessnt (Satish Kumar)
' o 25 EE (D)-091
(:Opy to: Da‘-'e R~ T
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

~—3—EE (RWH) -do-
4. AE-I to pursue
. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

5
6. EE’s copy.
7
g Qoo™ N -

. Ole.
(Satish Kumar)
] ™ EE (D)-091
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NO.DIB/EE (D)-091/2024-25/ 1. 9= Date: [B[s2 } 9N S

To,
Rama Apartments
(Dr. RMLH & NHE CGHS),
Plot No-2, Sec-11, Dwarka,
New Delhi-75
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

D Jal B ‘”rd Sd/-
D&{ 1 ¥ No, 1{, k.& (Satish Kumar)
¥ 2,,0]7/';‘"“'* e EE (D)-091
Copy to: ?:__‘5
1. SE(C)-09 for kind information pl. b
2. SE(C)-8 -do-

—3~EE (RWH) -do-
4. AE-Ito pursue
. ZRO (SW)-1 to take action as per 10 of DOR dated 17.09.2019

g. EE’s copy. -
7 o
s Q")T | 7
@1/-\.!].../' w

. Ofe.
(Satish Kumar)
EE (D)-091
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! §= OFFICE OF THE EXECUT[VEé[QINEER (D)-091 6-}) e
e DELHI JAL BOARD: NCT OF DELHI 282
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ (29 - Date: )| o)/ A XS

Tao,
£ 1. Appu Enclave, Plot No-3D,
7 Sec-11, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS

. societies and reports trom DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-I
Deliit Jai Board

- Sd/-
Diary No. D’é-s:--:__. (Satish Kumar)
Date oY 2S EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

~3EE (RWH) -do-
4. AE-I fo pursue
. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

5
6. EE’s copy.
7

. Ofe. he~0\2
o g o ,

%m/ (Satish Kumar)
EE (D)-091
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- DELHI JAL BOARD: NCT OF DELHI L&
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-091/2024-25/ | % = Y Date: y%[*i)it‘i
To

5% MK Residency,

Plot No-8B, Sec-11, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.",

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-1
el

Deliii Jal 1‘3;ar'1 Sd/-
Diary NO. vl g * (Satish Kumar)
Date plos EE (D)-09]
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

_—3—EE (RWH) -do-
4. AE-Ito pursue
. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

g. EE’s copy.
i
SE"
o Lar\w By W -

. Ole.
(Satish Kumar)
Lo bl EE (D)-091
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=2.6,
. 2 OFFICE OF THE EXECUT’[& ENGINEER (D}-091 @Cyf,
iy DELHI JAL BOARD: NCT OF DELHI SN
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ ) 3 |l Date: 18 E )-/ A=y
To,

Raman Vihar CGHS Ltd.,
Plot No-5A, Sec-11, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

gE (RWH

T T LAl
i!cﬂail‘&\ E:é:}—__ -
Dhiary NO. o L?llf (Satish Kumar)
COpy to: Da{{j T, ’.. ol o EE (D)-Ogl
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

~3"EE (RWH) -do-
4. AE-Ito pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.

T 10/ \ O‘C
g B Sl
%\/ (Satish Kumar)

EE (D)-091
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st | OFFICE OF THE EXEQU@)VE ENGINEER (D)-091 =
o, DELHI JAL BOARD: NCT OF DELHI &
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ 1 3 1§ Date: 1% |3 2= 2.5
To,

Gokul Apni CGHS Ltd.,
Plot No-5B, Sec-11, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

A
gE (RW H) ard

Delhd Jal riug) ...... o son
pDuary WOuwer? ﬁ LS (Satish Kumar)
DAL ?/0 —e EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

37 EE (RWH) -do-
4. AE-1to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
0S
a0l
4, e ¢y

7. Ofc.
" (Satish Kumar)
EE (D)-091
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&J OFFICE OF THE EXECIOIOE ENGINEER (D)-091 .
Sus) DELHI JAL BOARD: NCT OF DELHI e
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ | 325 Date: |& | °5L-] 25
To,
Pragati Apartments,

Plot No-5C, Sec-11, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

i Jal rﬂw ] Sd/-
)
;;“”V NG...... 3 l{ (Satish Kumar)
ale 2@ 1] 2" EE (D)-091
Copy to: Ii's..
1. SE(C)-09 for kind information pl.
2. SE(C)8 -do-

—3— EE (RWH) -do-
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
" (L&(\’”
> @l{,"\\/ (Satts!&(umar)

7. Ol
EE (D)-091
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& OFFICE OF THE EXECUTIVE ENGINEER (D)-091 W
-:.ﬂ,:. DELHI JAL BOARD: NCT OF DELHI S
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ } 3 3 2— Date: [ &”f S }] So

To,
& 2— The Sri Durga, CGHS Ltd.,
Plot No-6A, Sec-11, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societiecs and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any furthgf notice.

N - 1'[-.‘-*" 5

[ ROALH

W EYS o
(bepe AT et 1)] Sd/-
B '?/9\)/\"‘“ (Satish Kumar)
S EE (D)-091

Copy to:
I. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
——3—EE (RWH) -do-
AE-I to pursue
ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

EE’s copy.
Ole. e
Rt o
oo @{l\\/ (Satish Kumar)
EE (D)-091

o~

SN L
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& OFFICE OF THE E)g(él'wﬁ ENGINEER (D)-091 %,/—;
— DELHI JAL BOARD: NCT OF DELHI W TR
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DIB/EE (D)-091/2024-25/1 % % ﬂ« C Date: [& )..=3-}15

To,

é-_i} The New Arohi CGHS Ltd.
Plot No-13, Sec-12, Dwarka,

New Delhi-110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above maiter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

£ 8 (RWH)-1

Delhi Jal Bo Ig
Diary No. ,Ti .-n;f (Si:gh ol
Date }0 Vo S-S EE (D)-09]
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

-3 EE (RWH) -do-
4. AE-Ito pursue
5. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

6. EE’s copy.

7. Ofc. W“{
N Q‘"& @1{5\ \/

(Satish Kumar)
EE (D)-091
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ke OFFICE OF THE EXECUTIVE ENGINEER (D)-091

-..é DELHI JAL BOARD: NCT OF DELHI OO
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ | 2 4> Date: ]8[0}}1\5’

To,
Abhiyan CGHS Ltd.,
Plot No-135, Sec-12, Dwarka,
New Delhi-110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. -

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

i Jal Board Sd/-
Drastry Wo, 2> (Satish Kumar)
Py N 7% g EE (D)-091
3 =)
Copy to: — — {)/}—}',é ,
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

~—3—EE(RWH) -do-
4, AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. Ole.

o 0€
LA w @4(\‘-/ (Satish %fiar)

EE (D)-091
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| SR OFFICE OF THE EXE E ENGINEER (D)-091 ;)
é DELHI JAL Bogmm‘ OF DELHI G
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ | 24— Date: 18] 2] 2 6
To,

The New Rajput CGHS Ltd.,
Plot No-23, Sec-12, Dwarka,

New Delhi-110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A, 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (11544) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

e T A B T
TH R ¢ K -4

' Sd/-
s S }}, (Satish Kumar)
20\ 22, EE (D)-091
Copy to: o
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
_3—EE (RWH) -do-

4, AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.

7. Olc. NS
s Q_.,?"“'(%\/ Q‘Qﬂ

(Satish Kumar)
EE (D)-091
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NO.DJB/EE (D)-091/2024-25/ | 3 6] Date: ;99)*-3‘]»?‘5'

To,
Classic Apartments,
Bairwa Bharti CGHS Ltd.
Plot No-24, Sec-12, Dwarka,
New Delhi-110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been reccived from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

gE (RWID

"

Dethi Ja! B% 2B o

Diaty NO- s \ 2 S/_ (Satish Kumar)
R A EE (D)-091

Copy to:

1. SE(C)-09 for kind information pl.

2, SE(C)-8 -do-

. 3—EE(RWH) -do-
4, AE-Ito pursue
. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

g. EE’s copy. -
4 hov
o e W

. Ofc.
Ntk Kumiad)
EE (D)-091
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25  OFFICE OF THE EXKBEIIVE ENGINEER (0)-091 &
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NO.DJB/EE (D)-091/2024-25/ [ 395 Date: ) /s2. /35

To,
The Anjuman CGHS Ltd.,
Plot No-20, Sec-12, Dwarka,
New Delhi-110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has begn received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any furtl{ilsnotice.

w8 k_\i' ~ pods

pens 3 9 5 Sd/-
oty 74@ (Satish Kumar)
DasE EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-$ -do-

~—3—EE (RWH) -do-
4. AE-Ito pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.

7. Olc, Wﬁ
ey N

—,(\1/ (Satish Kumar)
EE (D)-091
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OFFICE OF THE
DELHI JAL

é"'

TIVE ENGINEER (D)-091
RD: NCT OF DELHI

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ | 3'R.2.

To,
Kanaka Durga CGHS Ltd.,
Plot No-26, Sec-12, Dwarka,
New Delhi-110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos, of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-|
Delhi Jalw Sd/-
Diary NO. .kl Bus _— (Satish Kumar)
Pite : EE (D)-091
Copy to: Date )/9\7/\'%5 E (D)
1. SE(C)-09 for kind information pl.
2. SE(C )-8 b

~3—EE (RWH) -do-
4. AE-I to pursue
5. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

6. EE’s copy. o
o’
QN L"f QQD

7. Ole.
B

(Satish Kumar)
EE (D)-091

Date: | 9[ E?,L/ s
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& OFFICE OF THE TIVE ENGINEER (D)-091 —
— DELHI JAL D: NCT OF DELHI g
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/] 3 87 Date: | §| *’—*»1} 25
T,

; Vimal CGHS,
‘ﬂ Plot No-3, Sec-12,
Dwarka, New Delhi-110078
- Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional,

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

pEARY Sd/-
Tyeilis JA 2/’1}'0\ . (Satish Kumar)
1 ‘o 0. ’UQK}’\L{‘ EE (D)-091
Copy to: A
1. SE(C)-09 for kind information pp'* ="
2. SE(C)-8 -do-
- (RWH) -do-
—LAAE-] to pursue
5. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019
6. EE’s copy.
7. Ole.

[\
[ Vad
9’" M %\"/ (Satish IS\EI)I?;)Q

EE (D)-091
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& OFFICE OF THE E IVE ENGINEER (D)-091 @,»3
&_‘-._-l' DELHI JAL B : NCT OF DELHI ey
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ 1 3 16 Date: { 91‘%1} 25
To,
National CGHS Ltd.,

Plot No-4, Sec-3, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
detective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJ B
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

gE (RWH)
'is'a }dl }5 ﬂd\(‘
e '5/‘230 Sd/-

O..
Diary N \)&}/ (Satish Kumar)
Date 2O\ LN w2 EE (D)-091
Copy to:

1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
3 EE (RWH) -do-
4, AE-I to pursue
. ZRO (SW) I to take action as per IO of DOR dated 17.09.2019

5
6. EE’s copy.
7. Ofe.

Cof
s‘w @ﬁ/ vl (Satzsh\%umar)

EE (D)-091
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Ty OFFICE OF THE EXECUTIVE ENGINEER (D)-091 %
==, DELHI JAL BOARD: NCT OF DELHI &
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ | 23 Date: f@fo2) 3 5
To,

The Nava Kairali CGHS Ltd.,
Plot No-10, Sec-3, Dwarka,
New Delhi-110078
Disconnection Notice

Subjeet: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 -(iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

-

g \ Sd/-
L\ (Satish Kumar)
2 3 EE (D)-091

Copy to: 32
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

—3—EE (RWH) -do-
4, AE-Ito pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. Olc.

(Satish Kumar)
EE (D)-091

oG
e S5
N @(;\ >
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25 OFFICE OF THE EXEC E ENGINEER (D)-091
é DELHI JAL BOAQ!lCT OF DELHI g
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ (lﬂ':: Date:| 93) 04} 5
To,

Majestic Apartments (Chinar CGHS Ltd.),
Plot No-3, Sec-18A, Dwarka,
New Delhi-110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 .(iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

T Wl Jid! £ !'_x_;f Sd/-
LAY INO. )'82“’ (Satish Kumar)

e 0| 2\, ¢~ EE(D)-09!
Copy to: BRI

1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

~—3 EE(RWH) -do-
4. AE-I to pursue
5. ZRO (SW)-I to take actionas per [0 of DOR dated 17.09.2019
6. EE’s copy.
7. Ofe.

1\
0. s B
o .'f %\v (Satisl%mar)

EE (D)-091
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& OFFICE OF THE EXEC E ENGINEER (D)-091 %/-,
o DELHI JAL BOARD'NCT OF DELHI S
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ 1Y) }- Date: | ;;f'a;;_/ Ic
To,

~1s Samrat Ashoka,
Plot No-6, Sec-18A,
Dwarka, New Delhi-110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional..

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

_EE (RWH)-1 Sd/-
Delhi Jal Board (Satish Kumar)
Ihary No. "1%}...., BE(D)-07)

Copy to: : D: 2.0 o
. ‘SB(C)-09 for kind information pl AN

2. SE(C)-8 -do-
3. EE (RWH) -do-
AE-I to pursue
ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

EE’s copy.
Y PE |

Ofc.
(Satish Kumar)
EE (D)-091

S e
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25 OFFICE OF THE TIVE ENGINEER (D)-091 &
e DELHI JAL D: NCT OF DELHI he e
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ [y 24 Date: | %] 0.2 ] 3 <
To,

Kauna Vihar, Plot No-9,
Sec-18A, Dwarka,
New Delhi-110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

«3EE (RWH) -do-
4, AE-Ito pursue
5. ZRO (SW)-I Lo take action as per 10 of DOR dated 17.09.2019

6. EE’s copy. . |
A\
7. Ole. ¢E tgﬂ’ﬂ? oas i
1V e @\ -

VY

D %}

L Wbﬁ siady WO« 0123/ (Satish Kumar)
af @q\ _ 1@*-“" i EE (D)-091
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ﬁf OFFICE OF THE EXECUTIVE ENGINEER (D)-091 %/"}
-, DELHI JAL BOARD: NCT OF DELHI SUS,
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/\"{ 3} Date: 18]s2/25

To,
‘_Z:J Hare Krishna Valley,
~  Plot Noo-10, Sec-18A, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

—3—EE (RWH) -do-
4. AE-Ito pursue

5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.

Delhid al Board %\}

Noi
5}\\0}’% @/ [ary NO ?’3 w (Satish Kumar)
q{\,\/ Date }@\M A EE (D)-091
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NO.DJB/EE (D)-091/2024-25/ Y4 % B Date: ;gfo ol s <

To,
Janak Residency ,
Plot No-12, Sec-18A,
Dwarka, New Delhi-110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-09!
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

—3EE (RWH) -do-
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.

7. Ok.
¢ EE (RWH)-}

0 Delti Jai ¥oa
L“{W@ Diary No., 99 (Satish Kumar)
L Date T)/[ LS"  EE(D)-091
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& OFFICE OF THE EXIUDIVE ENGINEER (D)-091 &
Vet DELHI JAL BOARD: NCT OF DELHI %
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ tyy S Date: | %] 029 &

To,
19 The Manokamna CGHS Ltd.,
™ Plot No-16, Sec-18A, Dwarka,
New Delhi-110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3. (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
“compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

«—3—EE (RWH) -do-
4. AE-I to pursue
5. ZRO (SW)-I w lake action as per 10 ot DOR dated 17.09.2019
6. EE’s copy.
7. Ole.
mu i Jal 303‘5‘7‘

(3
S‘“" Os—"fw@/ 5. b }_; (Satish Kumar)
o\~ v _L ey N [ 15 EE(D)-091
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s OFFICE OF THEJXECUTIVE ENGINEER (D)-091

DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DIB/EE (D)-091/2024-25/ |4 S 9_ Date: r?ff 03|35

To,
» Batukji CGHS Ltd.,
Plot No-5B, Sec-3, Dwarka,
New Delhi-110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.",

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
__3—EE(RWH) -do-

4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. Ole. 1
v (RWH)- _
e }'i( poard
c\ Q@.{w De'lm]al @b(}g""' (Satish Kumar)
d v {vaty No. ?/)f”{ = EE (D)-091



694

98

- &1 OFFICE OF THE EXECUTIVE ENGINEER (D)-091 @C),,ﬁ
—, DELHI JAL BOARD: NCT OF DELHI R d
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DIB/EE (D)-091/2024-251 [y, 59 Date: @] 0.2 25~

To, %I
Jaypee CGHS Ltd.,
Plot No-2, Sec-22, Dwarka,
New Delhi-110077
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
«37EE(RWH) -do-
4, AE-I (v pursue
. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

5
6. EE’s copy.
7. Ofe.
’ o 08 gp (W .
AN Qﬁ @/ ‘ficnum'ﬁoarq o Satist K )
dtlS'ﬁ umar

G Piary NO-w ’}f EE (D)-091

Paie




Wy

695

== DELHI JAL BOARD: NCT OF DELHI

2% OFFICE OF THE EXS@TIVE ENGINEER (D)-091 ( &

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DIB/EE (D)-091/2024-25/ | Yy ¢, Date: 1@]0,,1.):15‘

To,
Nav Sansad Vihar CGHS Ltd.,
Plot No-4, Sec-22,Dwarka,
New Delhi-110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional:

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3- (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
I. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
—3—EE(RWH) ~-do-
4. AE-I to pursue
5. ZRO (SW)-1 to take action as per 10 of DOR dated 17.09.2019
6. EE’s copy.
7. Ofe.
EE (RWH)-I
Delivi Jal Board -

e ;
o/ foary No. “H:Z,?CLO (Satish %mar)

S P = N




696

OFFICE OF THE Ei?:{:tl
st ; ; EXECUTIVE ENGINEER (D)-091
é DELHI JAL BOARD: NCT OF DELHI e
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-091/202425/14y F % Date: 1902 [2.5
To,

€2 DGCS CGHS Ltd.,
Plot No-6, Sec-22, Dwarka,

New Delhi-110077
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
3 EE (RWH) -do-

4, AE-Ito pursue
5. ZRO (SW)-I to take action as per I0 of DOR dated 17.09.2019

6. EE’s copy.
1. Ofe
- BE (RWH)- Y
S\\ %_‘W Telhi Jal B:;?:‘Ci(\ (Satish Kumar)
%»/ 125y NO. @, EE (D)-091
PALE ... 0| 222
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3. OFFICE OF THE EX!'C\JII‘ E ENGINEER (D)-091 @ I
& DELHI JAL BOARD: NCT OF DELHI L&
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/{ 1y ® Date: 18[02[ 5 <
To,

Aero View Weights,
Plot No-3B, Sec-22, Dwarka,
New Delhi-110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3. (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl,
2. SE(C)-8 -do-

'k (RWH) -do-
4. AE-Ito pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. Ole.

5& WH) 1 ao
W Q—D‘olw T’;ﬁefhﬁ Jal Boa‘ﬁ K\i/&

Satish Kumar)

%/ fplary NO- -« \7’\2’5 _EE (D)-091

Date .



698

109 P S
[4

LU
b ' OFFICE OF THE EXECUTIVE ENGINEER (D)-091 » NN
o), DELHI JAL BOARD: NCT OF DELHI L%
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ |\ F Date: [® jo ,'L) )5S

To,
® 5 New Millaneum Apartments,
(Rao CGHS Ltd.) Plot No-2,
Sec-23, Dwarka, New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3. (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2, SE(C)-8 -do-
3. EE (RWH) -do-
4, AE-I to pursue
5. ZRO (SW)-1 to take action as per 10 of DOR dated 17.09.2019
6. EE’s copy.
7. Ofe EF (‘RWH\J
o T Pelld JalBOaf‘é\} f\*&}

ef
S

3 pyiary NO. . (Satish Kumar)
%V e 20128 e wyon
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paasy OFFICE OF THE EXSWNYE ENGINEER (D)-091 &
o DELHI JAL BOARD: NCT OF DELHI L
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-091/2024-25/ 14 @Y Date: 1%]o2 } 15
To,

IFCI CGHS Ltd. Plot No-4,
Sec-23, Dwarka,

New Delhi-75
Disconnection Notice

Subjeet: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O,A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir, (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
:E (RWH) -do-
4. AE-Ito pursue
5. 7RO (SW)-I to take action as per 10 of DOR dated 17.09.2019
6. EE’s copy.
7. Ofe.
I:r (RWH)!l Qﬁ.\'g'q

fyethi Jal erd

S
Qoo
o 1 Satish Kumar)
%\/ 1{;1;? No... -KI jr (Edhl?;)) s
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oy OFFICE OF THE IVE ENGINEER (D)-091 A\
é DELHI ]ALmEE: NCT OF DELHI g
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ ( 5‘9_/ Date: | ?{-"( 'b,).’ a5
To,

g Vishwas Nagar EPP CGHS Ltd.,
Plot No-6A; Sec-23, Dwarka,

New Delhi-110077
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.",

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system tunctional as per DJB
norms and inform to undersigned within 15 days, tailing which your water supply
connection will be disconnected without any further notice,

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
[.- SE(C)-09 for kind information pl.
2. SE(C)-8 ~-do-
———FEE(RWH) -do-
4. AE-I to pursue
5. ZRO (SW)-1 to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. Ole. Wm-l
Yo 08 Dethi J2 S OS %9)

D’g/\ e Ty N O ssgaammpettest o ‘g
W Priary MNO-. (Satish Kumar)
* %\/ a2 ()’\1‘;" EE (D)-091
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25 orFICE OF THE @y 1vE ENGINEER (D)-001 &
— DELHI JAL BOARD: NCT OF DELHI N
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ \ 598 Date: |®|02] 3¢
To,

Shubham Apartments (NPCC)CGHS Ltd.,
Plot No-13, Sec-22, Dwarka,
New Delhi-110077
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
~—37"EE (RWH) -do-
4. AE-I to pursue
5. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019
6. EE’s copy.
i R EE (RWH) "
¢ Delhi Jal Board N

Diary NO. . ’;’J‘}q_,_g (Satish Kumar)
Date .22\ 2122, EED)-09I

Vo
g b1 @1,

=
s\
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& OFFICE OF THE E&Q@VE ENGINEER (D)-091 )
S, DELHI JAL BOARD: NCT OF DELHI [0,
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ 15[5 Date: | ?5}0 2 / 28
To, R

Delhi Apartments CGHS Ltd.,
Plot No-15C, Sec-22, Dwarka,
New Delhi-110077
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3, (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

=37 EE (RWH) -do-
4, AE-I to pursue
5. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019
6. EE’s copy.

7. Qe
BE (RWH)-! g
¥ethi Jal Board O

TS
S\\‘ Q_"‘[W i -iary No. ﬁ??‘:? (Satish Kumar)

@7), Date 28 EE (D)-091
~
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st oFFIcE oF THE L@ TIVE ENGINEER (D)-091 ~
S DELHI JAL BOARD: NCT OF DELHI g
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE ()-091/2024-25/ | 9.9 Date: |8Js] 9.5
To,

Bank Vihar Apartments,
Plot No-16, Sec-22, Dwarka,
Delhi-110077
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvestin g system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
I. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
_3TEE(RWH) -do-
4. AE-I to pursue :
5. ZRO (SW)-I to take action as per 1O of DOR dated 17.09.2019

6. EE’s copy.
7. Olc. ‘] 0
N "."".V.
g\,\( Rﬂ-fw I)E;F;;i(?g?g;{f d (Satish ;zmar)
@}, n~— F EE (D)-091

Diary No...... 295,
Da te ..-.( ,-m.,.-lﬁl/—s—
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&_ OFFICE OF THE EX&:GBE ENGINEER (D)-091 B
wa—— DELHI JAL BOARD: NCT OF DELHI @(':"7
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ ( § 29 Date: |§ [ z,\.;zg‘
To,

Q| Shri Sanmati CGHS Ltd.,
Plot No-1, Sec-19B, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB3, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. .

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17,09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
: (RWH) -do-
4. AE-I to pursue
5. ZRO (SW)-1 to take action as per 10 of DOR dated 17.09.2019

6. EE’s copy.
7. Ole.
> B E 9
LG it Cul
oW @/ oo E‘)t:lht Jal 5,4& (Satish Kumar)
BN |14y NO- g EE (D)-091

Date 22 7/@,‘ _)4.45:}'\“-.2!'
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5% oFFICE OF THE EX3AD@VE ENGINEER (D)-001 &S
.._,...49 DELHI JAL BOARD: NCT OF DELHI ¢
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ | & 3 & Date: |8 [0 |2e2 5

To,
Sheetal Vihar CGHS Ltd. ,
Plot No-10, Sec-23, Dwarka,
New Delhi-110077
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- tunctional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (L.ist
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
~37 EE (RWH) -do-
4. AE-I to pursue
5. ZR(QO) (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. Ol

: _
S-N M @/ Déthi Jal Boa td (S‘a.l.ish Kumar)
8~ DiaryNo.... 2070 EE (D)-091

Date D—QJ%P '2.,(_

p
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& OFFICE OF THE EREQQVE ENGINEER (D)-001
S, DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ ) 5™ 2, Date: (8]0 |2625

To,
1% Manisha Towers, Plot No-7B,
" Sec-23, Dwarka,
New Delhi-110077
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned oftice of
SE(C)-08 to disconnect the water connection as per provision 3 -(iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

«—37EE (RWH) -do-
4. AE-I to pursue
5.~ ZRO (SW)-T'to take action as per 10 of DOR dated 17.09.2019
6. EE’s copy.
7. Ofe,

- -9
Vol 8 EE RWH)-L A
o Q.e-{ Delhi Jal Board (smish\t\%?nar)

@/ bnary No. . 20 L EE (D)-091
'VS\\/ Date 20 { B
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: OFFICE OF THE EXIELI]TI]#E ENGINEER (D)-091 &
— DELHIJAL BOARD: NCT OF DELHI L
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ | § S Date: 18 [ el I 2828
To, Y4

Chopra Apartments, Plot No-8,
Sec-23, Dwarka,
New Delhi-110077
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 {iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
—3—EE(RWH) -do-
4. AE-Ito pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
e 2 vE (Rwﬂ);‘:r d 9
e Heihi jal B " ) L

3 2 @/ Diary NO}Of" ;—_‘ (Satish Kiimar)

| o Wl EE‘, D -09]
'v‘\\/ DALE ot D)
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& OFFICE OF THE EXECJI]J&NGINEER (D)-091 ey
S, DELHI JAL BOARD: NCT OF DELHI ge
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ | &< Date: 1 @03/ 35
To,

@15 Dwarka Dham Apartments,
Mahajan Shree CHGS Ltd.,
Plot No-13, Sec-23, Dwarka,
New Delhi-110077
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
—3—FEE (RWH) -do-
4. AE-Ito pursue
5. ZRO (SW)-I to take action as per 1O of DOR dated 17.09.2019
6. EE’s copy.
7. Ole. ,
VH)-1
Vo OC BB (RW ) |
o &2 Ry Dethi Jal %"gf‘; N
piary No. i £ P (Satish Kumar)
S|V Date 22|~ D EE (D)-091
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é OFFICE OF THE EXECJ‘I’l’&NGlNEER (D)-091 @
— DELHI JAL BOARD: NCT OF DELHI Sl
. NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ (.5 (7 Date: )| X f 25
To, G4

Nishat Apartments,
Plot No-5, Sec-19B, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of

SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

.—3—EE (RWH) -do-
4. AE-I to pursue
5. 7RO (SW)-I to take action as per 10 of DOR dated 17.09.2019

6. EE’s copy. }1
7. Ol U
we ge&hpodt}
AT oM hoRaa oS

ik O — (Satish Kumar)
@,{q\/ )““ \2*5 D091
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DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

.. OFFICE OF THE EXEHUJ.IA ENGINEER (D)-091 -

NO.DIB/EE (D)-091/2024-25/ |5 :H Date: [R]<3 /25

To,
Bhagwati CGHS Ltd.,
Plot No-8, Sec-19B, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference:; - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (jii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
—3—EE (RWH) -do-
. AE-I to pursue
ZRO (SW)-1 to take action as per 10 of DOR dated 17.09.2019
EE’s copy.
Ole.

Nowva

£ (RWH)
Q_‘-‘(w.ﬁt w;'_f".hi Jal Board N;(}p
S\w vy iy NO ..,.,_B.ngm (Satish Kumar)

@;:\\/ Date wh_,’kj;m EE (D)-091
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-3:-. OFFICE OF THEE E ENGINEER (D)-091 &S
[P DELHI JAL B YNCT OF DELHI N
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-091/2024-25/ | 5 7R Date: ;sg\ ,;:] 25
To,

[ =2 Mahabhadrakali CGHS ,
" Plot No-6, Sec-13, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.",
Reference: - DJIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

‘Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
I SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
3. EE(RWH) -do-
4, AE-Ito pursue
5. ZRO (SW)-T to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. Ol. EE (RWH)-1
5 Crethi Jal Board Nl
Vot OO |y No of A7
s Qe ¥ NO. ... 28, 0

i P s (Satish Kumar)
(%/ vate, zofﬂ; B EE (D)-091

- e
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OFFICE OF THE EXECY(YE ENGINEER (D)-091 &
DELHI JAL BOARD? NCT OF DELHI ©)
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

o

NO.DJB/EE (D)-091/2024-25/ | § B> Date: 18] o;} AesS

To,
White Rose CGHS Ltd.,
Plot No-7, Sec-13, Dwarka,

New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Socicties (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. -

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
I, SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

~3EE (RWH) -do-
4, AE-I to pursue
5. ZRO (SW)-I to take action as per [0 o DOR dated 17.09.2019

6. EE’s copy.

7. Ofle. NE RWED.]
)- ;
\ood T% Delli Jal Board R

M tary No ,/3 @?, (Satish Kh:nar)
Date 20 % — EL (ID)-091



&I; OFFICE OF THE EchJ‘rKrE ENGINEER (D)-091 &
o, DELHI JAL BOARD: NCT OF DELHI oerd s
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
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NO.DIB/EE (D)-091/2024-25/ ) S 9 2 Date: 18]e) | a5

To,
Swarup Sadan CGHS Ltd.,
Plot No-4, Sec-13, Dwarka,

New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3. (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025,

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

_3—EE (RWH)  -do-

4. AE-Ito pursue

5. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019
6. EE’s copy.

7. Ole.

, EE (RWH)-1 48
S de’ﬁ Delhi Jal Board NS

Lo o) (Satish Kumar)
@V Riass Mo. }@9[5;“ EE (D)-091
AN DA | i i .,‘,J,*_
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- - 1 SIS
& OFFICE OF THE UT[VE ENGINEER (D)-091 (TC),,-')
et DELHI JAL BOARD: NCT OF DELH! Ry
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-091/2024-25/ 5 T G Date:| g0 25
To,

Daffodils Apartments,
Plot No-36, Sec-6, Dwarka,
New Delhi-110075

\‘ :

—
[}
\2

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DJIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091

Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

—3—EE (RWH) -do-
4. AE-Ito pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. Ole. L;;: (RWH) ? q
! Jd‘jB i Q__
-l-. 2} ik(f N’
fi}t
AN M % I Ny, 30 Cr (Satish \(umar)
—

\“% EE (D)-091
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Py OFFICE OF THE EKEL§IVE ENGINEER (D)-091 S
== DELHI JAL BOARD: NCT OF DELHI S
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE ()-091/2024-25/ {6 € Date: [%l 2l ss
To,
Shree Balaji CGHS,

Plot No-37, Sec-6, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
nstructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

~—3—EE (RWH) -do-
4. AE-Ttopursue S ———
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. Ole.

EE Rwp). 3
AN £V ary (Satish Kumar)
e Lot @yl/ Date ”16~ %_50% EE (D)-091
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e orFicE oF THE IXONVE ENGINEER (D)-091 @y
S, DELHI JAL BOARD: NCT OF DELHI (OIS
NEAR DWARKA WTP, DWARKA, NEW DELH1-110075
NO.DIB/EE (D)-091/2024-25/ (1 9, Date: 18] , 2.5
To,
e Ispatika Apartment,

Plot No.29, Sec-4, Dwarka,

New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the oftice of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
I. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
~—3EE (RWH) -do-
4. AE-Ito pursue
5. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

6. EE’s copy.

7. Ole. iE (RWH]I
Delhi Jal Boay

0¥ o .{... i (% t}T(
AN Q“’fw ‘ vfm I)/f;S_ Eagil)) (Lgllar}

@L W
o
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121 -
& OFFICE OF THE EXECUTIVE ENGINEER (D)-091 (_9,/(_}),/}
et DELHI JAL BOARD: NCT OF DELHI Aoy
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ / L 2o Date: 19}\'). \ 925
To,
RD Apartment,

Plot No-20, Sec-6, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A, 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DI
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy lo:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
E (RWH) -do-
4, AE-Tto pursue N
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy.
7. Ofe. 1
.‘-*_:klll ]'(11 L QQ\

[\ ;. 2
ik D__a/f\\}(@/ | ?‘h,,.__,...j-ﬁ‘ o and (Satish Kamar)

A 20\% 2},_,_«- EE (D)-091
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Py OFFICE OF THEEZ:ZUTIVE ENGINEER (D)-091 S
S DELHI JAL BOARD: NCT OF DELHI e
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO. DJB/EE (D)-091/2024-25/ | £ 2 Date: | gq[ o 9} 5
To,

03 Shri Ganinath CGHS Ltd.
Plot -1, Sec-5, Dwarka
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors,".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
——3—EE(RWH) -do-
4. AE-I to pursue
5. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019
6. EE’s copy.
Te G
Q}f\\oﬁ’ 08 pp (RWH) (‘ssﬂ
JUN @/ “elhi Jal Board (Satish Kumar)
T EE (D)-09]

LR P P
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e e I
&_ OFFICE OF THE EXECUTIVE ENGINEER (D)-091 6‘9/2‘ )
el DELHI JAL BOARD: NCT OF DELHI B --Q

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO. DIB/EE (D)-091202425/ (6 3 Y Date: 19_,‘)\9,.]7.._3‘

To,
The Saptaparni CGHS Ltd.,
Plot No-4, Sec-19B, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
<3EE (RWH) -do-
4. AE-Ttopursue— e
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019 =
6. EE’s copy.
7. Ole.
L
Qo O _EE RWH), ()

g W “ @L Delhi Jal Bogpg  (Satish Kumar)
Dy No.... 3y - EE ()-091
WDate 7? otsiiliy

719
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& OFFICE OF THE EXI'.lCé‘%h ENGINEER (D)-091 @5'_—1},-)
— DELHI JAL BOARD: NCT OF DELHI LR
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO,DJB/EE (D)-091/2024-25/ fé, C{ ’ Date: | ﬁ'{’ o ,L}
To,

Lord CGHS Ltd.,
Plot No-7, Sec-19B, Dwarka,

New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chief Secretary, GNCTD & Ors.".
Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

Sd/-
(Satish Kumar)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
3. EE (RWH) -do-
4. AE-I to pursue
5. ZRO (SW)-1 to take action as per 10 of DOR dated 17.09:2019
6. EE’scopy.

f (O 6 {2

N EE (RWH)-I 0
o ?f“'fw Delt Jal Board Y

& LodlY NO. e ,S (Satish Kumar)
'[ 2(— EE (D)-091

VJ‘\/ Date
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NUE—— . Lot e
! L OFFICE OF THE EXECT ENGINEER (D)-091 B TN
E DELHI JAL BOARD: NCT OF DELHI e
| KEAR DWARK4 WTP, DWARKA, NEW DELHI-110075
NO.DJR/EE (1-091/2024-25/ = S € Date: 10]52) 22 <

To,
Prabhiay - Apurimendt, Plot No.
298 , Sec-1G, Dveaia,
New D= it/
Disconnection Notice

Subject: - Motice ror disconnection of water supply due to non- functional rain water
harvesting in the matter of O A, 1¢72021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Chav, Seereary, GNCTD & Ois
Refes tiite: - LE/3iE(C)-08/2025/31 dated 20.01.2025

iindly reter to above mentioned letter received from SE (C )-8 DJB, wherein that
office has inioriied thay they have conducted the survey of all RWHs of 176 CGHS
societie’ arnd repors fron, D IGC weie got analysed and found that F-Coliform was found
in jio No:u oa Societies and RWHs were non-functional in 4 Nos., Societies (List
Enclose:t: it shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and jwr-lunctional.

Fu. i ' viow of avove a request has been received from above mentioned office of
SE(U)~ 8 tir cusconnec: the water connection as per provision 3 (iii) mentioned in
instret o onter datee 17022019 from the office of Dir. (Revenue) DIB, so that the
comphaiice "groris iray be cupmitied in the above matter before Hon’ble NGT, NDOH is

28.03.2Uv55.

Therefore. yoir are directed to make rain water harvesting system functional as per DJB
norms and infomn o undersignea within 15 days, failing which your water supply
connecoon will be d.sconnected without any further notice.

EE (RWH)-I
Delhi Jal Bo\ard Sl
Diary NO. oo ) (Satish Kumar)
pate 14 125, EE (D)-091

Cony 1.

S 000 fop idad inforiaion pl,
Gy e ~Q-
i BRI wl g
AP0 pursue

LR (W) to take action as per 10 of DOR dated 17.09.2019
Eisenpy.

T @L
: (Satish Kumnar)
@ W‘/\ EE (D)-091
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| $r~ : I (JFFICE OF THE EXEana ENGINEER (D)-091 £ TNy
| e DELHI JAL BOARD: NCT OF DELHI G
NEAR DWARKA WTP, DWARKA, NEW DELHI-1 10075
To,

Rohit A parimeni,
Plot No 30, “ec-10, Dwacka,
New Dw..oi- 1 o075

Disconnection Notice

Subject. - Noice for disconnection of water supply due to non- functional rain water
harvesting 1 ine matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chae " Seciviary, GNUT L & Ors.",

Referezce: - LIR/SE(C)-08/2025/31 dated 20.01.2025

Kandly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office lias miorined thae they have conducted the survey of all RWHs of 176 CGHS
societics ana reponts from DTQC were got analysed and found that F-Coliform was found
In 1i° ios. o Socieiies and K'AHs were non-functional in 4 Nos. Societies (List
Enclosed), it shows thxu Raia Weater Harvesting Systems in 119 (115+4) are found
defect.ve and noa-functional.

Fustdies mview of above a request has been received from above mentioned office of
SE(C)-45 1 ausconnect the waier connection as per provision 3 (iii) mentioned in
instruenocar ovder dated 17.02.2019 from the office of Dir. (Revenue) DJB, so that the
complisnce revorts may be suoratiwed in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, vou are directed to make rain water harvesting system functional as per DJB
norms ani it to undersigned within 15 days, failing which your water supply
commec ion ikl he gisconnected without any further notice.

EE (RWH)-I

Delhi Jal %Ea? Sd/-
Diary No. wvl-—-!}"'"": (Satish Kumar)
Date tﬁl 2128 EE (D)-091

Copy it

SR04 dor ind imibrmation pl.

SN SRR B -do

i U H) -de-

A4, AE-Ito pursue

5. ZRO (SW)-I to take action as per 1O of DOR dated 17.09.2019

6 LG enpy.

LY@ _
ﬁ-\z W (Satish%%fmar)

EE (D)-091



’-— 3 : OFFICE OF THE PXE&JZVE ENGINEER (D)-091
W (1 i DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJR/EF (D)-091/2024-25/ | F©

To,
Diesel Laed COHS Lid.,
Plot No-26, Sec-10, Dwe.ka,
New eini-1 10073
Disconnection Notice

Date: Jl{( a‘_‘:)_/ D 9.6

Subject: - Notice for disconnection of water supply due to non- functional rain water

harvesting i the matter of 0.A. 1472021 E.A 04/2023 titled as "Mahesh
Vs Cricl Secretary, GNCTD & Qrs.".

Referonce: - [1:3/SE(C)-08/2025/31 dated 20.01.2025

Chandra Saxena

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
ofice has inivvmed thai they have conducted the survey of all RWHs of 176 CGHS
societic: wnd wepeis fron DTQC were got analysed and found that F-Coliform was found

in 1il ~or i Societies ana R WHs were non-functional in 4 Nos.,
Enclosed’. It shows that Rain Water Harvesting Systems in 119 (11
defectov., and 1.on-runctional.

Societies (List
5+4) are found

Furihe: e view of above a request has been received from above mentioned office of
SE(C)-08 1o cisconnect the waier connection as per provision 3 (iii) mentioned in
instruet Sai orver dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the

complianwe repoyts may he submatied in the above matter before Hon’ble
28.03.2u:73,

NGT, NDOH is

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and infoim to undersigned within 15 days, failing which your water supply

connecuion will e aisconnected without any further notice.

EE ( RWH).]
Delhi Jal Board
Diary No. ,.‘?“J.{

Date ___ (4|24 L§:

Copy' 1.

S04 for nd inrarmaddon pl.
G g L ) Qi
-T"-___' l.ir. i !E.El:'\fl 1; "(.l\-}

. AE 10 pursue
S, ARG 3W)-1 to take action as per [O of DOR dated 17.09.2019

I

G IR copy

o @B

Sd/-

(Satish Kumar)

LI (D)-091

(Satish Kumar)
EE (D)-091



724

..

| T s N -
i, e r S OFFICE OF THE EXECOTTV ENGINEER (0)-091 ——
Sy, DELHI JAL BOARD: NCT OF DELHI G
[ . NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
_____ —— | . o — e
NO.DJR/EE (1)-091/2024-25/ | © F F- Date:tfa2 /3« <

To,
The Shiviok CGHS Ltd.,
Plot No-6, Sec-6, Dwarks,
New Dethi-116075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesiing in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Ciuel Secretary, GNCTD & Ors.",

Refererice: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has imurmied that they have conducted the survey of all RWHs of 176 CGHS
societic' «nd revorts froms DTQC were got analysed and found that F-Coliform was found
in 11, ~Nos. of Societies and KWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defectiv: and non-tunctional.

Furiher 1n view of avove a request has been received from above mentioned office of
SE(C)-us to aisconnect the waier connection as per provision 3 (iii) mentioned in
instruct daa; order dated 17.02.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitied in the above matter before Hon’ble NGT, NDOH is

28.03.2225.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms 2nd inform to undersigned within 15 days, failing which your water supply
connecion will be aisconnected without any further notice.

EE (RWH)-
Delhi Jal Board St
Diary No. -«-—“2""'" (Satish Kumar)
Date M EE (D)-091
S50 -9 for kind infurmation pl.
.o ok )8 -do-
<= EL (RWH) -do-

4. AFE-T{c pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. Ed’s copy.

r KRG @V \ELQ
6@ (Satish Kumar)

EE (D)-091

Copy t«



harvesi:ag in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secrcrary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

ilindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed tha: they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 113 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. .

Fucther in view of above a request has been received from above mentioned office of
SE(C)-u$ to disconnect the water connection as per provision 3 (iii) mentioned in
instructiona order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
comphance reports may be submitied in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
conneciion will be disconnected without any further notice.

EE (RWH)-1
Delhi Jal BOM& Sd/-

Diary No. -D/*Z\ """ ? (Satish Kumar)
Date ____ﬂgﬂ}:_ : EE (D)-091

SECC)-09 for kind information pl.

SE(C )-8 -do-

—EE (RWH) -do-

AE-] to pursue

ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

<I’s copy.

Olc
®9 s
g \3)\'\/ (Satish Kumar)

EE (D)-091

Copy te.

e Gl S 0 S l- )
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5N OFFICE OF THE EXEaUzl ENGINEER (D)-091 Ty
= DELHI JAL BOARD: NCT OF DELHI SIS
L NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ |=% 9 Date: !L;}vﬁg) 9. 05
To,
Pushpaniali Apartment,
Plot No. 10, Sec-4, Dwarka,
New Delhi-110078
Disconnection Notice
Subject: - Notice for disconnection of water supply due to non- functional rain water
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¥ OFFICE OF THE EXELB O ENGINEER (D)-091 ——
= DELHI JAL BOARD: NCT OF DELHI o1 gl
j NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ | © 9] Date: I /og _}_39 -
To,

Guru Anartments,
Plot No-2, Sec-6,
Dwark4, New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chic. Secreiary, GNCTD & Crs.".

Reference: - DI/ SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has infurimed that they have conducted the survey of all RWHs of 176 CGHS
societic:, and repoits from DTQC were got analysed and found that F-Coliform was found
in 11> Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defect;ve and non-tunctional.

Furiher n view of above a request has been received from above mentioned office of
SE(C)-u6 to aisconnect the waier connection as per provision 3 (iii) mentioned in
instructonal oider dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitied in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigriea within 15 days, failing which your water supply
conneciion will be aisconnected without any further notice.

EE (RWHDL |
3 " L
Delhi Jal kiii‘i\,__.. -
Diary No. TS (Satish Kumar)
A L EE (D)-091

Copy tc:
. $EC 09 for kind information pl.
coosE O )-8 -do-
- EE{RWH) -do-
4. AE-T to pursue
5. 7RO (SW)-I to take action as per IO of DOR dated 17.09.2019

¢, Y5 copy.

O wﬁ
Gé % n— (Satish Kumar)

EE (D)-091]
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éi. ! DELHI JAL BOARD: NCT OF DELHI
| NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
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NO.DJB/EE (D)-091/2024-25/ | = UR Date: 1| » .i} %005

To,
New [, -t CGHS Ltd.,
Plot No. 27, Sec-4, Dwai'ca,
New Dethi-78
Disconnection Notice

Subject: - Motice for disconnection of water supply due to non- functional rain water
harvesting in the matter of Q.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chee. Secretary, GNCTD & Ors.".

Referewice: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office Las inivrmed thac they have conducted the survey of all RWHs of 176 CGHS
societicy and reporis from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). Tt shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Furiher n view of above a request has been received from above mentioned office of
SE(C)-Us to disconnect the waier connection as per provision 3 (iii) mentioned in
instructinnal oider dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
comphance reports may be suomitied in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
conneciuion will be disconnected without any further notice.

1
EE (RWH)
Delhi Jal ‘93’%%1 ol
B (Satish Kumar)

Diary \ c&\qﬂ:_z_s. EE (D)-091

1 Da[e seeaennpbiabasd o5
Copy tc.
SE,C)-09 for kind information pl.

L SE(C -8 -do-

————FEE (RWH) -do-
4. AE-I to pursue
§. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
G. EE’s copy.
FOe

W \fﬂ\\/ (Satish Ktimar)

EE (D)-091



e __ ~— _|_ .-,_____,‘.__.__.ﬁ-._ﬂrgzq..__._.______.__ T R

ste. | OFFICE OF THE EXECUTIVE ENGINEER (D)-091 3 -
Lo | DELHI JAL BOARD: NCT OF DELHI e
| NEARDWARKA WTP, DWARKA, NEW DELHI-110075

NO.DIB/EE (D)-091/2024-25/ [ ]S Date: 4] 2.2 9,

To,
Vrindavan Apartments
Plot No-1, Sec-6, Dwarka,
New Delhi-1 10075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chiel Secretary, GNCTD & Crs.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office lias inivimed that they have conducted the survey of all RWHs of 176 CGHS
societics and repoits from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and KWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Fusther in view of above a request has been received from above mentioned office of
SE(C)-u§ to disconnect the water connection as per provision 3 (iii) mentioned in
instructiona! order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitied in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and infonn to undersigried within 15 days, failing which your water supply
connecvion will be disconnected without any further notice.

EE (RWH)-1

o1hi Jal Boar
Di?jﬁl; : 21}‘7’ s
141y 4 osasierege s > (Satish Kumar)
Date RIS EE (D)-091

Copy te:
. SE(U)-09 for kind information pl.

2. SE{C )-8 -do-
—a EE (RWH) -do-

4.  AE-I'to pursue

5. ZRO (SW)-I to take action as per [0 of DOR dated 17.09.2019

(. LEE’s copy.
o© ) o
\7\:\‘\/ (Satish Kumar)

7 0,
EE (D)-091
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; {:1‘-\ OFFICE OF THE EXECI]TB&NG]NEER (D)-091 B
= DELHI JAL BOARD: NCT OF DELHI OIS
; I_ NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-091/2024-25/ 1112 Date: |4 |22/ 20 95
To,

Antriks,- Apartments (DDA Employees CGHS Ltd),
Plot No. 26, Sec-4, Dwaika,
New Deihi-1 10078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting i the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCID & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has infurmed thai they have conducted the survey of all RWHs of 176 CGHS
societiv.: and reports from DTQC were got analysed and found that F-Coliform was found
in 113 Nos. oif Societics and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). it shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-tunctional.

Furiher in view of above a request has been received from above mentioned office of
SE(C)-u8 to disconnect the waier connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIJB, so that the
compliance reports may be submitied in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

g ® RWE) 1{(1
DC““ Ly Sd/-
ary No. 25 (Satish Kumar)
\I))la‘-e _.__,_....Lo& EE (D)-091

Copy to:
. $E.C)-09 for kind information pl.
z. SE{C )-8 -do-
«—s—1: (RWH) -do-
4. AE-l to pursue
. ZRO (SW)-I to take action as per 10 of DOR dated 17. 09.2019

t. EE’scopy.
5 g g
oo™

7. Ok,
\ (Satish Kumar)
EE (D)-091
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i Q\ l OFFICE OF THE EXECJI%Q‘ENGINEER (D)-091 /3),,, -
S DELHI JAL BOARD: NCT OF DELHI I,
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJR/EE (D)-091/2024-25/ ] 1] 9 Date: 1Y [ 3] 20 2.5°
To,

IES Apurtments CGHS Ltd.,
Plot N. 9, Sec-4, Dwarka,
New Dethi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvestiuig in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.",

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

indly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societics and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. :

Fuither in view of above a request has been received from above mentioned office of
SE(C)-U$ to disconnect the waier connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
comphance reports may be sabmitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice,

. ard
~elhi Jal 893
. I._)L il “-2‘\“‘%%_..37‘ Sd/_
piary Mg (P2 (Satish Kumar)
yale ..,._.-’-a---—--v""’""'- EE (D)-091

Copy .
. SE0)-09 for kind information pl.
z. SE(C )-8 -do-
~—i—EE(R'WH) -do-
4. AE-| to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.

7 Oic.
(.9:; %\/ (.\Q ¥/

(Satish ﬁffmar)
EE (D)-091



731

st OFFICE OF THE EXECUFIPRRNGINEER (D)-091 P
S, DELHI JAL BOARD: NCT OF DELHI P
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-091/2024-25/ || 2 & Date: Iuy]s 2] 9. 9¢-

To,

Saheta CGHS Ltd.,

Plot No. 30, Sec-4, Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chiet Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. .

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned In
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-
Delhi Jal Boag{i Sd/-
HATY INO. o fcarpemmise s (Satish Kumar)
Do R
Copy to: —&
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

__3.—FEE (RWH) -do-
4. AE-lto pursue
5. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

6. EE’s copy.

7. Olc.
@Z @6\/ \%(Q}l A

(Satish Kumar)
EE (D)-091



sy OFFICE OF THE EXECHRUPENGINEER (0)-093 ey
Crerett DELHI JAL BOARD: NCT OF DELHI &)
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DIB/EE (D)-091/2024-25/ || 55 Date: 145,932 5 &

To,

Jai Mata Kalyani Apartments,
Plot No-31, Sec-4, Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. ‘

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)1

Delhi Jal Boaﬁé‘ﬂ Sd/-
Diary NO. i ? (Satish Kumar)
Date e, EE (D)-09]
Copyto:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

—3—EE (RWH) -do-
AE-I to pursue
ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

EE’s copy.

O/c.
e e N

(Satish Kumar)
EE (D)-091

e oLl



[ & OFFICE OF THE EXE l:lalz;lNGINEF.R (D)-091
et DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ “"‘I (2] Date:[lﬂ oi} QoY ¢

To,

Bank Apartment,

The Bank Niwas CHGS Ltd.,
Plot No. 22, Sec-4, Dwarka,

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxcena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. ‘

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-1

Delhi al Board
it 226 Sd/-

Diary NO 14\} 2”;? (Satish Kumar)
|97 | G EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
~—3—EE (RWH) -do-
4, AE-I to pursue
5. ZRO (SW)-I to take action as per 1O of DOR dated 17.09.2019
6. EE’s copy.
N @

\“"\
(Satish Kumar)
EE (D)-091



& OFFICE OF THE EXEC ENGINEER (D)-091 X
w— DELHI JAL BOARD: NCT OF DELHI e
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

|

NO.DJB/EE (D)-091/2024-25/[[Y J— Date:!'—f/o);/ Bogone

To,

Dharam CGHS Ltd.,

Plot No.18, Sec.18A, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. -

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH 1is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (R\'VH)’I
Wi Jal Boal
Delh 2_2, Sd/-

Diary NO--7415 e (Satish Kumar)

) F A Cp— EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

—3—FE(RWH)  -do-

4. AE-] to pursue
5. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019
6. EE’s copy.
7. Ofe.
c oo (tlg &
e\

(Satish Kumar)
EE (D)-091
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NO.DJB/EE (D)-091/2024-25/ )] S 3 Date:4[52] 25 2.5

To,

Belur Heights, Plot No.01,
Sec.18A, Dwarka,

New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. .

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH 1s

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

gE (RWH

R . T, i‘oafd
Dethn 5"‘1-)}),.-? ? Sd/-
vy MO = & (Satish Kumar)
1(\\-4'""‘“ EE (D)-091
Copy lo:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

«—3—FEE (RWH) -do-
AE-I to pursue
ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

EE’s copy.

Ofe. 65
- W @/ (Satish@iar)

W\\/ EE (D)-091

Nov e



& OFFICE OF THE EXECU'II'I\%QNGINEER (D)-091 (;.5"; =y
Cnnrolld DELHI JAL BOARD: NCT OF DELHI w?_g’-::.),/
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DIB/EE (D)-091/2024-25/ |1 §&) Date: [i-{/o))(;!e_./" 5

To,
The Kunj Vihar CGHS Ltd,
Plot NO.19, Sec.12, Dwarka,
New Delhi-75
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

gE (RWH
Delhi Jal BOd, ‘
il Sd/-
Diary NO- \w (Satish Kumar)
DT L ) EE (D)-091

Copy to:
1. SE(C)-09 for kind information pl.

2. SE(C)-8 -do-

_3—EE (RWH) -do-
4. AE-Ito pursue
5. ZRO (SW)-I to take action as per 1O of DOR dated 17.09.2019

6. EE’s copy.

7. Ole =
%‘\ @V (Satish Kumar)

EE (D)-091
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&5 OFFICE OF THE EXECUT I} INGINEER (D)-091 S
== DELHI JAL BOARD: NCT OF DELHI e
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ || & F Date: (| 0.2 2245
To,

Chitrakoot Dham, Plot No.02,
Sec.19, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

. Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that

office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. ‘

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any f@rtherinotice.

Dethi Jal 'm_w'.n'/ii_‘

C
14 1 70 T ST
Dn.r_v 1‘\\‘ 2{(‘- -
3 1 11— !¢L- (Satish Kimsr)
EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
—3—EE (RWH) ~-do-
4, AE-I to pursue
ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

EE’s copy. e
o i
e~ %\v (Sati slk

Of/c.
umar)
EE (D)-091

SO
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P OFFICE OF THE EXECULKIEZANGINEER (D)-091 s
S, DELHI JAL BOARD: NCT OF DELHI S
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ )3+ Y Date:w[@ )/‘ 9 5 ¢

To,

Shiv Shakti CGHS L.td.,
Plot No.10, Sec.10, Dwarka,
New Delhi-75

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.". -

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. '

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-I
Delhi Jal Board

Diary No, )‘31 (quf'h # )
: | g Satish Kumar
Rt M\Hf EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

3—EE (RWH) -do-
4. AE-I to pursue
ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

5.
6. EE’s copy.
7.

Olc. 0\?3
™ b

Lo’ 5 5
~ (Satish Kumar)
(EN i EE (D)-091
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NO.DJB/EE (D)-091/2024-25/ || B/ Date: 9[22/ 9., 55

To,
Chandanwari CGHS Ltd.,
Plot No.08, Sec.10, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-1

Dethi Jal B{Jas_‘i Sd/-
Dis Iy N O, i (Satish Kumar)
Date . 1425, EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

~—3—EE (RWH) -do-
4. AE-I to pursue _
5. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019
6. EE’s copy.
7. Ols fi)e)
Lﬁ'\ R (Satish Kumar)
EE (D)-091
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& OFFICE OF THE EXECLJFA'AINGINEER (D)-091
— DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ 1|18 %

To,
H.M.M. Employees
CGHS Ltd.,Plot No.06,
Sec.10, Dwarka, New Delhi-75
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference; - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-I

Delhi Jal Board Sd/-
Yooy e N 9-'“ > N
PHary NO. el (Satxsh Kumar)
Date M\ﬂ 5. EE (D)-091

Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
_—3—EE (RWH) -do-
4. AE-I to pursue
5. ZRO (SW)-I to take action as per 1O of DOR dated 17.09.2019

6. EE’s copy. OS
Q.?D“’@

7. O
(Satish Kumar)
EE (D)-091
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( ,2~, OFFICE OF THE EXECl'AV'éENGlNEER (D)-091 T
— DELHI JAL BOARD: NCT OF DELHI @(’;}
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ | 1 95 Date: v e,i/_iv:;, 5
To,
Amba CGHS Ltd.,

Plot No.05, Sec.10,
Dwarka, New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
~ societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH).1
Dethi Jal Board

. Sd/-
Diary Ng. ... 2‘}%?_ (Satish Kumar)
Dat l‘\\?/ 2% EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

<3 EE (RWH) -do-
4. AE-I to pursue
. ZRO (SW)-I to take action as per O of DOR dated 17.09.2019

5
6. EE’s copy. 05
7. Of. MW* 0
5. %\\/ &
(Satish Kumar)
EL (D)-091
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i
s | OFFICE OF THE EXE(luﬁﬁ ENGINEER [D}-091 -
m"} l DELHI JAL BOARD: NCT OF DELHI S’
| NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DIB/EE (D)-091/2024-25/ [ 9 o 2 Date: [4] cl),ﬁc 2S5

To,

South Ddelhi Apartments,
Plot No-8, Sec-4, Dwarka
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvest:ng in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed thai they have conducted the survey of all RWHs of 176 CGHS
societics and reporis from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). [t shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructionat order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
conneciion will be disconnected without any further notice.

EE (RWH).1
Delhi Jal H(J'm.i Sd/-
Liary Nouagic, 2.3 S (Satish Kumar)

Date H\ﬂls’ | EE (D)-091

. SE(C)-09 for kind information pl.
Z2. SE(C)-8 -do-
£ (RWH) -do-
AE-I to pursue
5. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

8 s o ;
9‘\ ¢ v %9

(Satish Kumar)
EE (D)-091

Copy to.



OFFICK OF THE EXECUTIVE ENGINUER (D)-091 e
__ DELHIJAL BOARD: NCT OF DELHI B
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075 o

O.DIB/EE (1)-091/2024-2 q
NO.DIB/EE (1)-091/2024-25/ | 171 Date: 14| 03] 26 55

To.
Din Apartments, Plot No. 7,
Sec-4, Dwarka,

New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvestin.g in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.". '

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received [rom SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societics and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. '

Further in view of above a request has been received from above mentioned office of
SE(C)-u8 to disconnect the water connection as per provision 3 (iii) mentioned in
instructionai order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
comphance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DIB
norms and inform 1o undersigned within 15 days, failing which your water supply
connecuon will be disconnected without any further notice.

EE (RWII]-l
Delhi Jal Boar
D r?;lll\lli} d : _?___ Sd/-
N1, (Satish Kumar)
D&lc “_.,..-‘q\'-L'g-’ EE (D)'O‘)l

Copy to:

. SE(C)-09 for kind information pl.

Z, SE(C)-8 -do-

——FE (RWH) -do-

AE-I to pursuc
7RO (SW)- Lo take action as per 10 of DOR dated 17.09.2019
[215's copy.
Olc.

N P

(Satish Kumar)
EL (D)-091

~owvae
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B o OFFICE OF THE EXECUTIVE ENGINEER (D)-091 o o
= DELHI JAL BOARD: NCT OF DELHI S0,
| NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ [ 216 Date: 14 .-,..Lf 225

T

Aakriti Apartments (Civil Supplies CGHS Ltd.)
Plot No. 6, Sec-4, Dwarka,

New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. '

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RW t)-1 .
Dellit Jal ! OM:‘ Sd/-

Diary NO. g (Satish Kumar)
Date oo l&\ﬂ'_lz EE (D)-091

SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
——EE (RWH) -do-
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.

7. Ole. A M““M

% (Satish(}éélrﬁn)ar)

EE (D)-091

Copy to:
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i OFFICE OF THE EXECUTIVE ENGINEER (D)-091 )
) DELHI JAL BOARD: NCT OF DELHI “(:_Q
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
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NO.DJB/EE (D)-091/2024-25/| 2-2-% Date: 03] ess

To,

Patel CGHS Ltd.,

Umiya Saoan, Plot No. 4,

Sec-4, Dwarka, New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. '

Further in view of above a request has been received from above mentioned office of
SE(C)-U8 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)- -1
Deihi Jal h“"'rd

Sd/-
Diary No... \—-;/l";_';; (Satish Kumar)
Date __.. EE (D)-091

Copy to.
SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
——3—FE(RWH) -do-
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.
7. Ole. hon S

®J/ (Satish I%‘ilr)

Ki— EE (D)-091
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-:= OFFICE OF THE EXECUTIVE ENGINEER (D)}-091 S
—r DELHI JAL BOARD: NCT OF DELHI hwrh e
| NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
Mo OTB| EE Cy)-oc ﬁvﬁv'if/ 12380 DNabef 1402 50 45
To,

Anamika Apartments,
Plot No-25B, Sec-4, Dwarka,
New Delhi-110075

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

£R (RWH)-1

Dethi Jal Board Sd/-
P'.Ll Tl 1Y TN ey e (Sat}Sh Kuma.r)
e 1812425, EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

——EE (RWH) -do-
4. AE-I to pursue
5. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

6. EE’s copy.

7. Ole. d;;
alaper N
& (Satish Kumar)

O EE (D)-091
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P OFFICE OF THE EXECUTIVE ENGINEER (D)-091 A
S DELHI JAL BOARD: NCT OF DELHI OIG
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ 1 2. 2F Date: H{ nf-i) Ao LS
To

Panchsheel Apartments CGHS Litd.,
Plot No. 24, Sec-4, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025 '

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
. office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and- RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-I
Dellii Jal Board Sd/-
Diaty No. R (Satish Kumar)
Date \‘\\M 28 EE (D)-091
Copy to: '
1. SL(C)-09 for kind information pl.
2. SE(C)-8 -do-

——EE (RWH) -do-
4, AE-I to pursue
5§, ZRO (SW)-I to take action as per [0 of DOR dated 17.09.2019

6. EE’s copy.
c. O% >
7. Of A MM% \\“Q’g P

1‘5] \_ (Satish Kumar)
EE (D)-091

NO.DJB/EE (D)-091/2024-25/ Date:
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& OFFICE OF THE EXECUTIVE ENGINEER (D)-091 G--‘; -
P DELHI JAL BOARD: NCT OF DELHI ﬁ'.':_g;?
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO.DJB/EE (D)-091/2024-25/ ) . Y Y Date: [Lf! o,,zj 02 S

To,
Ratnakar Apartments
(The Ratnakar CGHS Ltd.)
Plot No.21, Sec-4, Dwarka,
New Delhi -110078
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. .

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (ili) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system-functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-1

Delhit Jat Board Sd/-
Diary No. 9’:.‘ - (Satish Kumar)
Date A S EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

—3—FEE (RWH) -do-
4. AE-1to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019

6. EE’s copy.

O
7. Ole. P MW@M/ (%Qg )

\67\ — (Saliéh umar)
EE (D)-091



g [ s, OFFICE OF THE EXECUEDRENGINEER (D)-091 5@y
..__.‘5’ DELHI JAL BOARD: NCT OF DELHI SO
| NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJB/EE (D)-091/2024-25/ 9 F) Datefy 3o
To,
Krishna Apartment,

Plot No.13, Sec.9, Dwarka,
New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
. societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned oftfice of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is
28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-1

Dethi Jal Boax'x_i)# Sd/.
I.}l(l I'\‘r NU. .,.‘....‘2.’.7}5..._-— (Satish Kumar)
Date 1A\ 45 EE (D)-091
Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

___3-—EE (RWH) -do-
4. AE-Ito pursue
ZRO (SW)-I to take action as per [0 of DOR dated 17.09.2019

5.
6. EE’scopy.
Z

}‘" &55
@/ (Satish Kumar)
G\— EE (D)-091



x| DELHI JAL BOARD: NCT OF DELHI
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

NO DIE/EY ([1-091/2024-25, Cf 39

To,

Vinevai CCGHS Lid,

Ploi Ne.-36. See-10, Dw e,
New Deisi- &

Disconnection Notice

OFFICE OF THE ﬂXFJDﬁéE ENGINEER (D)-091

' && |

Date: !h' 1/ Sois

Subjeci: - Notice tor dsconnectivn of water supply due to non- functional rain water

harvzse 3 i te matter of O.A. 15772021 E.A 04/2023 titled as "Mahesh

Vs Chier decietary, GNC 1o & Ors.".

L

Referwice: - 101 SS(0)-08.7%025/21 dated 20.01.2025

Chandra Saxena

wndly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
otuwe 145 irsoemed tha dic, nave conducied the survey of all RWHs of 176 CGHS

socictive nd repers [fom RTUC weve got analysed and found that F-Col
in J15 Non . Societics and XWHs were non-functional in 4 Nos.
Enciosc.i}. 1t shows that Rain Water Harvesting Systems in 119 (11

d&.ILCIJ\ I lll FURTEY U.A 1LL1U1J’.C¢

iform was found
Societies (List
5+4) are found

Fucilc 0 vaw of asove a request has been received from above mentioned office of
SEVC)- @t deonnect tic waws coancction as per provision 3 (iii) mentioned in
instruct. waz ovdcr dared 17222019 from the office of Dir. (Revenue) DIB, so that the

compliziice 2,05 inay o2 subrnatied in the above matter before Hon’ble

28.03. 2025,

NGT, NDOH is

Thetefore, vou are directed to make rain water harvesting system functional as per DJB
porms and form o wlersignes within 15 days, failing which your water supply

comnert wn il be caconnected without any further notice.

EE (RWH)-I

Delhii Jal Board Sd/-
Diary No.... 2 \% (Satish Kumar)

Date '\4\7’{1{:

A5 e ind infcreddon pl

Ceny te,
y et
5oL )-d i

e EE:(WH” )
‘F 4 pursue
QU (5V)-i 1o take action as per [0 of DOR dated 17.09. 2019

U. "5 eopy -
w34 j\l\, M\MGC;))/

\‘7‘;\'\.....

EE (D)-091

§0
(Satish Kumar)
EE (D)-091
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oA ATICE 0F THE EXECKEM® ENGINEER (D)-091 5@y
w2 DEI HI {AL BOARD: NCT OF DELHI e
NEAR 5WARKA U''P, DWARKA, NEW DELHI-110075
NO.DJY /FF (1310917202425 G B6 Date: 14 o | 225
To,

Barada i fouse NRGE CGHS .4,
Plot No-40 4 »ec-10, Dweaika,
New Lizini 73

Disconnection Notice

Subject - Notice for disconnectian of water supply due to non- functional rain water
haivzsi .y i the matter of QLA 14772021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chie” degretaiy, ONC 1 de Ol

Refere: i - DIE/SE(C)-08/2025/31 dated 20.01.2025

Vindly cefer to above mentioned letter received from SE (C )-8 DIB, wherein that
ofiice 133 u hwined thae dicy vave conducted the survey of all RWHs of 176 CGHS
SOCIC iy ¢ Al 1opoits from BTG were got analysed and found that F-Coliform was found
in 113 Sos o Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). 1. shows that Rain Water Harvesting Systems in 119 (115+4) are found

detedtin: aid ron-ranetionail.

Fusdie, 0 view of avove a requesl has been received from above mentioned office of
SE(L)- ® 10 cmeonneci 1he wair consection as per provision 3 (ili) mentioned in
IstLet o o cov dawd 17172019 from the office of Dir. (Revenue) DJB, so that the
comphaaes reports may be suomitied in the above matter before Hon’ble NGT, NDOH is

28.03. 2025,
Therefore, you are directed to make rain water harvesting system functional as per DIB

norms ang fotm to andersipnes witlin 15 days, failing which your water supply
o.sCenne g without any further notice.

EE (RWH)-1

conage o vl b

Delhi Jal Board Sd/-
Diary No. 7—::‘ o ( S:-atish Kumar)
\A\ 25 EE (12)-091

Date

Cony te
paM oy iing carornadon pl

LSO -

e R 'wWhi) ~do-

AL 1o pursue

S, KU (5 W)-1 to take act

¢ B copy re

" g\\ Mw @)/)/ . W/

\.’\\"—* _ (Satish K¥mar)
EE (D)-091

d-—*"""__
ion as per 10 of DOR dated 17.09.2019
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é OFFICE OF THE EXECUTIVE ENGINEER (D)-091
|

3
DELHI JAL BOARD: NCT OF DELHI 5
NO.DJB/EE (D)-091/2024-25/ | o ©® Date: 14 |0 ) Yo b

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

To,
New Ashiana Apartment,
Plot No. 10, Sec.06,
Dwarka, New Delhi-110075
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra
Saxena Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that

. office has informed that they have conducted the survey of all RWHs of 176 CGHS

societies and reports from DTQC were got analysed and found that F-Coliform was found

in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List

Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned In
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NG'T, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

(W H) -1

et iai Boa I% .

inary I omersmagusssspsassisses = _— ,
%l (Satish Kumar)
Date .| ‘\L"L—-—- EE (D)-091

Copy to:
1. SE(C)-09 for kind information pl.
2. SE(C)8 -do-
—37EE (RWH) -do-
4. AE-I to pursue
5. ZRO (SW)-I to take action as per [0 of DOR dated 17.09.2019
6. EE’s copy.

7. Olc. N or B
o\ Q4 @/ (%\} .

W\ — (Satish Kumar)
EE (D)-091
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ok OFFICE OF THE EXECUTIVE ENGINEER (D)-091 2
=, | DELHI JAL BOARD: NCT OF DELH] IO}
| NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
NO.DJK/EY. (131-091/2024-25/ | a0 T Date: 11t |« 5] 9 45

To,

Engincd s Apartruents (Consvl(; 1z Engineers CGHS),
Plot No- 11, Sec-18A,

Dwarka, New Dethi-78

Disconnection Notice

Subject: - Notice for dizconnection of water supply due to non- functional rain water
harvesiiyg ir. the matter of 0.A, 1472021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chicf Secretary, GNCTD & Ors.".

Reference: - DJE/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office lias irnuried thai they have conducted the survey of all RWHs of 176 CGHS
societicr and ropoits from DTQC were got analysed and found that F-Coliform was found
i 115 Nos. of Societies and R WHs were non-functional in 4 Nos. Societies (List
Enclosed). it shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and uoii-functional. '

Fuihes 1 view of above a request has been received from above mentioned office of
SE(C)-+% t¢ disconnect the water connection as per provision 3 (iii) mentioned in
instructional oracr dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
comphance eperis may be suvmitied in the above matter before Hon’ble NGT, NDOH is

28.03.%21,28.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and infoin to undeisigned within 15 days, failing which your water supply
connec: on vil' be disconnected without any further notice.

g (D
1}(‘5 113 Jekl O l-)\a“\g__ Sd/
3 I e 20 ’?—-'_.,‘ L~ ; . A
Diary O s ML S (Satish Kumar)
Date ﬂ EE (D)-091

Copy te.
Gie 08 Tor kind inforination pl.
2o 5RO -8 -do-
3 Fai (RWH) -do-
“. AFE-1 10 pursue
5. ZRO (SW)-I to take action as per [0 of DOR dated 17.09.2019

LE’s copy. gé’
0’ \\yﬁ{
4
ok Wi \‘%99
(Satish Kumar)

o
°
LE (D)-091



754 e

[ {b‘* ' (IFFICE OF TH&E‘SJTIVE ENGINEER (D)-091 @)*.E__?_} )
iy DELH! AL BOARD: NCT OF DELHI o, 24 r
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075 '
NO.DIE/EE (D)-091/2024-25/ | © I Date: k| 2025
To,

Anusg: . han C5HS Lid.,
Plot No-, Sec.-6, Dwarka,
New Dethi-1i(ai73
Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O. A 14772021 E.A 04/2023 titled as "Mahesh Chandra Saxena

Vs Ci "Secvetary, GNCTD & Ors. ",
Referciice: - DJbsSE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office Las inivrvined that they have conducted the survey of all RWHs of 176 CGHS
societics and reoois from DTQC were got analysed and found that F-Coliform was found
in 11 ~Nos. oi Societies ana R WIHs were non-functional in 4 Nos. Societies (List
Enclosed). 11 shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Fuzther in view of above a request has been received from above mentioned office (.)f
SE(C)-us 1o aisconnect the waier connection as per provision 3 (iii) mentioned in
nstrictonal ordsr dated 17.02.2019 from the office of Dir. (Revenue) DIB, so that thf:
comphianee rerorts may be suomitied in the above matter before Hon’ble NGT, NDOH is

28.03,:4125
Therefore, you are directed to make rain water harvesting system functional as per DJB

norms and inform to undersignied within 15 days, failing which your water supply
conneciion will be wisconnected without any further notice.

EE (RWH)-1

Delhi Jal B()alr(!g Sd/-
ary MO. s \\ ......... (Satlﬁh Kumar)
Diary - :
Date A 2/1_;;,5 EE (D)-091

Copy te.
SELC,-UY fer ind informaiion pl,
Soonk o )-8 -do-
- B RWH) -do-
4. AB-1 ¢ pursue
€. ZRO (SW)-I Lo take action as per 10 of DOR dated 17.09.2019

¢ ETscopy.

we 5 N )
"y Y.
is ar

L ey
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OFFICE OF 'I'HE%QTIVE ENGINEER (D)-091

2 2Ny |
S, DELH] JAL BOARD: NCT OF DELHI e
| NEAR DWARKA WTP, DWARKA, NEW DELHI-110075 r
NO.DI/EE (13)-091/2024-25/ [o2] Date: |yas] 2. 55

To,

Grab Hientralava btmployees CTHS 1 4,
Plot No-28, Se:-6. Diwaika,

New Delhi- 75

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesairg i the matter of 0.\, 14772021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chie! Sesretary, GNCID & Ors.".

Refercoce: - [NE, SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
ofiice has iniciined thay ey save conducted the survey of all RWHs of 176 CGHS
SOCIClivs 2l 1epeies from DGO were got analysed and found that F-Coliform was found
in 115 Noa. of Societies and KWHs were non-functional in 4 Nos. Societies (List
Enclosed}. i1 shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and vioa-‘unctional, ¢

Fusthes 1n view of above a request has been received from above mentioned .of'ﬁce 9{‘
SE(C-)5 fo discounect the wawer connection as per provision 3 (iii) mentioned in
instructonal orger dated 17.02.2019 from the office of Dir, (Revenue) DIJB, so that the
compran:e =2ports may be suomitied in the above matter before Hon’ble NGT, NDOH is

28.63.2025.

Therefore, vou are directed to make rain water harvesting system functional as per DJIB
norms and inform to undersigricd within 15 days, failing which your water supply
conne. pn wilh b cisconnected veithout any further notice.

gE (RWIDA

%
¥

5 1al i.‘nl)ﬁ[d
Dellu Jal 2}{:(&”‘, sdl-
Diary No. \a( LS_ (Satish Kumar)
EE (D)-091

DaAte e
Copy tc.
- 8RN -08 for kind T rmadon pl.
2. HE U g ~Qo-
R DAY ) ~do-
o AE-T o pursue
£RU {S‘?vr)«I to take action as per 10 of DOR dated 17.09.2019

’ EE’s copy
Yoo \_,,JN q -
TRy N
(Satish Kumar)
EE (D)-091
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Pl 1: OFFICE OF THE EXE@GDIVE ENGINEER (D)-091 | ey |
s, DELHI JAL BOARD: NCT OF DELHI (1)

NEAR DWARKA WTP, DWARKA, NEW DELHI-110075
— - S SRS )
NO.DJB/EE (1(:91/2024-25/ |0 2 & Date: 4] w,,zj 2

To,
Param I'imneet CGHS Ltd..
Plot Nc-27, Sec-6, Dwaika,
New Lielhi-1 10675
Disconnection Notice

Subjezt: - Nojice for disconnection of water supply due to non- functional rain water
harvesiing in the matter of 0. A, 14772021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Caic devrerary, GNCTD & Ors. ",

Referc.e: - LI SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has inw.ated tha they have conducted the survey of all RWHs of 176 CGHS
societict and ropeiis fron DTQC were got analysed and found that F-Coliform was found
in 1i’ wos o1 Societies and KWHs were non-functional in 4 Nos. Societies (List
Enclosed). 1t shows that Rain Water Harvesting Systems in 119 (115+4) are found
detfective and noi-functional,

Fucihei in view of avove a request has been received from above mentioned office of
SE(C)-ué 10 wisconneci the waier connection as per provision 3 (iii) mentioned in
instruct onal order dated 17.02.2019 from the office of Dir. (Revenue) DJB, so that the
compliance repores may be submitied in the above matter before Hon’ble NGT, NDOH is
28032095,

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms an¢ informn to undersigried within 15 days, failing which your water supply
cormecuon wili be aisconnected without any further notice.

EE (RWH)-I ‘
Delhi Jal Board Sd./-
I..:’l ity NO m (SatlSh Kumar)
JLAEY INO. ciiiguins : i
pate__180ALs BB

Sk -0y for ldnd infurmadion pl.

Copy te.

ob =8 -do-

P

7 kL (R'WH) -do
1. AT s pursue
£R1) (SW)- io take action as per 10 of DOR dated 17.09.2019

r) 1753273 copy. >
i O e % 0 /
s o ( SatishK?(%i

umar)
EE (D)-091

NO.LJE/EFE (113 03./2024-25/ Date:
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; 2 OFFICE OF THE EXElflg'tLE ENGINEER (D)-091 B g
——— DELHI JAL BOARD: NCT OF DELHI &S
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075 ‘
NO.DIB/EE (D)-091/2024-25/ | 2% Date: 1] 2.3 309 5
To,

Sanghamitra Apartments,
Plot No-20, Sec-4, Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F -Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional.

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) meniioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DJB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RW )

Delbil jal g’f\f lllll .
priary NO- e \ﬁrﬁ: (Satish Kumar)
Date 2 EE (D)-091
Cuopy to:
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-

~—3—FEE(RWH) -do-
4. AE-I to pursue
5. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

6. EE’s copy.
7. Olc. 3\‘\ Q_,ﬂ-'lwm
Y
&
(Satish Kumar)
EE (D)-091
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é’ OFFICE OF THE EXI!C‘%E ENGINEER {D)-091 —ac, -)) y
] DELHI JAL BOARD: NCT OF DELHI w@:}.gi-
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075 I

NO.DIB/EE (D)-091/2024-25/ | o4 2 Date: o2 2.

To,

Aishvarayam ECIL CGHS Ltd.,
Plot No. 17, Sec-4, Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A, 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.".

Reference: - DJB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DJB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
socicties and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Socicties and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. ‘

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025,

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

£E (RWH

i Jal BO: Sd/-
Delin Jal &tmr%’_

........... (Satish Kumar)

Diary NO-y ] 4 EE (D)-091
2.
(.:UI)}’ Lo Da[e M“’t.cl ,a——é‘

1. SE(C)-09 for kind information pl.
2. SE(C )-8 -do-
3 EE (RWH) -do-
4. AE-I to pursue
5. ZRO (SW)-I to take action as per 10 of DOR dated 17.09.2019

6. EE’s copy. Q 5 Wir
’; Ox’cs > ‘7\'\ @/
piltia 9
\‘n\\./ Qg?
(Satish Kumar)
EE (D)-091
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e OFFICE OF THE EXELEYE ENGINEER (9)-091 o
S DELHI JAL BOARD: NCT OF DELHI S
NEAR DWARKA WTP, DWARKA, NEW DELHI-110075

o S— —— e e — "

NO.DJB/EE (D)-091/2024-25/ | Y9 Date: 14]e 2 p,p

To,

United Apartment,

Plot No. 34,Sec-4, Dwarka,
New Delhi-110078

Disconnection Notice

Subject: - Notice for disconnection of water supply due to non- functional rain water
harvesting in the matter of O.A. 147/2021 E.A 04/2023 titled as "Mahesh Chandra Saxena
Vs Chief Secretary, GNCTD & Ors.". v

Reference: - DIB/SE(C)-08/2025/31 dated 20.01.2025

Kindly refer to above mentioned letter received from SE (C )-8 DIB, wherein that
office has informed that they have conducted the survey of all RWHs of 176 CGHS
societies and reports from DTQC were got analysed and found that F-Coliform was found
in 115 Nos. of Societies and RWHs were non-functional in 4 Nos. Societies (List
Enclosed). It shows that Rain Water Harvesting Systems in 119 (115+4) are found
defective and non-functional. )

Further in view of above a request has been received from above mentioned office of
SE(C)-08 to disconnect the water connection as per provision 3 (iii) mentioned in
instructional order dated 17.09.2019 from the office of Dir. (Revenue) DIB, so that the
compliance reports may be submitted in the above matter before Hon’ble NGT, NDOH is

28.03.2025.

Therefore, you are directed to make rain water harvesting system functional as per DJB
norms and inform to undersigned within 15 days, failing which your water supply
connection will be disconnected without any further notice.

EE (RWH)-1

Dethi Jal Board Sd/-
Drary NO- gt e (Satish Kumar)
pate 4\7’{2—_2. EE (1D)-091
Copy to: 3
1. SE(C)-09 for kind information pl.
2. SE(C)-8 -do-
3 EE (RWH) -do-
4. AE-I to pursue
5. ZRO (SW)-I to take action as per IO of DOR dated 17.09.2019
6. EE’s copy. oo B
7. Ol. AN oA

L
W\ — %
(Satish Kumar)
EE (D)-091
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1 ﬂ N.NEKVQE,-EU

The representation of the Dwarka Cooperative Group Housing Societies in response to the notice issued
02.09.2024 by DJB in E.A. 04/2023 in O.A. NO. 147/201 (As per provided by the societies)

S.No. | Name and Address of society Representation Remarks on analysis of sampling report by DJB
received date
1. | Shiv Shankar CGHS Ltd. (Park Royal Vide letter dated F-coliform not Found, Ammonical Nitrogen not Found
Apartment), Plot No.10A, Sec.09, Dwarka, | 11.09.2024 during sampling

New Delhi

2. | Royal Residency CGHS Ltd., Plot No-5, Vide letter dated | F-coliform found during sampling
Sec-9 Dwarka, New Delhi-77 11.09.2024

3. | Jagran CGHS Ltd. (Jagran Apartments), Plot | Vide letter dated | Pit found dry, sample shall be taken during monsoon
No-17, Sec-22. Dwarka, New Dehli-77 11.09.2024 season

4. | Kanaka Durga CGHS Ltd., 1191/GH plot Vide letter dated | F-coliform found during sampling
No. 26, Sector 12, Dwarka, New Delhi- 09.09.2024
110078

5. | Shree New Anamika CGHS Ltd. (Anamika | Vide letter dated | F-coliform found during sampling
Apartments), Plot No-25B, Sec-4, Dwarka, 12.09.2024
New Delhi-78

6. | The Great Lyallpur CGHS Ltd., Plot No. 35, | Vide letter dated | Pit found dry, sample shall be taken during monsoon
Sector-10, Dwarka, Phase-1, New Delhi- 14.09.2024 season
110075

7. | St. Columba’s CGHS Ltd. Plot No-15, Sec- | Vide letter dated | Pit found dry, sample shall be taken during monsoon
7, Dwarka, New Delhi-75 15.09.2024 season

8. | The Nava Kairali CGHS Litd., Plot No. 10,. | Vide email dated | F-coliform found during sampling
Sector03, Dwarka New Delhi-110078 15.09.2024

9. | Diesel Shed CGHS Ltd., Plot No-26, Sec- Vide letter dated F-coliform found during sampling
10, Dwarka, New Delhi-75 08.09.2024

104 Ranjit Vihar-I, AWHO Complex Owner’s Vide letter dated | F-coliform not Found, Ammonical Nitrogen not Found
Welfare Maintenance Society, Plot No-15, 06.09.2024 during sampling

Sec-22, Dwarka, New Delhi-77

114

Shri Ganinath CGHS Ltd.Plot -1, Sec-5,

Vide letter dated

RWHS was found non-functional during sampling

3
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Dwarka New Delhi-75 09.09.2024
12J Manocha Vihar CGHS Ltd. (Sun View Vide letter dated | RWHS was found non-functional during sampling
Apartment), Plot No. 10B, Sec-9, Dwarka, 09.09.2024
New Delhi-75
13| Param Puneet CGHS Ltd., Plot No-27, Sec- | Vide letter dated | F-coliform found during sampling
6, Dwarka, New Delhi-75 09.09.2024
14 The United CGHS, Plot No. 34, Sector-4, . | Vide letter dated F-coliform found during sampling
Dwarka, New Delhi-110078 05.09.2024
15) The Southern CGHS Ltd. (Sri Hari Vide letter dated | Pit found dry, sample shall be taken during monsoon
Apartments), Plot No-6, Sec-12, Dwarka, 05.09.2024 season
Delhi-78
16) Anant Apartment, Plot No. 25A, Sec-4, Vide letter dated | Pit found dry, sample shall be taken during monsoon
Dwarka, New Delhi-75 07.09.2024 season
171 Shree Radha CGHS Ltd., Plot No-3, Sec-9, | Vide letter dated F-coliform found during sampling
Dwarka, New Delhi-77 12.09.2024
18 Din CGHS Ltd., Plot No. 7, Sector-4, Vide letter dated | F-coliform found during sampling
Dwarka, Phase-1, New Delhi-110078 13.09.2024
19) IFCI CGHS Ltd. Plot No-4, Sec-23, Vide letter dated F-coliform found during sampling
Dwarka, New Delhi-77 12.09.2024
20/ Janaksar CGHS Ltd.(Janak Residency) , Plot | Vide letter dated F-coliform found during sampling
No-12, Sec-18A, Dwarka, New Delhi-78 14.09.2024
214 IDC Apartment, Plot No. 8C. Sec-11, Vide letter dated | Pit found dry, sample shall be taken during monsoon
Dwarka, New Delhi-75 12.09.2024 season
22| Bharat Petroleum Staff CGHS Ltd., Plot No. | Vide letter dated F-coliform not Found, Ammonical Nitrogen not Found
8. Sector 18A,Phase-11, Dwarka, New Delhi- | 14.09.2024 during sampling
110075
23] Shri Sanmati CGHS Ltd., Plot No. 1, Sector- | Vide letter dated | F-coliform found during sampling
19B, Dwarka, New Delhi-110075 18.09.2024
24 Vimal CGHS, Plot No-3, Sec-12, Dwarka, Vide email dated | F-coliform found during sampling
New Delhi-78 19.09.2024
25] Arvind CGHS Ltd., Plot No. 9, Dwarka, Vide letter dated F-coliform not Found, Ammonical Nitrogen not Found
Phase-2, Sector-19B, New Delhi-110075 22.09.2024 during sampling
26 The Upkari CGHS Ltd., Vide letter dated | F-coliform not Found, Ammonical Nitrogen not Found

¥
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(UpkariApartments), Plot No. 9, Sector-12, | 17.09.2024 during sampling
Dwarka, Phase-1, New Delhi-110078
274 Shruti CGHS Ltd., Plot No. 22, Sector-7, Vide email dated F-coliform not Found, Ammonical Nitrogen not Found
Dwarka, New Delhi-110075 15.09.2024 during sampling
28] The Peoples Conservative CGHS Ltd., Plot | Vide email dated | F-coliform found during sampling
No. 10, Sector-18A, New Delhi-110075 26.09.2024

29]

The Elephant Head CGHS Ltd., Plot No. 41,
Sector-10, Dwarka Phase-I, New Delhi-
110075

Received vide
dairy no. 1225
dated 28.10.2024

Pit found dry, sample shall be taken during'monsoon
season

30] Godrej CGHS Ltd., Plot No. 14, Sector-10, | Vide letter dated | F-coliform found during sampling
Dwarka, New Delhi-110075 24.10.2024
31. Gayatri CGHS Ltd., Plot No. 9, Sector 9, Vide email dated | F-coliform found during sampling
Dwarka Phase-1, New Delhi-110077 24.10.2024
32/ Consulting Engineers CGHS, Plot No-11, Vide letter dated | F-coliform found during sampling
Sec-18A, Dwarka, New Delhi-78 09.09.2024
33 Mandakini CGHS Ltd., (Mandakini Vide letter dated | Under process
Apartments), Plot No-3C, Sec-2, Dwarka, 08.09.2024
Ph-I, New Delhi-75
34 The Delhi Transporter (Joy Apartments) Vide letter dated | Under Process
CGHS Ltd., Plot No-2, Sec-2, Ph-I, Dwarka, | 08.09.2024
New Delhi-75
35) Bhagwati CGHS Ltd., Plot No-8, Sec-19B, Vide letter dated Compliance yet to be done
Dwarka, New Delhi-75 10.09.2024
364 The Shiam CGHS Ltd., Plot No. 5D, Sec-11, | Vide letter dated F-coliform not Found, Ammonical Nitrogen not Found
Dwarka , Ph-I, New Delhi-75 11.09.2024 during sampling
37 The Dhan Pothowar CGHS Ltd., (Mohinder | Vide email dated | F-coliform not Found, Ammonical Nitrogen not Found
Apartments), Plot No-17, Sec-12, Dwarka, 17.09.2024 during sampling
Ph-II, New Delhi-78
38 DG(S) CGHS Ltd., Plot No-6, Sec-22, Vide letter dated Seeking funds for rectifying the RWH system
Dwarka, New Delhi-77 09.09.2024
39,) The Cosmos CGHS Ltd., Plot No. 28, New | Vide letter dated Seeking funds for rectifying the RWH system

o
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Delhi-110075 14.09.2024
40) The Bank Niwas CGHS Ltd., Plot No. 22, Vide letter dated Compliance not done, seeking assistance from
Sectror-4, Dwarka, New Delhi-110078 14.09.2024 consultants
41 Rama Apartments (Dr. RMLH & NHE Vide letter dated | Compliance not done, Activities are in progress
CGHS), Plot No-2, Sec-11, Dwarka, New 12.09.2024
Delhi-75
42) Maa Bhadrakali Cooperative group housing | Vide letter dated | Seeking Financial assistance from DJB to carry out the
society, plot n0.06, sec.13, Dwarka, Phase-I, | 20.02.2025 necessary works
New Delhi-110078 :
43] Kunj Vihar CGHS Ltd., plot no.19, Sec.12, Vide email dated | Seeking time of atleast 6 months.
Dwarka, New Delhi-110078 19.02.2025
44| The Chitrakoot Dham CGHS Ltd., Plot N. 2, | Vide letter dated | Seeking financial support from DJB to complete the
Sector-19, Dwarka, New Delhi-110075 16.09.2024 work
45/ Ashadeep CGHS Ltd., Plot No. 3B, Sector- | Vide email dated | F-coliform found during sampling
2, Dwarka, New Delhi-110075 19.09.2024
46| Aishwaryam Apartments (ECIL CGHS Ltd., | Vide email dated | Seeking time till December 2025
Plot 17, Sector-4, Dwarka, New Delhi- 13.09.2024
110078
47| Evergreen CGHS , Plot No-9, Vide email dated | F-coliform found during sampling
Sec-7, Dwarka, New Delhi-75 17.09.2024
48] Chandanwari CGHS Ltd., Plot No-8, Sector- | Vide letter dated | Seeking time of minimum Additional 6 months.
10, Dwarka, New Delhi-110075 13.09.2024
49 Prodhyogiki CGHS Ltd. . Plot No. 11 Sector | Vide letter dated Pit found dry, sample shall be taken during monsoon
3 , Dwarka , New Delhi-78 14.09.2024 season
50.) Karuna Vihar CGHS Ltd., Plot No-9, Sec- Vide letter dated Seeking more time
18A, Dwarka, New Delhi-78 13.09.2024
514 The Nav Sanjivan CGHS Ltd., Plot No-1, Vide letter dated Seeking time till June 2025
Sec-12, Dwarka, Delhi-78 14.09.2024
524 Om Satyam CGHS Ltd., Plot No. 13, Sec-4, | Vide letter dated | Seeking another 6 months
Dwarka, New Delhi-78 14.09.2024
53] Defence Lands and Cantonments Services Vide letter dated Seeking extension of time
CGHS Ltd. (Ashoka Apartments), Plot No. 18.09.2024

z
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8, Sector-12, Dwarka, New Delhi-110078
54 Delhi EPDP CGHS Ltd., Plot No. 19, Vide email dated | Pit found dry, sample shall be taken during monsoon
Sector- 4, Dwarka, New Delhi-1110078 29.10.2024 season
55{ Philips CGHS Ltd. , Plot No. 3 Vide letter dated | Seeking time till mid of 2025
Sector 23 Dwarka, New Delhi -77 08.09.2024

e
e
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